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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH
AT NEW DELHI
APPEAL NO. 30 OF 2024
IN THE MATTER OF:

M/S BAJAJ SANJAY POULTRY FARM. ....APPELLANT

VERSUS

HARY ANA STATE POLLUTION CONTROL BOARD & ORS. ... RESPONDENTS

REJOINDER ON BEHALF OF THE APPELLANT TO THE REPLY FILED BY THE RESPONDENT
HARYANA POLLUTION CONTROL BOARD.

MOST RESPECTFULLY SHOWETH:

The Appellant herein has filed the captioned appeal against the arbitrary and illegal
closure order dated 03.06.2024 issued by the Respondent Board i.e. the Haryana
Pollution Control Board under Section 33-A of the Water (Prevention and Control of
Pollution) Act 1974. The present Appeal is pending adjudication before this Hon'ble

Tribunal and is now listed for hearing on 06.01.2025.

That before adverting to the contents of the reply filed by the Respondent Haryana
Pollution Control Board, there are certain facts which the Appellant would like to

place before this Hon'ble Tribunal, as under:

PRELIMINARY SUBMISSIONS:

NO SHOW CAUSE NOTICE WAS RECEIVED BY THE APPELLANT BEFORE THE IMPUGNED

CLOSURE ORDER:

It has been wrongly alleged by the Respondent Board in its reply that show cause
notices dated 24.01.2024 and 16.04.2024 for closure both under Section 31-A of the
Air (Prevention and Control of Pollution)Act, 1981, Section 33-A of the Water
(Prevention and Control of Pollution)Act and Section 5 of the Environment Protection
Act, 1986, were issued and served upon the Appellant herein. At the outset it is

submitted that show cause notice dated 24.01.2024 is a newly produced document
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as the same was not even mentioned about in the Closure Order dated 29.05.2024
issued by the Respondent Board. Further, it has been adlleged by the Respondent
Board that the same was delivered through courier to the Appellant herein. The
Respondent Board has attached only the courier receipt and has failed to attach the
delivery report of the same so as to showcase that the alleged Show Cause Notice
dated 24.01.2024 was served upon the Appellant herein. That without the delivery
report it can in no manner be proved that the show cause notice dated 24.01.2024
was delivered to the Appellant herein. The onus to prove that the said show cause
notice was delivered to the Appellant herein is on the Respondent Haryana Pollution
Control Board.

Further, with respect to the Show Cause Notice dated 16.04.2024 it has been falsely
alleged that the same was delivered electronically through online portal. That no
proof of delivery through electronic portal has been attached by the Respondent
Board. It has also been purported that the copy of the Show Cause Notice was also
sent through Special Messenger on 24.04.2024 but unit's representative refused to
accept the copy of the same. The Appellant herein vehemently denies any averment
made by the Respondent Board in this regard and the Respondent Board should be
put to strict proof of the same. That the log book of the motor car attached by the
Respondent Punjab Pollution Control Board as Annexure-R-5A at page 147 of the
court file does not by any mean establish that an attempt to serve the show cause
notfice dated 16.04.2024 was made by the Respondent Board. It is their document
which appears to have been tampered with and hence is totally unreliable. A perusal
of the document shows that the vehicle as per the record is shown to be used by one
Anang Pal whereas the signature of the person using the conveyance are that of one
Sidharth Ji as would be clear from the entry dated 23.04.2024, 24.04.2024, 29.04.2024
and 30.04.2024. Further, the show cause noting with the hand written office noting of
Anang Pal appears to be prepared one as on todays time, the officer concerned
could have taken photographs from his mobile phone to substantiate that the person

present at the Appellant poultry farm refused to receive the show cause notice and
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disclose his name. It is important to state herein that the poultry farm is never locked
and there is always a staff present and it has been verified by the staff that on
24.04.2024 no vehicle or official came to the poultry farm, much less, from the
Respondent Pollution Control Board. Even from the perusal of the record, the vehicle
is shown covering 43 Km starting from 9:00 AM in the morning till 3 PM in the afternoon,
whereas the distance from the office of the Respondent Board to the poultry farm is
about 18 KM. Sh. Bhai Lal was present in the poultry farm throughout the day on
24.04.2024 and his affidavit to the effect that nobody from the Respondent Board
visited the Poultry Farm on 24.04.2024 is marked and annexed herewith as Annexure-
A/1.This is a serious matter wherein wrong statement on affidavit/reply is being made
by the Respondent Board before this Hon'ble Tribunal and taking this seriously as it
amounts to interference in administration of justice, this Hon'ble Tribunal needs to
institute an enquiry including verification of cell site locations of Anang Pal and the
driver so as to unearth the truth and delivery of justice.

Without prejudice to the same, only if for the sake of arguments it is considered though
not accepted, that the show cause notice dated 16.04.2024 was served on the
Appellant, the order dated 29.05.2024 has still been passed in complete violation of
the principles of natural justice as no opportunity of being heard was provided by the
Respondent Board to the Appellant Board before passing the said closure order. It is
submitted that Principles of natural justice are the fundamental procedural rights that
must be observed by statutory, administrative and judicial bodies while making
decisions that affect individuals' rights and interests. They are an essential component
of the rule of law and aim to ensure fairness and impartiality in decision-making
processes. the importance of the doctrine of natural justice is evident from the fact
that with the development of law it has been treated as an ingredient of Article 14 of
the Constitution of India. 'Natural Justice' means a fair process. A fair process
essentially must exclude arbitrariness and exclusion of arbitrariness would ensure
equality and equal tfreatment before law. That the Audi Alteram Partem facet of

natural justice is also requirement of Art. 14, for, natural justice is the antithesis of
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arbitrariness. The right of Audi Alteram Partem is a valuable right recognized under
the Constitution of India wherein it is held that, the principle of the maxim which
mandates that no one should be condemned unheard, is a part of the rules of natural

justice.

REFUSAL OF CONSENT TO OPERATE BY THE RESPONDENT HARYANA POLLUTION

CONTROL BOARD.

That the Appellant herein applied for the grant of Consent to Operate on 23.07.2024
(Copy of proof of application for grant of consent to operate is already marked and
annexed with |A 378/2024 as Annexure-A/4 at page 74 of the court file). That pursuant
to the submission of the aforementioned application, certain objections dated
25.07.2024 were shown to be raised by the Respondent Board on its website (Copy of
screenshot of the website of the Respondent Board is already marked and annexed
with |A 378/2024 as Annexure-A/5 at page 75 of the court file). That a perusal of the
aforementioned screenshot would show that the Board had recommended to issue
a show cause notice to the Appellant herein for refusal of the consent Application.

However, no such show cause notice was ever received by the Appellant.

That in view of the objections as shown on the website of the Respondent Board, the
Appellant herein submitted a response dated 31.07.2024 to the Respondent Board.
That in the said response the Appellant submitted pointwise reply to the objections of
the Respondent Board on the application for grant of consent to Operate (Copy of
the response dated 31.07.2024 submitted by the Appellant herein to the Respondent
Board is already marked and annexed with |A 378/2024 as Annexure-A/6 at page 76
of the court file). That the Appellant also vide email dated 03.08.2024 submitted the
acknowledgment of application for grant of Forest NOC to the Respondent Board
(Copy of the email dated 03.08.2024 sent by the Appellant herein to the Respondent
Board along with the acknowledgment for application of Forest NOC is already
marked and annexed with A 378/2024 as Annexure-A/7 at page 120 of the court file).

A careful examination of the aforementioned reply and email would unequivocally
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reveadl that the Appellant herein effectively addressed all the deficiencies highlighted

by the Respondent Board in the objections dated 25.07.2024.

That the objections dated 10.07.2024 as pointed out by the registry of the Hon'ble
National Green Tribunal in the present Appeal filed by it were removed by the
Appellant on 08.08.2024. That in the interregnum, the Respondent Board proceeded
in complete haste and issued directions dated 08.08.2024 to the SDM Gurugram for
carrying out auction of birds of the Appellant poultry unit in terms of the order dated
29.05.2024 (Copy of the directions dated 08.08.2024 issued by the Respondent
Pollution Control Board are already marked and annexed with |A 378/2024 as

Annexure-A/3 at page 72 of the court file).

. That being aggrieved by the same, the Appellant herein moved an application being

IANo. 378/2024 in Appeal 30/2024 before the Hon'ble National Green Tribunal for stay
of directions dated 08.08.2024 (IA at page 60 of the court file). That the Appeal filed
by the Appellant herein before the Hon'ble National Green Tribunal was listed for
hearing on 20.08.2024 and the Hon'ble National Green Tribunal was pleased to grant

stay of directions dated 08.08.2024.

That it was only after the passing of the order dated 20.08.2024 by the Hon'ble
National Green Tribunal in Appeal 30/2024 staying the auction order dated
08.08.2024, that the Appellant came to know that the Application for grant of
Consent to Operate dated 23.07.2024 has been refused by the Respondent Board
vide order dated 17.08.2024. Copy of the order dated 17.08.2024 issued by the
Respondent Board is marked and annexed herewith as Annexure-A/2. That the order
dated 17.08.2024 refusing the grant of Consent to Operate under the Water Act and
the Air Act has also been passed by the Respondent Board without application of
mind and in complete violation of the principles of natural justice. That the Appellant

herein has filed an Appeal against the order dated 17.08.2024 before the Ld.
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Appellate Authority and the same is pending adjudication and is now listed for

hearing on 09.01.2025.

That the order dated 17.08.2024 has been passed by the Respondent Board on the

following grounds:

a. Not deposited CTO fees, performance security fees, sample testing fees and late
fees - The unit has deposited total fees of Rs. 45,900/-. However, the total fee due
to the unit for the period of CTO applied including late fees, performance security

and sample testing fee is Rs. 3,41,500/-.

b. Not submitted C.A. Cerfificate regarding capital investment cost w.r.t. land,
building, plant and machinery of the proposed project. - The unit has submitted
CA certificate with depreciating value of Building and Plant & Machinery which is
not as per the checklist of HSPCB as the cost of land, building and Plant &

Machinery has to be taken without depreciation and of original value.

c. Not submitted Report of Tehsildar and District Forest Officer regarding Kisam of
land through Deputy Commissioner, for areas covered under Aravalli Noftification,
if applicable. In case the land falls in the industrial estate / area and HUDA sectors,
the report of Regional Officers will be taken regarding applicability of Aravali
Notification (only for District Gurugram and Nuh). - Unit has not submitted NOC of

Aravali issued by DC Gurugram.

d. Noft submitted Proof of receipt of application submitted to the Forest Department
for clearance / permission /NOC, of Forest Department. - Unit has not submitted

the same.

e. Not submitted change of land use permission/license/NOC certificate from the
Town & Country Planning Department or respective Municipal or other Authority
or vilage Panchayat, as the case may be. - Unit has not submitted NOC/CLU from

the concerned department.
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f.  Not submitted siting report and compliance to the notification dated 29.04.2022.

- The unit has not submitted the siting report.

g. Unit has been closed by HSPCB vide order dated 29.05.2024. The unit has not
complied to the closure orders by way of exhausting the birds from the farm within
60 days of issue of closure order and unit has also not applied for suspension of

closure orders thereof.

vii. The observationsin the order dated 17.08.2024 with respect to consent fees, late fees,
sample testing fees and performance security are completely false and arbitrary. The
consent fees was duly deposited by the Appellant as per the schedule of fee
prescribed by Government of Haryana, Environment Department/HSPCB for obtaining
Consent to Establish/NOC & consent to operate and sampling under Water
(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981, Authorization under Bio Medical Waste ( M & H) Rules, 1998, and
public hearing under EIA Notification, 2006. That as per the said schedule, Consent
Fee for the 1st year for the Industries falling in the Orange and Green category and
having capital investment exceeding Rs. 3.0 CR but not exceeding 10 CR is Rs. 20,000/-
each under the Water (Prevention and Conftrol of Pollution) Act, 1974 and Air
(Prevention and Control of Pollution) Act, 1981. That therefore, the Appellant herein
deposited 40,000/- for the same. Further as prescribed under the said schedule, the
sample testing fees is Rs. 2700/- each for water sample collection and air sample
collection. That accordingly, the Appellant deposited a total amount of Rs. 5400/-.
Further, as duly provided for in the schedule the Appellant also paid Rs. 500/- as noise
monitoring fees. Therefore, the Appellant has deposited a total amount of Rs. 45,900/-
as per the own schedule of the Respondent Board. Copy of the schedule of fee
prescribed by Government of Haryana, Environment Department/HSPCB for
obtaining Consent to Establish/NOC & consent to operate and sampling under Water
(Prevention and Conftrol of Pollution) Act, 1974 and Air (Prevention and Control of

Pollution) Act, 1981, Authorization under Bio Medical Waste ( M & H) Rules, 1998, and
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public hearing under EIA Notification, 2006 is marked and annexed here with as
Annexure-A/3. Further, the observation of the Respondent Board with respect to
performance security not been deposited by the Appellant, is completely false. That
performance security to the tune of Rs. 25,000/- already stands deposited with the
Respondent Board vide Draft No. 144585/- dated 10.06.2020. That a cover letter
dated 10.06.2020 was also submitted by the Appellant herein along with the said
draft. Copy of the cover letter dated 10.06.2020 along with the copy of the draft is
marked and annexed herewith as Annexure-A/4. It is imperative to mention herein
that the Appellant herein applied for the Consent to Operate through the online
portal of the Respondent Board and there was no mechanism whatsoever on the
online portal for deposition of late fee. It is important to mention herein that vide reply
dated 31.07.2024, the Appellant herein had very categorically submitted that even if
any fees is less than what is required to be deposited, the Appellant is ready and
willing to deposit the same. That in the reply dated 31.07.2024, the Appellant herein
had also duly submitted the details regarding the fees deposited as well as the
performance security. That hence, the order dated 17.08.2024 has been passed by
the Respondent Board without taking into consideration the reply dated 31.07.2024

fled by the Appellant herein.

viii. The Respondent Board failed to take into consideration the fact that the Appellant is
an old poultry farm established in the year 1998. That the guidelines of Central
Pollution Control Board with respect to poultry farms dated 20.10.2015, August 2021
and January 2022 specifically state that the citing criteria would apply only to new
poultry farms. That therefore, the Respondent Board ought to have taken into
consideration the fact that since the Appellant Poultry Farm was established in the
year 1998, the citing criteria would not be applicable on it. Copy of the guidelines of
Central Pollution Control Board with respect to poultry farms dated 20.10.2015, August
2021 and January 2022 are marked and annexed herewith as Annexure-A/5(Colly).

However, for the satfisfaction of the Respondent Board, the Appellant herein
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submitted a letter dated 12.09.2024 to the Tehsildar (Tehsil Badshahpur, District
Gurugram) requesting him to provide the distance of the Appellant Poultry Farm from
habitation, roads etc. however no response whatsoever has been received fill date.
Copy of the letter dated 12.09.2024 is marked and annexed herewith as Annexure-
A/é6. It is imperative to mention herein that the Appellant farm was recently visited by
the officers of the Respondent Board on 30.09.2024 for inspection and in the inspection
report dated 30.09.2024, the Respondent Board has itself acknowledged the fact that
since the Appellant Pouliry Farm is an old farm therefore no siting parameters shall be
applicable. Copy of the inspection report dated 30.09.2024 is marked and annexed

herewith as Annexure-A/7.

Similarly, the Respondent Board failed to take into consideration the fact that since
the Appellant Poultry Farm was established in the year 1998, the Appellant at that
time was in no manner whatsoever required to take change of land permission (CLU)
from the Town and Country Planning Department. It is imperative to mention herein
that the Respondent Board ought to have taken into consideration that the
noftification dated 12.08.2017 with respect to requirement of obtaining change of
land permission (CLU) was issued by the Town and Country Planning Department after
20 years from the date of establishment of the Appellant Poultry Farm and hence the
Appellant Poultry Farm in no manner whatsoever can be expected to possess the
same. That the authorized person from the Appellant poultry farm had recently visited
the Town and Country Planning Department for grant of CLU and was told to visit the
office of Gurugram Metropolitan Development Authority (GMDA) for the same. That
the authorized person visited the office of the Gurugram Metropolitan Development
Authority (GMDA) for grant of CLU, however it was informed that the Appellant Poultry
farm does not require CLU as the same falls under the category of Agriculture. That
the Appellant was asked to submit a letter for grant of NOC for the same and the
Appellant has duly submitted a letter dated 24.12.2024 to the Gurugram Metropolitan

Development Authority (GMDA) for grant of NOC. Copy of the letter dated 24.12.2024
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along with the receiving of the Gurugram Meftropolitan Development Authority

(GMDA) is marked and annexed herewith as Annexure-A/8.

That the Respondent failed to take into consideration the fact that the Appellant is
an old Poultry Farm established in the year 1998. The value with respect to the building
and the plant and machinery has been given as per the Written Down Value (WDV)
provided in the books of account. However, the cost of the land has been provided
as per the current market value. Copy of the CA certificate submitted to the
Respondent Board along with the fresh CA certificate having values as per the current

market are collectively marked and annexed herewith as Annexure-A/9(Colly).

The Respondent Board has erred in observing that the Appellant has not submitted
receipt of application submitted to the  Forest Department  for
clearance/permission/NOC, of Forest Department. It is imperative to mention herein
that vide reply dated 31.07.2024, the Appellant had very categorically submitted
before the Respondent Board that the Appellant poultry farm is not covered under
the Aravalli Notification and hence no NOC is required. That for the satisfaction of the
Respondent Board, the Appellant herein has submitted a letter dated 29.10.2024 to
the Divisional Forest Office Gurugram requesting them to clarify that the Appellant
Poultry Farm does not falls under the Aravalli Notification, however no response
whatsoever has beenreceived till date. Copy of the letter dated 29.10.2024 is marked
and annexed herewith as Annexure-A/10. Further, it was also stated by the Appellant
in its reply that “the unit was established and is running on the present location for the
last more than 25 years and there is no violation of any law relating fo Forest, however,
the Appellant is in process of applying for the same and shall submit the proof of the
same within 03 days”. That the Appellant vide email dated 03.08.2024 submitted the
receipt of application submitted to the Forest Department. Hence, the same very
categorically shows that the impugned order has been passed by the Respondent
Board without taking into consideration the reply dated 31.07.2024 and the email

dated 03.08.2024 sent by the Appellant herein.
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It is imperative to mention herein that Forest NOC has been granted to the Appellant
herein by the concerned Forest Divisional Officer on 09.12.2024. The NOC granted by

the Forest Divisional Officer specifically states that:

a. As per records available above said land is not part of notified Reserved
Forest, Protected Forest under Indian Forest Act. 1927, or any area closed
under section 4 of Punjab Land Preservation Act, 1900.

b. It is clarified that by the Notification No. 508/PA 2/1900/5 4/2013 dated 4
January, 2013 all Revenue Estate of Gurgaon is notified u/s 4 of PIPA 1900
and 5.0.1/A2/1500/5/2012 w/s of PLA 1900. The area is however not recorded
as forest in the Government record but felling of Divisional Forest Officer,
Gurgaon.

d. As per the records available with the Forest Department, Gurgaon the area
does not fall in areas where plantations were raised by the Forest

Department under Aravalli project.

Copy of the Forest NOC dated 09.12.2024 granted by the Divisional Forest Officer to
the Appellant Poultry Farm is marked and annexed herewith as Annexure-A/11. That
therefore since the Forest NOC has now been granted by the Divisional Forest Officer
to the Appellant Poultry Farm and the same also specifically states that the pouliry
far, does noft fall in areas where plantations were raised by the Forest Department
under the Aravalli project, there is no impediment in granting Consent to Operate

to the Appellant Poultry Farm.

xii. That with respect to the observation of the Respondent Board regarding non-
compliance of the closure order dated 29.05.2024 and auction of birds order dated
08.08.2024, it is imperative to mention herein that the same is under challenge by
way of the present Appeal before this Hon'ble Tribunal as well as before the Ld.
Appellate Authority. That this Hon'ble Tribunal vide order dated 20.08.2024 was

pleased to stay the operation of auction order dated 08.08.2024.
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The Respondent Board failed to take into consideration the reply dated 31.07.2024
and email dated 03.08.2024 submitted by the Appellant herein. That vide the
response dated 31.07.2024 and email dated 03.08.2024, the Appellant had duly
responded to all the queries of the Respondent Board. It is submitted that had the
Respondent Board taken into consideration the reply dated 31.07.2024 and email
dated 03.08.2024, there would have arisen no occasion to refuse the Consent fo

Operate to the Appellant Poultry Farm.

THE REFUSAL OF CTO ORDER DATED 17.08.2024 HAS ALSO BEEN PASSED BY THE

14

RESPONDENT BOARD IN COMPLETE VIOLATION OF THE PRINCIPLES OF NATURAL JUSTICE.

The Respondent Haryana Pollution Control Board has falsely alleged that the show
cause notice dated 25.07.2024 was sent to the Appellant herein through online portal.
It is reiterated that no show cause notice dated 25.07.2024 was ever served upon the
Appellant herein and only certain objections dated 25.07.2024 were shown to be
raised by the Respondent Board on its website. Without prejudice to the same, only if
for the sake of arguments it is considered though not accepted, that the show cause
notice dated 25.07.2024 was served on the Appellant, the order dated 17.08.2024 has
still been passed in complete violation of the principles of natural justice as no
opportunity of being heard was provided by the Respondent Board to the Appellant
Board before passing the said refusal order. It is submitted that Principles of natural
justice are the fundamental procedural rights that must be observed by statutory,
administrative and judicial bodies while making decisions that affect individuals' rights
and interests. They are an essential component of the rule of law and aim fo ensure
fairness and impartiality in decision-making processes. the importance of the doctrine
of natural justice is evident from the fact that with the development of law it has been
treated as an ingredient of Article 14 of the Constitution of India. 'Natural Justice'
means a fair process. A fair process essentially must exclude arbitrariness and
exclusion of arbitrariness would ensure equality and equal tfreatment before law. That

the Audi Alteram Partem facet of natural justice is also requirement of Art. 14, for,
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natural justice is the antithesis of arbitrariness. The right of Audi Alteram Partem is a
valuable right recognized under the Constitution of India wherein it is held that, the
principle of the maxim which mandates that no one should be condemned unheard,

is a part of the rules of natural justice.

THERE IS NO ALLEGATION OF ANY ENVIRONMENTAL DAMAGE AGAINST THE APPELLANT

POULTRY FARM.

A perusal of the impugned order would show that the same has been issued by the
Respondent Board based only on certain procedural requirements and no allegation
has been made against the Appellant herein for causing damage to the
Environment. The Respondent Board ought to have taken into consideration that
whether an establishment can be closed on hyper technicalities, even though it may
not cause pollution and/or may be found to comply with the required pollution normes.
It is pertinent to mention herein that the Respondent Board has proceeded against
the Appellant only in a technical/mechanical manner and has failed to
acknowledge the fact that there is no damage being caused to the Environment. It
was incumbent upon the Respondent Board to ascertain and determine the actual
damage to the environment (if at all) caused by the Poultry Farm of the Appellant
and whether closure of the Appellant Poultry Farm is warranted for. This exercise in the
humble submission of the Appellant has not been done in the rightful manner. The
order of closure has been passed by the Respondent Board without taking into
consideration the fact that the inspection report dated 23.01.2024 of the inspection
carried out by the field officer of the Board specifically stated that the unit is @

compliant one.

The Appellant unit is run in an efficient, hygienic and clean manner keeping in view
the fact that any unhygienic condition can cause mass morality of the poultry birds.
It is submitted that the birds are kept in a hygienic and clean environment, given

drinking water in a quantity i.e. sufficient without any wastage, given feed after the
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same is ground in a feed mill and their manure is scientifically collected, stored and

taken away, therefore there is no discharge of sewage.

RESPONDENT HAS ARBITRARILY ISSUED YET ANOTHER SHOW CAUSE NOTICE FOR

CLOSURE DESPITE THE PENDENCY OF APPEALS BEFORE THIS HON'BLE TRIBUNAL AND THE

LD. APPELLATE AUTHORITY.

That a Show cause notice dated 22.10.2024 (received on 25.10.2024) has been issued
by the Respondent Board for closure under Section 33-A for violation of section 24 &
25 of Water (Prevention and Control of Pollution) Act, 1974 & for closure under section
31-A for violation of section 37 & 38 of Air (Prevention and Control of Pollution) Act,
1981, prosecution action under section 44 for violation of section 25, Water
(Prevention & Control of Pollution) Act, 1974 & levy of environmental compensation
penalty as per Board Policy dated 22.12.2021. Copy of the Show cause notice dated
22.10.2024 is marked and annexed herewith as Annexure-A/12. The Respondent
Board has failed to take info consideration the fact that since both the orders passed
by the Board i.e. Closure order dated 29.05.2024 and Refusal of CTO order dated
17.08.2024 have been challenged by the Appellant herein and the same are pending
adjudication, no useful purpose would be served by again issuing a closure order
against the Appellant Poultry Farm as the Appellant Poultry Farm is only being
operated under the directions of the Hon'ble National Green Tribunal and no new
bird has been added in compliance to the undertaking given by the Appellant herein
before the Hon'ble National Green Tribunal. That the Appellant herein has duly
submitted its response to the said show cause nofice and a copy of the same is

marked and annexed herewith as Annexure-A/13.

REJOINDER ON MERITS:

That the Appellant reiterates and relies upon the contents and averments made

hereinabove and the same are not being repeated hereunder for the sake of
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brevity. Further, the contents of each of the paragraph of the reply herein below are

deemed to be denied by the Appellant, except those specifically admitted.

REJOINDER TO PRELIMINARY SUBMISSIONS:

That the contents of the corresponding paragraph are true and hence need no
reply from the Appellant herein. The contents of the preliminary submissions are

reiterated and not repeated herein for the sake of brevity.

That in response to the contents of the corresponding paragraph it is submitted that
as per the guidelines dated 20.10.2015, poultry farms having more than one lakh
birds were covered under the consent mechanism. It is important to submit herein
that as per the said guidelines, the citing criteria would apply only to new poultry
farms. The contents of the preliminary submissions are reiterated and not repeated

herein for the sake of brevity.

That the contents of the corresponding paragraph are true and hence need no
reply from the Appellant herein. The contents of the preliminary submissions are

reiterated and not repeated herein for the sake of brevity.

That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that the requirement of Consent was communicated to the representative
of the unit during inspection. The Appellant poultry farm was inspected on the
23.01.2024 by the Regional officer, Panchkula HSPCB. During the inspection the
Appellant poultry farm was found compliant in all respects and the same was also
duly mentioned by the Regional officer Panchkula HSPCB in its inspection report
dated 23.01.2024. That a perusal of the inspection report would clearly show that the
Regional Officer i.e. Respondent No.2 gave a clean chit to the Appellant herein as
there were no deficiencies found by the officer in the running of the poultry farm.
The contents of the preliminary submissions are reiterated and not repeated herein

for the sake of brevity.
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5. That the contents of the corresponding paragraph are wrong and hence denied. It

is denied that a show cause notice dated 24.01.2024 for closure was issued to the
Appellant Poultry Farm and the same was served through courier to the Appellant.
At the outset it is submitted that show cause notice dated 24.01.2024 is a newly
produced document as the same was not even mentioned about in the Closure
Order dated 29.05.2024 issued by the Respondent Board. Further, it has been alleged
by the Respondent Board that the same was delivered through courier to the
Appellant herein. The Respondent Board has attached only the courier receipt and
has failed to afttach the delivery report of the same so as to showcase that the
alleged Show Cause Notice dated 24.01.2024 was served upon the Appellant
herein. That without the delivery report it can in no manner be proved that the show
cause notice dated 24.01.2024 was delivered to the Appellant herein. The onus to
prove that the said show cause notice was delivered to the Appellant herein is on
the Respondent Haryana Pollution Control Board. The contents of the preliminary

submissions are reiterated and not repeated herein for the sake of brevity.

That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that since the Appellant failed to a show cause notice dated 16.04.2024
for closure was issued to the Appellant Poultry Farm and the same was delivered
electronically through online portal. It is denied that the same was also sent through
special messenger on 24.04.2024 but unit's representatives refused to accept the
copy of the show cause notice. That no proof of delivery through electronic portal
has been attached by the Respondent Board. It has also been purported that the
copy of the Show Cause Notice was also sent through Special Messenger on
24.04.2024 but unit's representative refused to accept the copy of the same. The
Appellant herein vehemently denies any averment made by the Respondent Board
in this regard and the Respondent Board should be put to strict proof of the same.
That the log book of the motor car attached by the Respondent Punjab Pollution

Control Board as Annexure-R-5A at page 147 of the court file does not by any mean
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establish that an attempt to serve the show cause notice dated 16.04.2024 was
made by the Respondent Board. It is their document which appears to have been
tampered with and hence is totally unreliable. A perusal of the document shows that
the vehicle as per the record is shown to be used by one Anang Pal whereas the
signature of the person using the conveyance are that of one Sidharth Ji as would
be clear from the entry dated 23.04.2024, 24.04.2024, 29.04.2024 and 30.04.2024.
Further, the show cause noting with the hand written office noting of Anang Pal
appears to be prepared one as on todays time, the officer concerned could have
taken photographs from his mobile phone to substantiate that the person present
at the Appellant poultry farm refused to receive the show cause notice and disclose
his name. It is important to state herein that the poultry farm is never locked and
there is always a staff present and it has been verified by the staff that on 24.04.2024
no vehicle or official came to the poultry farm, much less, from the Respondent
Pollution Control Board. Even from the perusal of the record, the vehicle is shown
covering 43 Km starting from 2:00 AM in the morning till 3 PM in the afternoon,
whereas the distance from the office of the Respondent Board to the pouliry farm is
about 18 KM. Sh. Bhai Lal was present in the poultry farm throughout the day on
24.04.2024. This is a serious matter wherein wrong statement on affidavit/reply is
being made by the Respondent Board before this Hon'ble Tribunal and taking this
seriously as it amounts to interference in administration of justice, this Hon'ble Tribunal
needs to institute an enquiry including verification of cell site locations of Anang Pal
and the driver so as to unearth the truth and delivery of justice. The contents of the
preliminary submissions are reiterated and not repeated herein for the sake of

brevity.

That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that during implementation of closure directions also, unit was asked to
apply for the CTO along with all the mandatory/requisite documents as per the

checklist of the Board. It is reiterated that no show cause notice dated 24.01.2024
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and 16.04.2024 was received by the Appellant herein. That after about a lapse of
approximately 4.5 months from the date of inspection i.e. 23.01.2024, the Appellant
poultry farm was visited by the officers of the Respondent Board on 10.06.2024. It is
submitted that the Appellant herein was shocked to know that the officers of the
Respondent Board had come to shut down the poultry farm and to seal the plant
and machinery. It isimperative to mention herein that it was only on 10.06.2024 when
the officers of the Respondent Board came to seal the poultry farm, that the
impugned closure order dated 29.05.2024 was handed over by hand to the
Appellant herein. That therefore, it is extremely important to note herein that the
Respondent Board did not serve the impugned closure order on the Appellant
herein and it was handed over only on 10.06.2024. That after handing over the
impugned closure order to the Appellant herein, the officers of the Respondent
Board closed the Appellant Poultry farm and sealed its plant and machinery. The
contents of the preliminary submissions are reiterated and not repeated herein for

the sake of brevity.

That in response to the contents of the corresponding paragraph it is submitted that
the discrepancies as pointed out in the earlier closure order were complied with by
the Appellant herein and therefore the said closure order was withdrawn by the
Respondent Board. That in two recent inspection reports dated 23.01.2024 and
30.09.2024 there is no allegation whatsoever against the Appellant Poultry Farm with
respect to maintenance of the poultry farm or any damage being caused to the
environment. Rather the inspection reports clearly depict that the Appellant Poultry
Farm is being run in complete compliance with the environmental norms. It is
reiterated that Appellant unit is run in an efficient, hygienic and clean manner
keeping in view the fact that any unhygienic condition can cause mass morality of
the poultry birds. The contents of the preliminary submissions are reiterated and not

repeated herein for the sake of brevity
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That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that application for CTO submitted by the Appellant was incomplete and
not conforming to the requirements of the provisions of the Water Act and the Air
Act and as per policy/check list of documents of the Board. It is denied that show
cause notice forrefusal was issued by the Board. It is denied that the reply submitted
by the Appellant was not satisfactory. The Appellant herein applied for the grant of
Consent to Operate on 23.07.2024. That pursuant to the submission of the
aforementioned application, certain objections dated 25.07.2024 were shown to be
raised by the Respondent Board on its website. That a perusal of the aforementioned
screenshot would show that the Board had recommended to issue a show cause
notice to the Appellant herein for refusal of the consent Application. However, no
such show cause notice was ever received by the Appellant. That in view of the
objections as shown on the website of the Respondent Board, the Appellant herein
submitted a response dated 31.07.2024 to the Respondent Board. That in the said
response the Appellant submitted pointwise reply to the objections of the
Respondent Board on the application for grant of consent to Operate. That vide the
reply dated 31.07.2024, the Appellant herein had very categorically submitted that
the consent fees was duly deposited as per the schedule of fee prescribed by
Government of Haryana, Environment Department/HSPCB for obtaining Consent to
Establish/NOC & consent to operate and sampling under Water (Prevention and
Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981,
Authorization under Bio Medical Waste ( M & H) Rules, 1998, and public hearing
under EIA Notification, 2006. It was duly submitted that performance security to the
tune of Rs. 25,000/- already stands deposited with the Respondent Board vide Draft
No. 144585/- dated 10.06.2020. It is imperative to mention herein that the Appellant
herein applied for the Consent to Operate through the online portal of the
Respondent Board and there was no mechanism whatsoever on the online portal
for deposition of late fee. It is important to mention herein that vide reply dated

31.07.2024, the Appellant herein had very categorically submitted that even if any
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fees is less than what is required to be deposited, the Appellant is ready and willing
to deposit the same. Further with respect to the citing criteria it was stated that the
Appellant is an old poultry farm established in the year 1998. That the guidelines of
Central Pollution Control Board with respect to poultry farms dated 20.10.2015,
August 2021 and January 2022 specifically state that the citing criteria would apply
only to new poultry farms. It is imperative to mention herein that the Appellant farm
was recently visited by the officers of the Respondent Board on 30.09.2024 for
inspection and in the inspection report dated 30.09.2024, the Respondent Board has
itself acknowledged the fact that since the Appellant Poultry Farm is an old farm
therefore no siting parameters shall be applicable. Similarly, since the Appellant
Poultry Farm was established in the year 1998, the Appellant at that fime was in no
manner whatsoever required to take change of land permission (CLU) from the Town
and Country Planning Department. It is imperative to mention herein that the
Respondent Board ought to have taken into consideration that the notification
dated 12.08.2017 with respect to requirement of obtaining change of land
permission (CLU) was issued by the Town and Country Planning Department after 20
years from the date of establishment of the Appellant Poultry Farm and hence the
Appellant Poultry Farm in no manner whatsoever can be expected to possess the
same. That the authorized person from the Appellant poultry farm had recently
visited the Town and Country Planning Department for grant of CLU and was told to
visit the office of Gurugram Metropolitan Development Authority (GMDA) for the
same. That the authorized person visited the office of the Gurugram Metropolitan
Development Authority (GMDA) for grant of CLU, however it was informed that the
Appellant Poultry farm does not require CLU as the same falls under the category of
Agriculture. That the Appellant was asked to submit a letter for grant of NOC for the
same and the Appellant has duly submitted a letter dated 24.12.2024 to the
Gurugram Metropolitan Development Authority (GMDA) for grant of NOC. That the
Respondent failed to take into consideration the fact that the Appellant is an old

Poultry Farm established in the year 1998. The value with respect to the building and
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the plant and machinery has been given as per the Written Down Value (WDV)
provided in the books of account. However, the cost of the land has been provided
as per the current market value. It is imperative to mention herein that vide reply
dated 31.07.2024, the Appellant had very categorically submitted before the
Respondent Board that the Appellant poultry farm is not covered under the Aravalli
Notification and hence no NOC isrequired. That the Appellant also vide email dated
03.08.2024 submitted the acknowledgment of application for grant of Forest NOC
to the Respondent Board. With respect to the observation of the Respondent Board
regarding non-compliance of the closure order dated 29.05.2024 and auction of
birds order dated 08.08.2024, it is imperative to mention herein that the same is under
challenge by way of present Appeal before this Hon'ble Tribunal as well as before
the Ld. Appellate Authority. That the Hon'ble National Green Tribunal vide order
dated 20.08.2024 was pleased to stay the operation of auction order dated
08.08.2024. A careful examination of the aforementioned reply and email would
unequivocally reveal that the Appellant herein effectively addressed all the
deficiencies highlighted by the Respondent Board in the objections dated
25.07.2024. the CTOrefusal order has been passed by the Respondent Board without
due application of mind and without considering the frue facts and circumstances
of the case in hand. It is submitted that the Respondent Board has failed to take into
consideration any material or documents placed on record before it by the
Appellant resulting in colourable exercise of power. The contents of the preliminary

submissions are reiterated and not repeated herein for the sake of brevity.

. That the contents of the corresponding paragraph are wrong and hence denied

except those which are specifically admitted herein. It is denied that the present
Appeal is liable to be dismissed for concealment of material facts. That since the
closure order dated 29.05.2024 was issued by the Respondent Board both under
Section 33-A of the Water (Prevention and Control of Pollution) Act 1974 and Section

31-A of the Air Prevention and Control of Pollution) Act 1981, the Appellant filed an

23



358

appeal against the same before the Hon'ble National Green Tribunal as well as this
Hon'ble Appellate Authority. That both the appeals are pending adjudication and
the appeal before the Ld. Authority is now listed for hearing on 09.01.2025. The
contents of the preliminary submissions are reiterated and not repeated herein for

the sake of brevity.

REJOINDER TO PARA-WISE REPLY TO FACTS IN BRIEF:

That in response to the contents of the following paragraph it is submitted that the
present Appeal is pending adjudication before this Hon'ble Tribunal and is now listed
for hearing on 06.01.2025. The contents of the preliminary submissions are reiterated

and not repeated herein for the sake of brevity.

That the contents of the corresponding paragraph need no reply from the Appellant
herein. The contents of the preliminary submissions are reiterated and not repeated

herein for the sake of brevity.

That in response to the contents of the corresponding paragraph it is submitted that
the Appellant poultry farm was inspected on the 23.01.2024 by the Regional officer,
Panchkula HSPCB. During the inspection the Appellant poultry farm was found
compliant in all respects and the same was also duly mentioned by the Regional
officer Panchkula HSPCB in its inspection report dated 23.01.2024. That a perusal of
the inspection report would clearly show that the Regional Officer i.e. Respondent
No.2 gave a clean chit to the Appellant herein as there were no deficiencies found
by the officer in the running of the poultry farm. The contents of the preliminary

submissions are reiterated and not repeated herein for the sake of brevity.

That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that ample opportunity was given to the Appellant for its defence. It is
denied that the show cause notice dated 24.01.2024 was delivered through the
courier. At the outset it is submitted that show cause notice dated 24.01.2024 is a

newly produced document as the same was not even mentioned about in the
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Closure Order dated 29.05.2024 issued by the Respondent Board. Further, it has been
alleged by the Respondent Board that the same was delivered through courier to
the Appellant herein. It is in the humble submission of the Appellant herein that the
Respondent Board has attached only the courier receipt and has failed to attach
the delivery report of the same so as to showcase that the alleged Show Cause
Notice dated 24.01.2024 was served upon the Appellant herein. That without the
delivery report it can in no manner be proved that the show cause notice dated
24.01.2024 was delivered to the Appellant herein. The onus to prove that the said
show cause notice was delivered to the Appellant herein is on the Respondent
Haryana Pollution Control Board. It is denied that the show cause notice dated
25.07.2024 was sent to the Appellant herein. It is denied that the reply dated
31.07.2024 was not satisfactory. It is reiterated that pursuant to the submission of the
CTO Application dated 23.07.2024, certain objections dated 25.07.2024 were shown
to be raised by the Respondent Board on its website. That a perusal of the
aforementioned screenshot would show that the Board had recommended to issue
a show cause notice to the Appellant herein for refusal of the consent Application.
However, no such show cause notice was ever received by the Appellant. That in
view of the objections as shown on the website of the Respondent Board, the
Appellant herein submitted a response dated 31.07.2024 to the Respondent Board.
That in the said response the Appellant submitted pointwise reply to the objections
of the Respondent Board on the application for grant of consent to Operate. That
vide the reply dated 31.07.2024, the Appellant herein had very categorically
submitted that the consent fees was duly deposited as per the schedule of fee
prescribed by Government of Haryana, Environment Department/HSPCB for
obtaining Consent to Establish/NOC & consent to operate and sampling under Water
(Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981, Authorization under Bio Medical Waste (M & H) Rules, 1998, and
public hearing under EIA Notification, 2006. It was duly submitted that performance

security to the tune of Rs. 25,000/- already stands deposited with the Respondent
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Board vide Draft No. 144585/- dated 10.06.2020. It is imperative to mention herein
that the Appellant herein applied for the Consent to Operate through the online
portal of the Respondent Board and there was no mechanism whatsoever on the
online portal for deposition of late fee. It is important to mention herein that vide
reply dated 31.07.2024, the Appellant herein had very categorically submitted that
even if any fees is less than what is required to be deposited, the Appellant is ready
and willing to deposit the same. Further with respect to the citing criteria it was stated
that the Appellant is an old poultry farm established in the year 1998. That the
guidelines of Central Pollution Control Board with respect to pouliry farms dated
20.10.2015, August 2021 and January 2022 specifically state that the citing criteria
would apply only to new poultry farms. It is imperative to mention herein that the
Appellant farm was recently visited by the officers of the Respondent Board on
30.09.2024 for inspection and in the inspection report dated 30.09.2024, the
Respondent Board has itself acknowledged the fact that since the Appellant Poultry
Farm is an old farm therefore no siting parameters shall be applicable. Similarly, since
the Appellant Poultry Farm was established in the year 1998, the Appellant at that
time was in no manner whatsoever required to take change of land permission (CLU)
from the Town and Country Planning Department. It is imperative to mention herein
that the Respondent Board ought to have taken into consideration that the
notification dated 12.08.2017 with respect to requirement of obtaining change of
land permission (CLU) was issued by the Town and Country Planning Department
after 20 years from the date of establishment of the Appellant Poultry Farm and
hence the Appellant Poultry Farm in no manner whatsoever can be expected to
possess the same. That the authorized person from the Appellant poultry farm had
recently visited the Town and Country Planning Department for grant of CLU and
was told to visit the office of Gurugram Metropolitan Development Authority
(GMDA) for the same. That the authorized person visited the office of the Gurugram
Metropolitan Development Authority (GMDA) for grant of CLU, however it was

informed that the Appellant Poultry farm does not require CLU as the same falls
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under the category of Agriculture. That the Appellant was asked to submit a letter
for grant of NOC for the same and the Appellant has duly submitted a letter dated
24.12.2024 to the Gurugram Metropolitan Development Authority (GMDA) for grant
of NOC. That the Respondent failed to take into consideration the fact that the
Appellant is an old Poultry Farm established in the year 1998. The value with respect
to the building and the plant and machinery has been given as per the Written
Down Value (WDV) provided in the books of account. However, the cost of the land
has been provided as per the current market value. It isimperative to mention herein
that vide reply dated 31.07.2024, the Appellant had very categorically submitted
before the Respondent Board that the Appellant poultry farm is not covered under
the Aravalli Nofification and hence no NOC is required. That the Appellant also vide
email dated 03.08.2024 submitted the acknowledgment of application for grant of
Forest NOC to the Respondent Board. with respect to the observation of the
Respondent Board regarding non-compliance of the closure order dated 29.05.2024
and auction of birds order dated 08.08.2024, it is imperative to mention herein that
the same is under challenge by way of present Appeal before this Hon'ble Tribunal
as well as before the Ld. Appellate Authority. That the Hon'ble National Green
Tribunal vide order dated 20.08.2024 was pleased to stay the operation of auction
order dated 08.08.2024. A careful examination of the aforementioned reply and
email would unequivocally reveal that the Appellant herein effectively addressed
all the deficiencies highlighted by the Respondent Board in the objections dated
25.07.2024. The CTO refusal order dated 17.08.2024 has been passed by the
Respondent Board without due application of mind and without considering the true
facts and circumstances of the case in hand. It is submitted that the Respondent
Board has failed to take into consideration any material or documents placed on
record before it by the Appellant resulting in colourable exercise of power. The
contents of the preliminary submissions are reiterated and not repeated herein for

the sake of brevity.
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That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that the show cause notice dated 24.01.2024 was delivered through the
courier. At the outset it is submitted that show cause notice dated 24.01.2024 is a
newly produced document as the same was not even mentioned about in the
Closure Order dated 29.05.2024 issued by the Respondent Board. Further, it has been
alleged by the Respondent Board that the same was delivered through courier to
the Appellant herein. It is in the humble submission of the Appellant herein that the
Respondent Board has attached only the courier receipt and has failed to attach
the delivery report of the same so as to showcase that the alleged Show Cause
Notice dated 24.01.2024 was served upon the Appellant herein. That without the
delivery report it can in no manner be proved that the show cause notice dated
24.01.2024 was delivered to the Appellant herein. The onus to prove that the said
show cause notice was delivered to the Appellant herein is on the Respondent
Haryana Pollution Control Board. It is denied that a show cause notice dated
16.04.2024 for closure was issued to the Appellant Poultry Farm and the same was
delivered electronically through online portal. It is denied that the same was also
sent through special messenger on 24.04.2024 but unit’'s representatives refused to
accept the copy of the show cause notice. That no proof of delivery through
electronic portal has been attached by the Respondent Board. It has also been
purported that the copy of the Show Cause Notice was also sent through Special
Messenger on 24.04.2024 but unit’s representative refused to accept the copy of the
same. The Appellant herein vehemently denies any averment made by the
Respondent Board in this regard and the Respondent Board should be put to strict
proof of the same. That the log book of the motor car attached by the Respondent
Punjab Pollution Control Board as Annexure-R-5A at page 147 of the court file does
not by any mean establish that an attempt to serve the show cause notice dated
16.04.2024 was made by the Respondent Board. It is their document which appears
to have been tampered with and hence is totally unreliable. A perusal of the

document shows that the vehicle as per the record is shown to be used by one
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Anang Pal whereas the signature of the person using the conveyance are that of
one Sidharth Ji as would be clear from the entry dated 23.04.2024, 24.04.2024,
29.04.2024 and 30.04.2024. Further, the show cause noting with the hand written
office noting of Anang Pal appears to be prepared one as on todays time, the
officer concerned could have taken photographs from his mobile phone to
substantiate that the person present at the Appellant poultry farm refused to receive
the show cause notice and disclose his name. It is important to state herein that the
poultry farm is never locked and there is always a staff present and it has been
verified by the staff that on 24.04.2024 no vehicle or official came to the poultry farm,
much less, from the Respondent Pollution Control Board. Even from the perusal of
the record, the vehicle is shown covering 43 Km starting from 2:00 AM in the morning
fill 3 PM in the afternoon, whereas the distance from the office of the Respondent
Board to the pouliry farm is about 18 KM. Sh. Bhai Lal was present in the pouliry farm
throughout the day on 24.04.2024. This is a serious matter wherein wrong statement
on affidavit/reply is being made by the Respondent Board before this Hon'ble
Tribunal and taking this seriously as it amounts to interference in administration of
justice, this Hon'ble Tribunal needs to institute an enquiry including verification of cell
site locations of Anang Pal and the driver so as to unearth the truth and delivery of
justice. The contents of the preliminary submissions are reiterated and not repeated

herein for the sake of brevity.

That the contents of the corresponding paragraph need no reply from the Appellant
herein. The contents of the preliminary sulbbmissions are reiterated and not repeated

herein for the sake of brevity.

That the contents of the corresponding paragraph need no reply from the Appellant
herein. The contents of the preliminary submissions are reiterated and not repeated

herein for the sake of brevity.

That in response to the contents of the corresponding paragraph it is submitted that

the Appellant poultry farm was inspected on the 23.01.2024 by the Regional officer,
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Panchkula HSPCB. During the inspection the Appellant poultry farm was found
compliant in all respects and the same was also duly mentioned by the Regional
officer Panchkula HSPCB in its inspection report dated 23.01.2024. That a perusal of
the inspection report would clearly show that the Regional Officer i.e. Respondent
No.2 gave a clean chit to the Appellant herein as there were no deficiencies found
by the officer in the running of the poultry farm. The contents of the preliminary

submissions are reiterated and not repeated herein for the sake of brevity.

That the contents of the corresponding paragraph are wrong and hence denied. It
is denied that the closure order has been rightly passed by the Respondent Board.
That the said closure order has been passed by the Respondent Board in complete
violation of the principles of natural justice including Audi Alteram Partem. Without
prejudice to the same, only if for the sake of arguments it is considered though not
accepted, that the show cause notice dated 16.04.2024 was served on the
Appellant, the order dated 29.05.2024 has still been passed in complete violation of
the principles of natural justice as no opportunity of being heard was provided by
the Respondent Board to the Appellant Board before passing the said closure order.
It is submitted that Principles of natural justice are the fundamental procedural rights
that must be observed by statutory, administrative and judicial bodies while making
decisions that affect individuals' rights and interests. They are an essential
component of the rule of law and aim to ensure fairness and impartiality in decision-
making processes. the importance of the doctrine of natural justice is evident from
the fact that with the development of law it has been freated as an ingredient
of Article 14 of the Constitution of India. 'Natural Justice' means a fair process. A fair
process essentially must exclude arbitrariness and exclusion of arbitrariness would
ensure equality and equal treatment before law. That the Audi Alteram Partem
facet of natural justice is also requirement of Art. 14, for, natural justice is the
antithesis of arbitrariness. The right of Audi Alteram Partem is a valuable right

recognized under the Constitution of India wherein it is held that, the principle of the
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mandates that no one should be condemned unheard, is a part of the rules of
natural justice. That the impugned Closure Order has been passed by the
Respondent Board solely on the ground of hyper technicality of not obtaining
Consent to Operate. That the Respondent Board failed to take into consideration
that the Appellant is a totally non-polluting unit which has been in operation since
1998. The Respondent Board ought to have taken into consideration the fact that
the Appellant unit has been operated through out in good faith without any
pollution hazards. The only thing against the Appellant unit was the procedural lapse
of not obtaining Consent to Operate. The impugned order has been passed without
appreciating that a fully compliant unit cannot be ordered to shut down only on the

ground of the technical iregularity of not obtaining Consent to Operate.

PRAYER
In light of the facts and circumstances mentioned herein above, it is prayed that this

Hon'ble Tribunal may be graciously pleased to:

i. Take the present Rejoinder as well as the Annexures attached on record:

i. Exempt the appellant for filing better legible/typed/iranslated copies of

Annexure.

il Pass such other/ further Order(s) as this Hon'ble Tribunal may deem fit and

proper in the facts of the present matter in favour of the Appellant.

A gy

A.R. TAKKAR, SHRIYATAKKAR, ASMITA DUGGAL, UNNATI ANAND, KAPIL BAKSHI AASTHA TYAGI,

w}; ARYGL o :]065“}/
MANAN TAKKAR, SMRITI SRIVASTAVA, DEVIKA ROY CHOWDHARY & JAGRITI SANGWAN
ADVOCATES
ARTLO

P-6/2E, DLF PHASE 2, GURGAON 122002
9582209633
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH
NEW DELHI

IN THE MATTER OF:

BAJAJ SANJAY POULTRY FARM ..PETITIONER/ APPLICANT
VERSUS

HARYANA STATE POLLUTION CONTROL BOARD & ANR ...RESPONDENTS

AFFIDAVIT

. Sanjay Kumar Bajqj S/o, Late Sh. Chaman Lal Bajaj aged about 43.
Through its Proprietor Bajaj Sanjay Poultry Farm R/o Villege Aklimpur,
Gurugram-122101, Haryana.

| the above named deponent do hereby solemnly affirm and declare as

under:-

1. That the above fitled Rejoinder has been drafted under the
authority and instructions of the deponent and after perusing its
contents, the deponent has duly signed it, and the contents of

\paragraph Nos. 1 to 9 thereof are frue and correct to the

ek
N, N

QW[gE;g')f of the deponent, and the same may be read as

'bﬁfefr)f’s'éf this affidavit also, which are not being reproduced for

/ \;7\‘:.:" .

O iake of brevity. No part of it is false and nothing material has

been kept concealed therefrom.

2. That the contents of paragraphs no. 1 fo B of above fiteqd
Rejoinder are frue and correct fo my knowledge, no part of that s

false and nothing has been kept concealed therefrom,
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3. That the Annexures attached with the Rejoinder are true copies of

: : i 5 For Bajaj Sa ayl; pitry Farm
their respective originals.

Proprietor

DEPONENT

VERIFICATION

Verified that the contents of paragraphs no. 1 fo 2 of my above
affidavit are true and correct to my knowledge. No part of it is false

and nothing has been concealed therein. For Bajaj Sanjay Poultry Farm

'.‘Pmprielor

DEPONENT
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ANNEXURE A-1
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH AT NEW

DELHI
APPEAL NO. 30 OF 2024

IN THE MATTER OF:

M/s Bajaj Sanjay Poultry Farm. ...Appellant
VERSUS

Haryana State Pollution Control Board & Ors, ......Respondent
AFFIDAVIT

I, Bhai Lal S/o Ramasaran aged about 56 years, currently residing at Bajaj Sanjay
Pouliry Farm, Village Aklimpur, Gurugram -122101, Haryana, do hereby solemnly

affirm and declare as under.

| say that | am working as Manager at M/s Bajaj Sanjay Poultry Farm, Village
Aklimpur, Gurugram -122101, Haryana. | say that the present Affidavit has been
drafted under the authority and instructions of the deponent and dfter perusing

its contents, the deponent has duly signed it, and the contents of paragraph Nos.

true and corect to the knowledge of the deponent,

lsf’j i{th;tl wo; _re/slent in the poultry farm throughout the day on 24.04.2024 and
nolgég;f(:#_e:ri:‘l‘ﬁc.:rycno Pollution Control Board visited the Pouliry Farm on
24.04.2024. | further state that neither did any person from Haryana Pollution
Control Board handover any document whatsoever nor did | refuse to accept

any document from any official of Haryana Pollution Control Board on 24,04.2024.

34
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| state that It was only on 10.06.2024 that someone had visited from the Board o

close the pouliry farm.

| say that no part of the present Affidavit is false and nothing material has been

kept concealed therefrom.

Frhai o

DEPONENT

VERIFICATION

Verified that the contents of Paragraphs No. 1 to® 3 of my above affidavit are frue
and comect to my knowledge. No part of it is false and nothing has been
concealed therein.

(g%’ @ @V/

DEPONENT
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ANNEXURE A-2

7= HARYANA STATE POLLUTION CONTROL [~ 25"
— BOARD

&:]gﬁaﬂ@l Haryana State Pollution Control Board, 3rd Floor, ————
HSIIDC Office Complex, IMT Manesar,
Gurugram Email:- hspcbrogrs@gmail.com
No. HSPCB/Consent/ : 313296224GUSOCTO74151449 Dated:17/08/2024
To

M/s :BAJAJ SANJAY POULTRY FARM
AKLIMPUR, GURUGRAM, HARYANA 122101
GURGAON SOUTH

Subject: Refusal of consent to operate under Water Act, 1974 and Air Act,
1981.

Please refer to your application no. 74151449 dated 2024-07-23 received in the Board for
consent to operate under Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention
and Control of Pollution) Act, 1981,

Your above referred application has been examined by the Board and it has been estab-
lished that the application submitted by you is incomplete and not conforming to the requirement of
the previsions of the Water (Prevéntion & Control of Pollution) Act, 1974, and Air (Prevention &
Control of Pollution) Act, 1981;as per policy of the Board. Accordingly, Show Cause Notice for
refusal of consent under above said Act containing the said shortcoming/ incompletion was issued by
the Board on dated 2024-07-25. But you have failed to submit the satisfactory reply of the above said
show cause notice and submit compliance of the observations. You have failed to take corrective
measures the shortcomings and incompletion in your application as per given below:-

4. Not deposited CTO fees, performance security fees, sample testing fees and late
fees. - The unit has deposited total fees of Rs. 45900/-. However, the total fee due to
the unit for the period of CTO applied including late fees, performance security and
sample testing fee is Rs. 3,41,500/-. 2. Not submitted C.A. Certificate regarding
capital investment cost w.r.t. land, building, plant and machinery of the proposed
project. - The unit has submitted CA certificate with depreciating value of Building
and Plant & Machinery which is nét as per the checklist of HSPCB as the cost of
land, building and Plant & Machinery has to be taken without depreciation and of
original value. 3. Not submitted Report of Tehsildar and District Forest Officer
regarding Kisam of land through Deputy Commissioner, for areas covered under
Aravali Notification, if applicable. In case the land falls in the industrial estate / area
and HUDA sectors, the report of Regional Officers will be taken regarding
applicability of Aravali Notification (only for District Gurugram and Nuh). - Unit has
not submitted NOC of Aravali issued by DC Gurugram. 4. Not submitted Proof of
receipt of application submitted to the Forest Department for clearance / permission
INOC, of Forest Department. - Unit has not submitted the same. 5. Not submitted
change of land use permission/license/NOC certificate from the Town & Country
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Planning Department or respective Municipal or other Authority or village Panchayat,
as the case may be. - Unit has not submitted NOC/CLU from the concerned
department. 6. Not submitted siting report and compliance to the notification dated
29.04.2022. - The unit has not submitted the siting report. 7. Unit has been closed by
HSPCB vide order dated 29.05.2024. The unit has not complied to the closure
orders by way of exhausting the birds from the farm within 60 days of issue of
closure order and unit has also not applied for suspension of closure orders thereof.

In view of the above stated facts, the consent under Section 25 of the Water (Prevention &
Control of Pollution) Act, 1974 and under section 21 of Air (Prevention & Control of Pollution) Act,
1981 sought vide your above referred application, is hereby refused due to the above shortcomings /
incompletion.

In future, your unit would be discharging effluent into the atmosphere at your own risk in
violation of the above said Act and rendering yourself liable for legal action under section 43/44 of
the Water (Prevention & Control of Pollution) Act, 1974 and section 38/39 of Air (Prevention and
Control of Pollution) Act, 1981. VIJAY Digitally signed by VUAY

CHAUDHARY

CHAUDHARY Pate:202408.17 16:4255
0530’
Regional Oﬂicer: Gurgaon South

Haryana State Pollution Control Board.

39
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ANNEXURE A/3

Schedule of fee prescribed by Government of Haryana,
Environment Department/HSPCB for obtaining consent to
establish/NOC & consent to operate and sampling under water
(Prevention and control of pollution), Act, 1974 & Air
(Prevention and control of pollution), Act, 1981, Authorization
under Bio Medical Waste (M & H) Rules, 1998, and public
hearing under EIA Notification, 2006.

I. Fee prescribed for obtaining comsent to establish/NOC & consent to
operate under Water Act, 1974 & Air Act, 1981. .

A  Fees for Consent to Establish/NOC

A-I NOC/CTE Fees for highly polluting industries such fertilizers
(nitrogen/phosphate), sugar, fermentation & distillery,
petrochemical, thermal power plant, oil refinery, sulfuric acid, iron &
steel, pulp & paper, dye & dye intermediates, pesticides
manufacturing, basic drugs & pharmaceuticals etc. (Red category of
projects/industries other than specific type projects/industries
mentioned) — prescribed under Water Act, 1974,

Sr. No. | Capital Investment cost of Industries/project Fee amount
(Rs.)
a. Exceeding Rs. 100 crores 1,05,000
b. Exceeding Rs. 50 crores but not exceeding Rs, 100 60,000
crores
. Exceeding Rs. 10 crores but noETexceeding Rs. 50 36,000
crores
d. Exceeding Rs. 3.0 crores but not exceeding Rs, 10 24,000
crores.
8. Exceeding Rs. 1.0 crores but not exceeding Rs, 3.0 17,700
crores.
f. Exceeding Rs. 0.50 crores but not exceeding Rs. 1.0 14,500
crores. . . c .
2. Exceeding Rs. 0.25 crores but not exceeding Rs. 0.50 7,500
crores
h. Exceeding Rs. 0.10 crores but not exceeding Rs. 0.25 4,500
crores
i Exceeding Rs. 0.02 crores but not exceeding Rs. 0.10 2,250
crores,
] up to Rs. 0.02 crores 600

E:\Office\Fee Structure\FEE Structure.docx
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A-Il For industries other than covered under heading A-1 {Orange &
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Green category) — (Prescribed under Water Act, 1974)

Sr. No. Industries having Capital Investment Fee amount (Rs.)
a. Exceeding Rs. 100 crores. 35,000
b. Exceeding Rs. 50 crores but not exceeding Rs. 20,000
100 crores.

o3 Exceeding Rs. 10 crores but not exceeding Rs. 50 12,000
crores.

d. Exceeding Rs.3.0 crores but not exceeding Rs, 8,000
10.0 crores

e. Exceeding Rs. 1.0 crores but not exceeding Rs. 5,700
3.0 crores

£ Exceeding Rs. .50 crores but not exceeding Rs, 4,500
1.0 crores.

g. Exceeding Rs, 0.25 crores but not exceeding Rs. 2,500
0.50 crores

h. Exceeding Rs. 0.10 crores but not exceeding Rs. 1,500
0.25 crores. :

L Exceeding Rs. 0.02 crores but not exceeding Rs. 750
0.10 crores.

I up to Rs. 0.02 crores 200

A-III For legally constituted bodies other than industrial units (Prescribed

under Water Act, 1974)

Sr. No. | Local Bodies/Govt. Department/Colonizers ete. | Fee amount (Rs.)

a. Municipal Corporation Faridabad 25,000

b Class ‘A’ Municipalities 5,000

o3 Class ‘B’ Municipalities 2,500

d. Class ‘C’ Municipalities 500

e Public Health 5,000 per each
town

f. Haryana Urban Development Authority 50,000 per each
Estate

g Private Colonizers 50,000 per each
town

A-IV For Stone Crushers (Prescribed under Air Act, 1981}

41

8r. No, | Crushing capacity Fee amount (Rs.)
a. Not exceeding 100 tons/day 5,000
b. Exceeding 100 tons/day 7,500

AV For Pulverisers (Prescribed under Air Act, 1981)

Sr. No. Pulverisers with capacity Fee amount (Rs.)
Not exceeding 100 tons/day 2,000
Exceeding 100 tons/day 3,000

E:\Office\Fee Structurc\FEE Structure.docx
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A-VI For Hot Mix Plants (Prescribed under Air Act, 1981)

8r. No. Hot Mix Plant with capacity

Fee amount (Rs.)

Not exceeding 40 tons/day

5,000

Exceeding 40 tons/day

7, 500

A-VII For Brick Kilns (Prescribed under Air Act, 1981)

Sr. No. | Units having a capital investment Fee amount (Rs.)
a. Not exceeding Rs. 30 lacs 5,000
b. Exceeding Rs.30 lacs but not exceeding Rs. 50 10,000
lacs
o Exceeding Rs. 50 lacs 15,000

A-VII For Rice Shellers (Prescribed under Water Act, 1974)

Sr. No. | Units having a capital investment

Fee amount (Rs.)

Not exceeding Rs. 30 lacs 20,000
b. Exceeding Rs. 30 lacs but not exceeding Rs. 30,000
50 lacs
(o3 Exceeding Rs. 50 lacs. 50,000

A-IX For Screening Plants (Prescribed under Water Act, 1974)

Sr. No. | Units having a production capacity

Fee amount (Rs.)

a. Capacity less than 100 Ton /Day

5000

b. Capacity more than 100 Ton /Day

7500

A-X For Mining Activities
1. Prescribed under Water Act, 1974 vide

Notiﬁcatim; dated

05.12.1997
1. No. Units paying license fee for mining Fees Amount [Rs.)
a. Not exceeding Rs. 25 lacs annually 1,00,000
b. Exceeding Rs. 25 lacs but not exceeding Rs. 50 lacs 1,50,000
C. More than Rs. 50 lacs 2,00,000

E:\Office\Fee Structure\FEE Structure.docx
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2. Prescribed under Air Act, 1981 vide Notification dated 20.09.2002

Sr. No.

Units paying license fee for mining Fees Amount (Rs.)

a.

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 5 crores and above.

1,00,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 2.5 crores to 5 crores.

75,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 1 crores to 2.5 crores.

60,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 75 lacs to 1 crore.

50,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
ameounis Rs, 50 lacs to 75 lacs.

40,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 25 lacs to 50 lacs.

30,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
armounts Rs. 10 lacs to 25 lacs.

20,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs, 5 lacs to 10 lacs.

10,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts Rs. 1 lac to 5 lacs. !

5,000

For units whose dead rent as determined in the
auction or royalty paid whichever is higher, for
amounts upto Rs. 1 lac.

1,000

A-X1 Projects/units covered under Haryana Bio Energy Policy 2018.

Sr. No. | Under the Act Fee Amount (Rs.)
Water Act, 1974 Nil
Air Act, 1981 Nil

E:\Qifice\ Fee Struciure\FEE Structure.docx
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B Fees for Consent to operate under Water Act, 1974 and Air Act,
1981 to be charged annually. ‘

B-I Consent. fees for highly polluting industries such as fertilizers
(nitrogen / phosphate), sugar, cement, fermentation & distillery,
petor- chemical, thermal power plant, oil refinery, sulfuric acid,
iron & steel, pulp & paper, dye and dye intermediates, pesticides
manufacturing, basic drugs and pharmaceuticals etc.

{Red category Industries other than those specified)

8r. | Industries having Under Water Act Under Air Act
No. | Capital Investment 1st Subsequent | 1st Year | Subsequent
Year Year Year
a. | Exceeding Rs. 100 1,50,000 75,000 1,50,000 75,000
crores,

b. | Exceeding Rs. 50 1,20,000 60,000 1,20,000 60,000
creres but not 1

exceeding Rs. 100
crores.

c. | Exceeding Rs. 10 90,000 45,000 90,000 45,000
crores but not
exceeding Rs. 50
crores.

d. | Exceeding Rs. 3.0 60,000 24,000 60,000 24,000
crores but not
exceeding Rs. 10
crores

e. | Exceeding Rs. 1.0 30,000 11,000 30,000 11,000
crores but not .
exceeding Rs. 3.0

f. | Exceeding Rs. .50 15,000 4,500 15,000 4,500
crores but not
exceeding Rs. 1.0
crores

g. | Exceeding Rs. 0.25 6,000 3,000 6,000 3,000

crores but not :
exceeding Rs. 0.50
crores

h. | Exceeding Rs. 0.10 1500 1500 1500 1500
crores but not
exceeding Rs. 0.25
crores

i. | Exceeding Rs. 0.02 600 600 600 600
¢rores but not
exceeding Rs. 0.10
crores

J- | Investment up to 300 300 300 300
Rs. 0.02
crores

E:\Office\Fee Structure\FEE Structure.docx
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B-Il Consent fee for Industries other than covered under headings B-I
{(Orange & Green category).

Sr. | Industries having Under Water Act Under Air Act
No. | Capital Investment ist Subsequent 1st Subsequent
cost Year Years Year | Years
a. | Exceeding Rs. 100 50,000 25,000 50,000 25,000
CIores.
b. | Exceeding Rs. 50 40,000 20,000 40,000 20,000

crores but not
exceeding Rs. 100
crores.
¢. | Exceeding Rs. 10 30,000 15,000 30,000 15,000
crores but not
exceeding Rs. 50
crores.

d. | Exceeding Rs. 3.0 20,000 8,000 20,000 8,000
‘4/’ crores but not

exceeding Rs. 10

crores
e. | Exceeding Rs. 1.0 10,000 3,700 10,000 3,700
crores but not
exceeding Rs. 3.0
f. | Exceeding Rs. .50 5,000 1,500 5,000 1,500
crores but not
exceeding Rs. 1.0
crores
g. | Exceeding Rs. 0.25 2,000 1,000 2,000 1,000
crores but not
exceeding Rs. 0.50
crores’ ’

h. | Exceeding Rs. 0.10 500 500 500 500
crores but not
exceeding Rs. 0.25
crores

i. | Exceeding Rs. 0.02 200 500 200 200
crores but not
exceeding Rs. 0.10
crores

j- | Investment up to Rs. 100 200 100 100
0.02 crores

B-III Consent fee to be charged annually for legally constituted bodies
other than industrial units (Prescribed under Water Act, 1974)

Fr. No. | Local Bodies / Govt| Fees Amount (Rs.)

Department/Colonizers etc.

a. Municipal Corporation Faridabad 25,000

b. Clas_s_ ‘A’ Municipalities 5,000

& Class ‘B’ Municipalities 2,500

d. Class *C’ Municipalities 500

e. Public Health 5,000 per each town

£ Haryana Urban Development Rs. 50,000 per each Estate
Authority

g Private Colonizers Rs. 50,000 per each

township

E:\Office\Fee Structure\FEE Structure.docx
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B-IV Consent fees for Mining Activities

46

1. Under Water Act, 1974

Sr.
No.

Units paying license fee for

1=t Years (Rs.)

Subsequent Years
(Rs.)

a.

Units paying license fee fo
mining not exceeding Rs. 25
lacs annually

1,50,000

1,25,000

Units paying license fee
for mining exceeding Rs.
25 lacs but not exceeding
Rs. 50 lacs

2,25,000

1,75,000

Units paying license fee
for mining
more than

3,00,000

2,25,000

2. Under Air Act, 1981

Sr.
No.

Units whose dead rent as
determined in the auction
or royalty paid whichever is
higher . .

1=t Years (Rs.)

Subsequent Years
[Rs.)

For amounts Rs. 5 crores
and above

2 lacs

2 lacs

For amounts Rs. 2.5to 5
crores

1.5 lacs

1.5 lacs

For amounts Rs. 1 to 2.5
crores

1.25 lacs

1.25 lacs

For amounts Rs. 75 lacs to 1
crores

1 lacs

1 lacs

For amounts Rs. 50 lacs to
75 lacs

75,000

75,000

For amounts Rs. 25 lacs to
50 lacs

50,000

50,000

For amounts Rs. 10 lacs to
25 lacs.

30,000

30,000

For amounts Rs. 3 lacs to 10
lacs

10,000

10,000

For amounts Rs. 1 lacsto'5
lacs

1,000

1,000

For amounts Rs. 1 lacs

1,000

1,000

B-V Consent fee for 1lst year and for subsequent years to operate

pulverizes {Prescribed under Air Act, 1981)

Sr. No. | Pulverizes with capacity Fees Amount
1st Years (Rs.) Subsequent Years
(Rs.)
a. Not exceeding 100 2,000 2,000
tons/day
b. Exceeding 100 tons/day 3,000 3,000

E:\Office\Fee Strucure\FEE Structure.docx
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B-VI Consent fee for stone crushers (Prescribed under Air Act, 1981}

Sr. No. | Crushing unit capacity 1st Years 8ubsequent Years (Rs.)
(Rs.)
a, Not exceeding 100 tons/day 5,000 5,000
b. Exceeding 100 tons/day 7,500 7,500

B-VII Fee for transfer of consent to operé.te in case of stone crushers
(Prescribed under Air Act, 1981)

8r. No. Crushing capacity Fees Amount (Rs,}
a. Not exceeding 100 tons/day 20,000
b. Exceeding 100 tons/day 35,000

B-VIII Consent fee for Hot Mix Plant (Prescribed under Air Act, 1981)

Sr. No. | Hot Mix Plant with the capacity | 1st Year | Subsequent Year
[Rs.) {Rs.)
a. Not exceeding 40 tons/ddy 5,000 5,000
b. Hot Mix Plant with the capacity 7,500 7,500

B-IX Consent fee for brick kilns (Under Air Act, 1981)

Sr. No. |Investment cost of Brick Kilns 1st Year Subsequent Year
(Rs.) Rs.)
a. Not exceeding Rs. 30 lacs 5,000 5,000
b. Exceeding Rs. 30 lacs but not 10,000 10,000
exceeding Rs. S0 lacs
c. Exceeding Rs. 50 lacs 15,000 15,000

B-X Consent Fees for 1lst Year

and subsequent Year to operate Rice

Shellers. . _ :
Sr. No. | Units having capital investment | Under water Act | Under Air Act
(Rs.) (Rs.)
a. Not exceeding Rs. 25 lacs 10,000 10,000
b. Exceeding Rs. 25 lacs but not 12,500 12,500
exceeding Rs.
c. Exceeding Rs. 50 lacs. 15,000 15,000

E:\Office\ Fee Structure\FEE Structure.docx
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B-XI Consent fees to be charged annually to operate Screening Plant
(Prescribed under Water Act, 1974)

Sr. No. | Screening Plant Capacity Fees amount (Rs.)
a, Screening unit with capacity not 5,000
exceeding 100 Tons/day
b. Exceeding 100 tons/day 7,500

B-XII Consent Fces to be charged for first and for subsequent year to operate
projects/units covered under Haryana Bio Energy Policy 2018,

Sr. No. | Under the Act Fee Amount (Rs.)
E, Water Act, 1974 Nil
2. Air Act, 1981 Nil

Note:- .

1. If the industrial units / projects fails to apply for renewal of consent to
operate {CTO) before 90 days of the expiry of previous consent and
applies 60 days before the expiry of previous consent, the unit shall have
to pay additional consent fee @ 50% of the consent fee notified under the
Rules. Subsequently, if the unit fails to apply before 60 days of the expiry
of previous consent and applies 30 days before the expiry of previous
consent, then the unit will have to pay additional consent fee @ 100% of
the consent fee applicable. If the unit fails to apply 30 days before the
expiry of the previous consent, the unit will have to pay additional
consent fee @ 200% of the, consent fee applicable. Thereafter, the Board
will take closure action under the provisions of Water Act, 1974 / Air
Act, 1981 against such units for not having the valid consent to operate.
In case the unit apply for renewal of CTO after the date of expiry of
consent period or after taking the penal action as described above then
such applications will be entertained only if such units deposit consent
fees for the longer period as per the policy of the Board depending upon
the category of the unit along with the additional fees @ 300% of the
consent fees prescribed for one year along with normal consent fees for
subsequent years. -

2. The industry/ project will deposit requisite NOC fees for consent to
establish for one time along with the application for aute renewal.

3. In case of the CTE applications for expansion of existing projects, the
NOC fees shall be charged on the basis of cost of the expansion project.

4. “capital investment” means the original cost invested and includes
investment on land, factory building , office building and machinery and
factory whether ownership, on rent, mortgage, or lease basis;”

S. The above fees schedule as prescribed under Water Act, 1974 and Air
Act, 1981 by Government of Haryana, Environment Department from
time to time is applicable w.e.f. 05.12.1997 except in the cases where
NOC/Consent fees has been prescribed after 05.12.1997 mentioned
against such entries above. NOC consent fees prior to 05.12.1997 is
chargeable according to fees schedule which was prescribed earlier
through various Notifications from time to time by Government of
Haryana, Environment Department and was substituted with the
schedule mentioned in the table. '

E:\Office \Fee Structure\FEE Structure.docx
Page 9 of 12



383

II. Fees prescribed for sampling and analysis of the effluent, Air &
Noise Samples from Board Laboratories,

1. Water Sample Collection & Testing Charges

Sr. | Description It Sample | Two Samples Three
Ne. fees (Rs.) fees (Rs.) Samples
fees (Rs.)
a. | Industries with Capital 1500 2700 3750
Investment up to Rs. 1.00
crores
b~ | Industries with Capital - , 2700 4500 6000
Investment more than Rs,
1.0 crores

2. Air Sample Collection & Testing Charges

8r. | Description Ist Sample For each
No. fees (Rs.) subsequent
sample fees (Rs.)

a. | Industries with Capital Investment up 1500 1200
to Rs. 1.00 crores
b. | Industries with Capital Investment 2700 2200

more than Rs. 1.0 crores

3. Noise Monitoring Fees ’

Sr. No. | Description Fees Amount (Rs.)
L» 2, Noise Sample Collection Charges 500
b. Noise Testing Fee (with noise level 500 per point location up to
meter) three readings

Note: Extra fee at the rate of Rs. 500/- per additional sampling point will be
charged.

E:\Office\Fee Structure\FEE Structure.docx
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III. Fees Prescribed for Conducting the Public Hearing by the Board
Under EIA, Notification No. 5.0.1533 {E) dated 14.09,2006 issued by
Ministry of Environment and Forest, Govt. of India Under
Environment {Protection) Act, 1986.

Sr. No. Project Description Fee (In Rs.)

a. Projects having Capital Invéstment Rs. 50.00 1.50 lacs
Crore or More

b, Projects having Capital Investment more than 1.00 lacs
25 Crores and less than Rs. 50.00 crores

. Projects having Capital Investment more than 80000.00
10 Crore s and less than 25 Crores.

d. Projects having Capital Investment more than 1 50000.00
Crore and less than 10 Crores.

&, Projects having Capital Investment more than 25000.00
50 Lacs and less than 1 Crore.

f. Projects having Capital Investment less than 50 10000.00
lacs

E:\Olfice\Fee Siructure\FEE Structure.docx
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Performance Security prescribed for obtaining the consent to
establish/expansion or refusal of CTO and failing of samples to make
over deficiencies.

a) Performance Security as per investment cost of the projects (other than

mentioned at Sz. No. b).

Sz. Capital Investment | Red Category | Orange Green
No. Cost of the project |(in Rs.) Category (in | Category
{Cost of land, building, Rs.) (in Rs.)
Plant and Machinery)
1. Upto 0.5 crore 25,000/- 12,500/~ 5,000/-
= Above 0.5 crore upto 50,000/~ 25,000/- 10,000/~
1.00 crore
3. Above 1.0 crore upte 1,000,000/~ 75,000/ - 25,000/~
5.00 crore ¢ ,
4, Above 5.0 crore upto 2,00,000/~ 1,50,000/- 50,000/ -
10.00 crore
B. Above 10.00 crore 3,00,000/- 2,00,000/- | 1,00,00Q/-
upto 50.00 crore
6. Above 50.00 crore 4,00,000/- 2,50,000/- | 1,25,000/-
upto 100.00 crore
T Above 100.00 crore 5,00,000/- 3,00,000/- | 1,50,000/-

b) Performance Security for specific projects irrespective of investment cost

Hot Mix Plants/ Stone Crushers/ Screening

Plants

Brick Kilns

Mining Projects:-

a) More than ten Hectares

b) Five to ten Hectares

c) Less than five Hectares

E:\Office\Fee Structure\FEE Structure.docx
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Fees for obtaining Authorization/ Registration fee for the Industrial
sector/ Projects/units covered under Hazardous and other Wastes
{Management & Transboundary Movement) Rules, 2016, Plastic Waste
Management Rules, 2016 and E-Waste Management Rules, 2016.

Sr. No. | Under the Rules Fee Amount (Rs.)
L. Hazardous and other Wastes (Management & Nil
Transboundary Movement) Rules, 2016
2. Plastic Waste Management Rules, 2016 Nil
3. | E-Waste Management Rules, 2016 Nil

LEE RS £
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ANNEXURE A-4

JAl SHRI BALA JI MAHARAJ Kl

BAJAJ SANJAY POULTRY FARM

UNIT- Mi/s Balaji Poultry Farm, Aklimpur, Gurugram.

10-06-2020

Regional office, Gurugram(S)

Haryana State Poliution Control Board,
3 Fioor, HSIIDC Complex,

IMT Manesar,

Gurugram
Email- hepoi oors@amail.oom

Ref:- (i) No. HSPBC/GRS/2019/2954 Dated 6-11-2019. Received by us on 8-11-2019
from Regional officer, Gurugram Region(S).
(i) FTMS-8509 dated 05-02-2020 Received by us on 17-02-2020 from Additional
Chief Secretary to Govt. Haryana, Environment and Climate change Department.

Respected Sir, _ N :
Please find enclosed Draft No- 144585 for Rs 25000/~ for Performance Security.

Thanking you,

Your Sincerely,

For Bajaj Sanjay Poultry Farm,

UNIT- M/s Balaji Poultry Farm, Aklimpur.

Proprietor.

ccto: {1) Additional Chief Secretary to Govt Haryana, Environment and Climate change

Department.
{(2) Chairman Haryana State Pollution Control Board, C-11, Sector-6,Panchkuia.

E-mail:- hspcbms@gmail.com -
hspcbsolidwaste@gmail.com

Gurgaon Rest. ; (0124). 2328733, 2230777 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Er::ss Rosewood City, Sec-49, Gurugram - 122 018. Address 117" Milestone, Gurgaon-Sohna Road, V&PO Badshahpur-122 101(Har).
New Delhi Office :(011) 23736347, 23312372 Mobhile : Sanjay Kurnar Bajgj : 98110 20150

Address : 20, Indian Oil Bhawan, Janpath, New Delhi— 110 001.
e-mail:- skbajajl3@gmail.com

website:-www.bajajpoultry.com
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CPCB Approved Guidg’I%Qes for Poultry Farms 56
(No. B-4032/PCI-SS1/Poultry/2015 dated 20.10.2015)

ENVIRONMENTAL GUIDELINES FOR POULTRY FARM
1.0

ANNEXURE A-5

1.1 Fencing and Green Belt Development

The poultry farm should raise green belt all around the farm with
minimum of two rows spaced apart of not more than 3 m.
The poultry farm should be fenced with barbed wire / linked mesh upto

a height of 1.5 m with appropriately secured entrance and outlet.

2.0 Air Emission ( Includes gaseous emission, Odour and Dust)

2.1 Minimization of odour / ga.:seous pollution problem

Ensure proper ventllatioh and free flow of air over manure
collection points to keep it dry

Protect manure from unwanted pests/insects

Protect manure from run off water and cover it to avoid dust and
odours in storage pits

Design, construct, operate and maintain waste storage facilities
to contain all manure, litter and washings

Collect carcasses promptly on regular basis and dispose them
appropriately without damaging the environment.

2.2 Feed Mills
. The feed mill and godown should be located on a well elevated

ground- preferably near the entrance to the farm and isolated from
other poultry sheds.

2. It should have a separate entrance and exit without crisscrossing the
internal poultry farm roads.

3. Provision for vehicle tyre dip should be made available at the
entrance control gate

4.

Floor of the feed mill and godown should be concrete, damp proof,

rodent/vermin proof and raised above the _ground level by a
minimum of 2 feet.


hp
Typewritten text
CPCB Approved Guidelines for Poultry Farms
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. Should have adequate fire and other accident safety provisions,

6. All feed Incjredtents should be stored on pallets or platforms to

facilitate easy detection of |leakage and to prevent absorption of
moisture from the ground.

. Dust collector system should be installed in the feed mill .

8. All the workers workln'g in the feed mill should be provided with dust

10.

11,

12,

13l

14,

1S.

masks.

. Avoid pest infestation of sto?red feed ingredients by frequent

inspection and following prompt i;nterventions.
Never store pesticides and otheri poisonous materials in feed plants
or feed making premises. !

Provide exclusive storage facility within feed plant for feed additives
like vitamins, minerals etc.,

Always store finished feed In éovered containers and try to deliver to
sheds for distribution to birds in specially made closed delivery
trucks avoiding baggage and its reuse.

Never store finished feed in sheds for more than the current days
requirement.

Prevent interaction of feeds with wild birds, rodents, pests, flies etc;
as a- measure of food safety arzwd prevention of spread of diseases.

Avold spillages to limit wastége and discourage habitation for pests
and rodents

16.0bserve sanitation and cleanliness as a routine to ensure quality and

safety of feed grains

Management of solid wastes (Solis Waste contains Dead Birds,
Manure and Hachery Debris)

General:

* Place primary impartance to minimize waste generation in regular

farm management schedule.
Properly collect, sort, treat, transport and utilize the solid wastes

Always balance land application of manure to the nutritional
requirements of soil and crop

2
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« Keep manure dry and avoid wet spots/patches
+ GStore manure properly by following appropriate storage
technologies like composting

Reduce mortalities on farm by proper animal care and disease
prevention program

* The products from the rendering plant can be used a pet food.

No open burning or indiscriminate dumping of any dead birds /
feathers / offal’s, unused materials like litter / empty gunnies /

containers etc. should be'{ adopted within or outside the farm
premises

Use reliable options for collllection, storage, transport and disposal
of dead birds ’.

Dead Birds Disposal

Burial

The dead birds arising from day to day farm activity should be
separated from other live b'!rd’s promptly and should be stored In
closed containers \ disposed \Ioff within 24 hours by following any of
the appropriate disposal methlpcls.

The dead bird burial pit should be of 3 to 4 m in depth and 0.8 to 1.2
m diameter and located above minimum of 3 m from the ground water
table.

The dead bird burial pit should be provided with a vermin/fly proof
cover made up of wooden / metal / concrete having a central operable
lid of proper size for day to day dropping of carcasses.

When the pit is full, a compacted soil cover of 0.5 m should be
provided with the top of the covered soil well above the ground level.
The distance between any two burial pits should not be less than 1 m.

58
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Composting,
The composting facility should not be located within 300 m from the
nearest dwelling and 100 m from any well or water course.

The capacity of the composting facility must be sufficient to handle the
average mortalities on the farm,

. The roof of the composting facility' should be permanent with bottom

concreted.

The composting facllity should be secured with link mesh all around

raised to a height of 1.5 m above the ground level to avoid the
predation by straw dogs etc.

. A proper mixture of smaller aﬁd 'larger particle sizes to obtain an

optimum air exchange within the mixture and buildup of temperature.

|
. Molsture content of the composting pile should be approximately 60%.

More than this may result in odor

problems and less than this will r;educe the efficiency of the composting
process.

. Carbon and nitrogen are vital nutrients for the growth and reproduction

of bacteria and fungi. The c’ar‘:oﬂ-to-nitrogen ratio must be in the

range of 20:1 and 25:1 for prkper compostihg. This is obtained by

carefully balancing the dead bird/ and carbon sources.

. The optimum temperature fcuf* composting is 54 to 66°C which

pasteurizes the compost. If temperature falls below 49°C after a week
or so, the material should be moved to the secondary stage unit. To
facilitate the easy transfer of the first stage material to the secondary
stage, the proper designing of the primary stage (first stage) facility is
desirable as illustrated in figure 5.5. Failure to do so will result into
poor compost. The temperature in the secondary stage unit will begin

to raise as-<beneficial bacterial activity begins and will peak in 5 to 10
days.

¢) Incineration

1.

The incinerator should be located in down wind direction to the poultry
houses and populated areas.
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2. The incinerator capacity should be of sufficient size such that no un-
burnt carcasses are left In a day’s operation.
3. The gulde lines and standards prescribed under Bio-Medical Waste

(Management and Handling) Rules, 1998 should be followed for erection
and operation of the incinerator.

Manure Storage and l'v'l:;lnat;w.-me'ntl| Storage

. The litter / manure storage dumilps should be minimum 2 m above the
water table and of sufficient size based on the type and number of birds
handled. It's base should be constructed with stone slabs or concrete or
impermeable compacted clay.

. The litter / manure storage dumps should have a 25 m buffer strip all
around to keep out of wet areas/drainage discharges.

3. Keep manure dry and avold wet spots/patches

. The dry manure dump should be covered with permanent roof or with
plastic / similar material to prevent air emissions and the precipitation
falling on it.

. Store manure properly by foll:‘owlng appropriate storage technologies
like composting. "

Composting of Manure:
The composting process of poultry manure consists:

« Properly mixing the waste with a carbon rich material (e.g., paddy
straw / husk, wood shavings) in pits or in windrows. Carbon to
nitrogen ratios of 20-25:1 are usually recommended. Pure manure
can, also. be composted if all factors are carefully monitored.

« Addition of air by periodic stirring

+ Proper balancing of moisture levels (35 to 50% moisture).

« Temperature monitoring to determine if composting conditions have
occurred.
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6. Efforts may be made to Utilize Manure for Biogas Generation

C Hachery Waste Management:
o Efforts may be made in converting the shells to animal feed to
supply as a source of calcium, especially for poultry feeds.

Extrusion with soybean meal can be used to make a shell / hatchery
meal.

|
e Un-hatched eggs should be disposed of by composting or by
rendering at a byproduct plant. It can also be processed by

extrusion with soybean meal to be used as hatchery meal in pet
food manufacturing.

4. Waste water Discharge

The waste water generated from the cleaning operations (after each

batch removal) should be collected in appropriate holding tank and put
to use in the green belt.

» Process for treatment and disposal of effluent

¢ ' Proper drainage / outlet for collection and discharge should be
provided for storm runoff / discharges from the farm.
Improve drainage, reduce standing water and water ditches to
control mosquitoes and flies
Reduce water use and spills from drinking devices by preventing
overflow or leakages and using calibrated, well-maintained self-
watering devices;
» Installation of vegetative filters (reed filters) and surface water
dlversions to direct clean run offs around areas containing wastes
will help in decreasing spread of pollutants
Use of pressure pumps, hot water or steam in cleaning activities
instead of cold water and plain water scrubs can tremendously

improve sanitation and reduce the quantities of wash water
effluents considerably

6
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No obstruction should be created for any water course within the
farm or outside the farm boundary.

Implement buffer zones to surface water bodies, as appropriate

to local conditions and requirements, and avoid land spreading of
manure within these areas.

5. Good House Keeping Practices in Poultry Farms

The following good Management Practices should be practiced in Poultry
Farms

a) Control of Flies in Poultry =|Farms: An Integrated approach that
ensures the proper treatmer';t and disposal of manure, correct
ventilation of sheds, control of temperature, good sanitation, swift
repairs of leaks, avoldance of feed spills, prompt removal of broken
eggs and dead birds will all help control of flies in the poultry farms.

b) Control of Rodents: Monitoring should be undertaken on regular basis after
recognizing the rodent problem. The methods for the control of rodents may

include : i) Exclusion ii)Trapping ili)Glue boards iv) Slow killing toxic baits
v)Rapid killing toxic baits and vi) Tracking powder

» The loading and unloading operations can be limited to day time
» Should have adequate fire and other accident safety provisions.

c) Efficient Feed Management Practices

* Avoid exposure of feed and feed ingredients to rain, moisture,
flies and pests

+ Ensure proper storage of feed and its transport

« Avoid reuse of used feed bags

« Keep feeder equipment always clean and tidy

. Dlspbse properly the waste feed with due consideration to bio-

security and environment

» Properly balance the feed for meeting the precise nutritional
requirements
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Avoid overages/excess nutriénts. Never store finished feed in
sheds for more than the current days requirement

Match feed formulation to the specific nutritional requirements of
birds like growth, production, breeding etc.

Balance properly the energy: protein, calcium: phosphorous,
Lysine: Methionine, Manganese: Zinc: Selenium ratios in the diet

Use enzymes, amino acids and gut modifiers etc. for enhancing
feed utilization and nutrient adForptlon

Ensure proper balancing and mixing of trace elements like
vitamins, trace minerals, amino acids and other feed additives

Accurate weighing and proder distribution of feed to avoid
wastage

Always use quality, uncontaminated feed material
Implement a comprehensive nutrient management plan for the
entire farm |

Maintain records for feed i?ssu;.xes and consumption of water and
feed on daily basis

* Provide good quality drinkiﬁg Water

Deliver safe water to birds v{:ithout exposure to contaminants -
nipple system is best compared to open dispenses.

Avoid spillage or leakage of water on the farm

Prevent interaction of feeds with wild birds, rodents, pests, flies
etc; as a measure of food safety and prevention of spread of
diseases.

Observe sanitation and cleanliness as a routine to ensure quality
and safety of feed grains.

d) Good Pest Management Practices

Design and construct all poultry structures to keep out pests

« Implement integrated pest control and mahagement to control
pests and limit pesticide use on farm
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Use predators to control pests
If pesticides are used follow the correct doses, methods of
application and proper disposal of used containers

Consider rotating the generic contents of pesticide to avoid build
up of resistance in the target pest

Avoid use of pesticides that fall under Hazardous class
Always follow label guid:,elines for dose application and safety
precautions while mixlng!, transfer and application of pesticides

should be undertaken by trained persons in well ventilated and
well lit areas.

Never store pesticides allnd other poisonous materials in feed
plants or feed making prei‘nlses.

Avold contamination of 'feed, water and. other food material
including their equipment Lnith pesticides.

Store pesticides always in their original container at exclusively
dedicated place and kept under lock and key

Properly evaluate the effectiveness of pesticide and its potential
environmental impacts before application

Never use pesticide containers for any other use and should be
properly disposed to an ‘engineered land fill facility

Avoid pest infestation 1 of stored feed ingredients by frequent
inspection and followlng:- prompt interventions. *

6. Administrative mechanism

In the absence of any specific registration procedure in the country to

enumerate the poultry farms, their size and nature of operations, the
following are recommended:

The hatcheries of any size which are performing this exclusive
operation, feed mills of any capacity and the commercial poultry
farms which are handling more than 5,000 birds at a given time

on any single location need to be got registered with local bodies.

64
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The poultry farms which are handling 1,00,000 or more birds at a
given time In single location need to approach State Pollution

Control Board to obtain necessary Consent for Operation under
Water Act, 1976.

RSN RSN R R R RN RREREERRRRRRRRRRRRR R R RRR R R R

Siting Criteria ( For New Poultry Farms)
1. The poultry farm should not be located within

500 m from residential zone ]
200 m from major water couréle like River, Lake and Canals

500 m from any major drinking water reservoir on catchment
side.

100 m from any drinking water source like wells, summer storage
tanks, other tanks

500 m from nearby poultryl_, dairy or another livestock enterprises
or industry |

150-200 m from National Highway (NH)
100 m from State Highway (SH)

10-15 m from rural roads/internal roads/village pagdandis

2. The poultry sheds should not be located within

3.

10 m from farm boundary

The poultry sheds should be posltlonei
on East to West direction
at least 2 m above the water table

at least 0.5 m above ground level

10
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(August 2021)
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1.0 Background

Guidelines for Poultry farms were developed in the year 2015, which was applicable to
poultry farms handling above 1.0 lac birds. As per CPCB classification of industrial sectors,
‘Poultry, Hatchery and Piggery’ are categorized into ‘Green’.

In the matter of O.A. No. 681 of 2017, Hon’ble NGT, passed the following order on 16"
September, 2020:

'...'Accordingly we allow this application and direct CPCB to revisit the guidelines for
categorizing the poultry farms as Green category and exempting their regulation
under Air, Water & EP Act. CPCB may issue fresh appropriate orders within three
months and in if no further order is issued, all the State PCBs/PCCs will require
enforcement of consent mechanism under the above acts after 01.01.2021 for all
Poultry Farms above 5000 birds in the same manner as is being done for farms
having more than one lac birds. Till then, even without such consent mechanism,
the state PCBs/PCCs may strictly enforce the environmental norms and take
appropriate remedial action against the any violation of water, air and soil
standards statutorily laid down.”

To comply with the Hon’ble NGT, CPCB has constituted an Expert Committee comprising
members from Department of Animal Husbandry. ICAR-Directorate of Poultry Research,
Shri N.K. Verma, Ex. AD, CPCB, Haryana State Pollution Control Board, Tamil Nadu State
Pollution Control Board & Central Pollution Control Board.

2.0 Poultry farming

Poultry farms refers to breeding, hatcheries, layer and broiler farms. Poultry farming is the
rearing of domesticated birds such as chickens, turkeys, ducks, goose etc. for the purpose
of farming meat or eggs for food. Chickens raised for eggs are usually called laying hens
or layers while chickens raised for meat are often called broilers. Chicken are most
numerous and popular domesticated poultry species, while other species, e.g. duck, goose
form a very small proportion of activities in comparison. Poultry farming in India has
witnessed a spectacular growth and transformed itself into a vibrant agri- industry. The
leading states having poultry farms are Tamil Nadu, Andhra Pradesh, Telangana, West
Bengal followed by Maharashtra, Karnataka, Assam, Haryana, Kerala and Odisha.

As per the 20™livestock census carried out by Department of Animal Husbandry & Dairying,
Ministry of Fisheries, Animal Husbandry & Dairying, the state-wise number of poultries
(birds) are given below:

Sl.No. States/UTs Nos of Poultries
(birds) in millions
1 Andhra Pradesh 107.863
2 Arunachal Pradesh 1.599



http://en.wikipedia.org/wiki/Domesticated_birds
http://en.wikipedia.org/wiki/Chicken
http://en.wikipedia.org/wiki/Turkey_(domesticated)
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http://en.wikipedia.org/wiki/Broiler
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3 Assam 46.712
4 Bihar State 16.525
5 Chhattisgarh 18.711
6 Goa State 0.349
7 Gujarat 21.773
8 Haryana State 46.24
9 Himachal Pradesh 1.341
10 Jammu & Kashmir 7.366
11 Jharkhand 24.832
12 Karnataka State 59.494
13 Kerala State 29.771
14 Madhya Pradesh 16.659
15 Maharashtra 74.297
16 Manipur 5.897
17 Meghalaya 5.379
18 Mizoram 2.047
19 Nagaland 2.838
20 Odisha 27.439
21 Punjab 17.649
22 Rajasthan 14.622
23 Sikkim State 0.580
24 Tamil Nadu 120.781
25 Telangana State 79.999
26 Tripura 4.168
27 Uttar Pradesh 12.515
28 Uttarakhand 5.018
29 West Bengal 77.322
30 Andaman & Nicobar Islands 1.289
31 Chandigarh 0.048
32 Dadra Nagar Haveli 0.089
33 Daman & Diu 0.018
34 Delhi 0.043
35 Lakshadweep 0.226
36 Pondicherry 0.236
Total 851.809

3.0 Poultry Farming Process

The poultry farming consist of the following unit operations.

Breeder Farms (Breeding)
Hatchery Farm (Hatching)
Layer farm &

Broilers
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3.1 Breeder Farms(Breeding)

Breeder farms specialize in the production of fertilized eggs for either broiler or egg
production. Specific ratios of male/female breeders are used to ensure the fertility of
hatching eggs. In India both layer and broiler breeders are predominantly housed in cages
and the fertile eggs are obtained by artificial insemination. The eggs are collected daily,
assessed for quality and stored in plastic / pulp trays in a controlled environment before
being transferred to the hatchery for the production of commercial chicks. At the end of their
productive phase, breeders are removed and sold for meat processing or byproducts.

3.2 Hatchery farms (Hatching)

The eggs collected from Breeder farms are hatched at special hatcheries. These are
centralized facilities and receive fertilized eggs from its own or several other breeder farms.
The eggs are stored for a period of 4 to 10 days before being placed in incubators that
control temperature and humidity to stimulate embryonic development. Hatching typically
takes 21 days. The chicks are vaccinated, graded for uniform quality and dispatched to
destinations for further rearing. The day-old broiler chicks are delivered to broiler farms
straight run (un-sexed). Chicks from egg laying stock are gender sorted and the female
chicks alone are delivered for egg production while male chicks are killed and disposed-off.

3.3 Layer (Egg production)

In the layer farms, egg laying hens are reared for egg production. Typical egg laying cycle
starts around 18 weeks age of the bird and continues upto 72-75 weeks of age and
thereafter diminished gradually to become uneconomical. Birds less than six months of
age are termed as pullets and are raised either on floor or on the cages little away from
adult farms located in the same or at different premises. The birds are kept and raised in
three different houses based on its age i.e. a) Chick house: 0 to 45 days, b) Grower House:
45 days to 18 weeks and c) Layer House: 18 weeks to 72 to 75 weeks. The birds start
laying eggs from 18 weeks onwards.

There are two phases of growing period i.e. brooding and growing phase. The brooding
phase extends from day one to three to four weeks depending upon the season of rearing.
During this period, the birds are provided extra warmth in an enclosed quarter by means
of gas brooders, electric hovers, infra-red bulbs or coal brooders. After this initial period,
the birds are moved to growing establishments which are typically open houses. The
brooding and growing houses may be deep litter type or cage type. After the completion of
the growing phase, the birds are moved to laying cages where they remain there till the
end of their laying cycle (72 to 75 weeks of age).
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3.4 Broiler (Meat Production)

Broiler birds are raised especially for meat production for 40 to 45 days or up to weight
gain of 2.5 to 3.0 Kg. Most of broiler birds gain slaughter weight (2.5 kg to 3.0 kg) within
40 to 45 days. Broilers are most commonly reared in deep litter shed, where feed and
water is given by hanging feeder and watering. After cleaning of the deep litter shed, rice
husk, saw dust, groundnut hulls, wood shavings, and dried leaves bed of 3” thickness is
prepared by scratching. Chicks are moved in the shed freely. Depending on the weight of
the bird, the birds are sold for slaughtering from 40™" to 45™"days.

The rearing of birds is of two types:
3.4.1 Deep Litter System

Birds are kept on litter floor which is covered with different kinds of agro materials like
rice husk, saw dust, groundnut hulls, wood shavings and dried leaves etc. depending
on their availability. Initially, the depth of the agro material is approx 5 to 6 cm and
then topped up by another 5 to 6 cm as the birds grow in size. The birds may remain
on this system upto six weeks in case of broilers from where they go for slaughtering.
In case of layer, they remain upto 18 weeks of age or may be shifted to cages. The
majority of broilers are housed in deep litter sheds. Feed and water are provided
manually in small farms and with automatic equipment in large farms.

3.4.2 Cage System

This is widely practiced system for housing commercial layers, breeder layers and of
late even broiler breeders. The birds are generally housed in cages erected on raised
platforms in open sheds. These cages are arranged in rows. Three or four birds are
accommodated in each cage with provision of drinking water and feeding. The water
is provided through a nipple fitted to a closed pipe running at head height of the bird.
Feed is placed in a trough attached to the front of the cage and distributed often
manually or by automation. The droppings of birds slip through perforations
instantaneously and are collected on the floor.

4.0 Classification of Poultry Farms

Backyard poultry is typically owned by small and marginal farmer and comprises of few
birds, largely for self-consumption and very small quantities get commercially sold. The
poultry farming practiced by the rural and tribal farmers under free range or backyard or
semi-intensive systems is usually referred to as rural poultry farming.



406

6302/2021/IPC-V-HO
72

Based on the number of handling of birds, Poultry farms may be classified into three
categories.
. Small (5,000-25,000 bird)
Medium (above 25,000-1,00,000 birds).
o Large (above 1,00,000 birds)

The poultry farms under small category are in un-organized sector run by economically
weaker farmers and are of rural background.

5.0 Environmental issues & Current practices to address the environmental issues
in Poultry Farms

Environmental nuisance arising from poultry farms is due to the generation of NH3 & H2S
gases causing odor, dust from feed mill, storage & management of Solid Waste (Manure,
Dead Birds and Hatchery Waste) also causing odour & water from cleaning operations.
Breeding of flies and rodents etc. are the other issues in poultry farms.

(i) Gaseous emission (NHz & H2S) and Feed Mill Dust

o The gaseous emission viz Ammonia (NH3) and Hydrogen Sulphide (H2S) are
emanated from the excreta generated from the birds causes odour. The odour
Is produced due to anaerobic conditions in the litter occurs due to its storage
at one place for longer period. The general practice followed by poultry farms
to control odour is by maintaining good ventilation and free flow of air.

o Dust is generated from the feed mill operation during mixing and grinding of
various ingredients of feed. The feed mill operations are typically located inside
the mill buildings. Dust extraction systems are generally used to collect the
dust and to improve the shop floor environment.

(i) Solid Waste

Sources of solid waste are (i) Poultry droppings/Manure/Litter (i) Dead Birds & (iii)
Hatchery Waste.

o In case of cage system, excreta are collected just below the bird cages directly
on ground, made of stone slabs or concrete or impermeable compacted clay.
Litter is collected and kept dry by maintaining good ventilation and free air flow
to undergo aerobic composting. The manure is removed once in four to six
months & sold to the farmers. In deep litter system, excreta are collected in
bed made up of agro residue (rice husk, saw dust, groundnut hulls, wood
shavings, and dried leaves) itself. Once in a day or two days the bed is
scratched for mixing of litter. Once the chicken is sold for meat, the bed (rice
husk, saw dust, groundnut hulls, wood shavings, and dried leaves) is removed

once the cycle of 42 to 45 days gets over along with the excreta and sold as
7



6302/2021/IPC-V-HO

407

manure. The shed is washed and lime is applied as disinfectant and allows the
area for quarantine period.

Death of the birds in poultry farms is a common phenomenon and their
disposal is an issue. Dead birds cause nuisance, odour and aesthetic
problems like disease, insect, rodent and predator problems if the birds are
not disposed immediately. Dead birds are either burned at relatively high
temperatures using different fuels which causing atmospheric pollution and
also odour nuisance or buried in the burial pit in the premises.

During hatching operation, large quantity of solid waste comprising of egg
shells, unhatched eggs, dead embryos and chickens and a viscous liquid from
eggs etc is generated. This waste is disposed through open burning or through
rendering plant.

(i) Waste water generation from cleaning operation

Water in poultry farms is used for drinking of birds, sprinkling during the
summer and for cleaning sheds and equipment in between batch replacement.

As such there is no process waste water generation from the poultry farming.
However, wastewater is generated during cleaning operations. The waste
water is collected in holding tank and utilized in gardening in the premises.

(iv) Other issues:

Breeding of flies and rodents, etc. are the other issues in poultry farms

6.0 Environmental Guidelines for Poultry Farms farms:

Following are the revised guidelines addressing environmental issues of Poultry Farms.

6.1 Gaseous emission (NH3z & H2S) and Feed Mill Dust

() Minimization of odour/gaseous pollution

e Proper ventilation and free flow of air over manure collection points to keep it dry
shall be ensured.

e Manure should be protected from Run-off water and from unwanted pests/insects.

o Well-designed storage facilities should be provided to contain manure /litter.

e Carcasses of dead birds shall be promptly collected on regular basis and disposed
appropriately without damaging the environment as per the prescribed methods
under section 7.2.3 of the guidelines.
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(ii) Dust from Feed Mills

e Feed mill and Go-down should be located on a well elevated ground preferably
near the entrance of the farm and isolated from other poultry sheds.

e Dust collector system should be installed to control emissions from mixing and
grinding section of the feed mill.

e Workers in the feed mill shall be provided with dust masks to protect them from
dust.

e Provision for vehicle tyre dip shall be made at the entrance to remove
impurities/dust carried by vehicle tyres;

e Floor of the feed mill and Go-down shall be concrete and raised above the
ground level by a minimum of 2 feet.

6.2 Management of solid wastes (Solid Wastes contains Manure/litter, Hatchery Debris
and Dead Birds)

(i) Manure handling and disposal

o Proper ventilation and free flow of air over manure collection points to keep it
dry (by blowing dry air over it or by conveying ventilation air through the manure
pit) shall be ensured to prevent obnoxious odour in the area.

o Poultry housing shall be ventilated allowing sufficient supply of fresh air to
remove humidity, dissipate heat and prevent build-up of gases such as
methane, carbon dioxide, ammonia, etc.

. Excreta shall be scratched at least once in two days as needed for mixing of
litter and to keep bedding material (rice husk, saw dust, wood shavings etc.)
dry in case of deep litter houses the waste material. This waste shall be utilised
for composting after completion of the cycle.

. Manure collected under cages on high raised platforms shall be stored for
further processing and utilized by using following options:

SI. No. | Poultry Farms Methods for Disposal/Utilization of manure
1. Small Poultry | ¢ Composting
Farms
2. Medium & Large | e Composting or Biogas production for
Poultry Farms disposal/utilization of manure/litter

e Combination of any of the methods for
disposal/utilization of manure/litter

3. Poultry Farms in | ¢ Common facilities for Biogas production or
Cluster Composting or their combination
e Land application of manure to the nutritional requirements of soil and crop shall
be balanced.

e The litter / manure storage facilities shall be minimum 2 m above the water table
and of adequate size based on type and number of birds handled. Its base should
be constructed with stone slabs or concrete or impermeable compacted clay.
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e Manure shall be protected from run off water and cover it to avoid dust and odours
in storage pits. The dry manure dump shall be covered with permanent roof or
with plastic / similar material to prevent air emissions and the precipitation falling
on it.

e Mortalities on farm by proper animal care and disease prevention program shall
be reduced.

e Proper facilities (Burial Pit/Composting/Incineration) shall be provided for
Collection, storage, transport and disposal of dead birds

e Domestic hazardous wastes (vaccines, vails, medicines, syringes, etc.) shall be
disposed as per provisions of “Solid Waste Management Rules, 2016”.

Composting of Manure:

e Proper mixing the waste with a carbon rich material (e.g., paddy straw / husk,
wood shavings) should be done in the pits. Carbon to nitrogen ratios of 20-25:1
is usually recommended. Pure manure can also be composted following the
procedure and monitoring all parameters. The composting facilities may be
designed through expert institutions in the field as per the size of poultry farms.

e Periodic stirring of compost material should be done for its proper mixing.

e Moisture levels should be maintained between 35 to 50%.

e Temperature monitoring should be done to determine composting conditions.

(i) Hatchery Waste

e Efforts shall be made in converting the shells to animal feed to supply as a
source of calcium, especially for poultry feeds.

e Extrusion with soya bean meal can be used to make a shell/hatchery meal.

e Un-hatched eggs shall be disposed of by composting or rendering.

(iii) Dead Birds Disposal

The dead birds arising from day to day farm activity shall be separated from other live
birds promptly and stored in closed containers and disposed off within 24 hours by
following any of the disposal methods.

A) Burial Method:

e The dead birds arising from day to day farm activity should be separated from
other live birds promptly and should be stored in closed containers \ disposed
off within 24 hours

e The dead bird burial pit shall be of minimum 3 to 4 m in depth and 0.8 t0 1.2 m
diameter and this size may vary as per the capacity of poultry farm and shall
be located above minimum 3 m from the ground water table.

10
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e The dead bird burial pit shall be provided with a vermin/fly proof cover made up
of wooden / metal / concrete having a central operable lid of proper size for day
to day dropping of carcasses.

e Carcasses shall be covered by a thin layer of soil (at least 40 cm deep).along
with calcium hydroxide.

¢ When the pit is full, a compacted soil cover of 0.5 m shall be provided with the
top of the covered soil well above the ground level.

e The distance between any two burial pits should not be less than 1 m.

B) Composting

e The composting facility shall not be located within 300 m from the nearest
dwelling and 100 m from any well or water course.

e The capacity of the composting facility shall be sufficient to handle the average
mortalities on the farm.

e The roof of the composting facility shall be permanent with concrete bottom.

e The composting facility shall be secured with link mesh all around raised to a
height of 1.5 m above the ground level to avoid the predation by straw dogs
etc.

e A proper mixture of smaller and larger particle sizes to obtain an optimum air
exchange within the mixture and build-up of temperature.

e Moisture content of the composting pile shall be approximately 60%. More
than this may result in odour problems and less than this will reduce the
efficiency of the composting process.

e Carbon and nitrogen are vital nutrients for the growth and reproduction of
bacteria and fungi. The carbon-to-nitrogen ratio shall be in the range of 20:1
and 25:1 for proper composting. This is obtained by carefully balancing the
dead bird and carbon sources.

e The optimum temperature for composting is 54 to 66°C which pasteurizes the
compost. If temperature falls below 49°C after a week or so, the material
should be moved to the secondary stage unit. To facilitate the easy transfer
of the first stage material to the secondary stage, the proper designing of the
primary stage (first stage) facility is desirable as illustrated in figure 5.5.
Failure to do so will result into poor compost. The temperature in the
secondary stage unit will begin to raise as beneficial bacterial activity begins
and will peak in 5 to 10 days.

6.2 Waste water Management

e The waste water generated from the cleaning operations (after each batch
removal) shall be collected in appropriate holding tank and put to use in the
green belt. Efforts may be made for dry cleaning of the sheds with use of
disinfectant so as to avoid use of water.

11
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e  Water use and spills from drinking devices shall be reduced by preventing
overflow or leakages and using calibrated, well-maintained self-watering
devices;

o Improve drainage, reduce standing water and water ditches to control
mosquitoes and flies

o Use of pressure pumps, hot water or steam in cleaning activities instead of
cold water and plain water scrubs may be encouraged to improve sanitation
and reduce the quantities of wash water.

6.3 Other issues

o Control of Flies: Proper treatment and disposal of manure, ventilation of
sheds, control of temperature, good sanitation, swift repairs of leaks,
avoidance of feed spills, prompt removal of broken eggs and dead birds shall
be ensured for control of flies in the poultry farms. The farm should have
provisions of wire nettings, traps, fly-repellents, insecticides etc.

o Control of Rodents: Methods for the control of rodents may include: i)
Exclusion ii) Trapping Glue boards iii) Tracking powder iv) rodent proof doors
and windows to eliminate rodents/pest infestation.

o As per Bureau of Indian Standards 1374: 2007, on poultry feed specifies that
the use of antibiotic growth promoters is not recommended in poultry feed,
hence use of antibiotics should not be mixed with feed or administered for
non-therapeutic purposes without prescription for diseased birds.
Regulation for use of antibiotics shall be regulated as per the
advisory/directions issued by Department of Animal Husbandry,
Dairying and Fisheries and Ministry of Health and the Drug Controller
General of India.

7 Siting Criteria

New Poultry Farms (Set up after issuance of Guidelines) should preferably be
established

e 500 m from residential zone in order to avoid nuisance caused due to odour&
flies.

e 100 m from major water course like River, Lakes, canals and drinking water
source like wells, summer storage tanks, in order to avoid contamination due to
leakages/spillages, if any.

¢ 100 m from national Highway (NH) and 50 m from State Highway (SH)in order to
avoid nuisance caused due to odouré& flies.

e 10-15 m from rural roads/internal roads/village pagdandis.

e The Poultry sheds should not be located within 10 m from farm boundary for
cross ventilation and odour dispersion.

12
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8.0 Regulatory/ Monitoring Mechanism for Poultry Farms

e SPCBs/PCCs shall upload Environmental Guidelines on their website.

e Guidelines shall be applicable to all the category of Poultry Farms.

e Poultry Farms handling birds above 25,000 at single location will have to obtain
consent to establish (CTE) and consent for operate (CTO) under the Water Act,
1974 & Air Act 1981 from State Pollution Control Board/Pollution Control
Committee.

e The Poultry Farms are categorized under “Green” Category, therefore validity of
consent will be 15 yrs.

¢ Animal Husbandry Department of the State/Districts to assist the poultry farms
for implementation of Guidelines.

*kkkkk
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Environmental Guidelines for Poultry Farms

Central Pollution Control Board
(Ministry of Environment, Forest and Climate Change, Govt. of India)
Parivesh Bhawan, East Arjun Nagar
Delhi-110032

(January 2022)
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1.0 Background

Guidelines for Poultry farms were developed in the year 2015, which was applicable to
poultry farms handling above 1.0 lac birds. As per CPCB classification of industrial sectors,
‘Poultry, Hatchery and Piggery’ are categorized into ‘Green’.

In the matter of O.A. No. 681 of 2017, Hon’ble NGT, passed the following order on 16™
September, 2020:

'...'Accordingly we allow this application and direct CPCB to revisit the guidelines for
categorizing the poultry farms as Green category and exempting their regulation
under Air, Water & EP Act. CPCB may issue fresh appropriate orders within three
months and in if no further order is issued, all the State PCBs/PCCs will require
enforcement of consent mechanism under the above acts after 01.01.2021 for all
Poultry Farms above 5000 birds in the same manner as is being done for farms
having more than one lac birds. Till then, even without such consent mechanism,
the state PCBs/PCCs may strictly enforce the environmental norms and take
appropriate remedial action against the any violation of water, air and soil
standards statutorily laid down.”

Subsequent to the aforesaid order, Hon'ble NGT (PB) in the matter of O.A. No. 320/2021
(Gauri Maulekhi Vs. Union of India &Ors) passed the following order on 10.12.2021

“..Accordingly, we direct that while the impugned guidelines be immediately
enforced, all poultry farms above 5000 birds will also be covered by the said
guidelines latest from 1.1.2023. The siting criteria should apply to all
consents/renewals hereafter for the above size of the poultry farms. CPCB may
issue revised guidelines to all the State PCBs/PCCs in terms of the above order
within one month.”

2.0 Poultry farming

Poultry farms refers to breeding, hatcheries, layer and broiler farms. Poultry farming is the
rearing of domesticated birds such as chickens, turkeys, ducks, goose etc. for the purpose
of farming meat or eggs for food. Chickens raised for eggs are usually called laying hens
or layers while chickens raised for meat are often called broilers. Chicken are most
numerous and popular domesticated poultry species, while other species, e.g. duck, goose
form a very small proportion of activities in comparison. Poultry farming in India has
witnessed a spectacular growth and transformed itself into a vibrant agri- industry. The
leading states having poultry farms are Tamil Nadu, Andhra Pradesh, Telangana, West
Bengal followed by Maharashtra, Karnataka, Assam, Haryana, Kerala and Odisha.

As per the 20™livestock census carried out by Department of Animal Husbandry & Dairying,
Ministry of Fisheries, Animal Husbandry & Dairying, the state-wise number of poultries
(birds) are given below:


http://en.wikipedia.org/wiki/Domesticated_birds
http://en.wikipedia.org/wiki/Chicken
http://en.wikipedia.org/wiki/Turkey_(domesticated)
http://en.wikipedia.org/wiki/Domesticated_duck
http://en.wikipedia.org/wiki/Farming
http://en.wikipedia.org/wiki/Food
http://en.wikipedia.org/wiki/Chicken
http://en.wikipedia.org/wiki/Broiler
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SI.No. States/UTs Nos of Poultries
(birds) in millions
1 Andhra Pradesh 107.863
2 Arunachal Pradesh 1.599
3 Assam 46.712
4 Bihar State 16.525
5 Chhattisgarh 18.711
6 Goa State 0.349
7 Guijarat 21.773
8 Haryana State 46.24
9 Himachal Pradesh 1.341
10 Jammu & Kashmir 7.366
11 Jharkhand 24.832
12 Karnataka State 59.494
13 Kerala State 29.771
14 Madhya Pradesh 16.659
15 Maharashtra 74.297
16 Manipur 5.897
17 Meghalaya 5.379
18 Mizoram 2.047
19 Nagaland 2.838
20 Odisha 27.439
21 Punjab 17.649
22 Rajasthan 14.622
23 Sikkim State 0.580
24 Tamil Nadu 120.781
25 Telangana State 79.999
26 Tripura 4.168
27 Uttar Pradesh 12.515
28 Uttarakhand 5.018
29 West Bengal 77.322
30 Andaman & Nicobar Islands 1.289
31 Chandigarh 0.048
32 Dadra Nagar Haveli 0.089
33 Daman & Diu 0.018
34 Delhi 0.043
35 Lakshadweep 0.226
36 Pondicherry 0.236
Total 851.809

3.0 Poultry Farming Process

The poultry farming consist of the following unit operations.

Breeder Farms (Breeding)

82
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e Hatchery Farm (Hatching)
e Layer farm &
e Broilers

3.1 Breeder Farms(Breeding)

Breeder farms specialize in the production of fertilized eggs for either broiler or egg
production. Specific ratios of male/female breeders are used to ensure the fertility of
hatching eggs. In India both layer and broiler breeders are predominantly housed in cages
and the fertile eggs are obtained by artificial insemination. The eggs are collected daily,
assessed for quality and stored in plastic / pulp trays in a controlled environment before
being transferred to the hatchery for the production of commercial chicks. At the end of their
productive phase, breeders are removed and sold for meat processing or byproducts.

3.2 Hatchery farms (Hatching)

The eggs collected from Breeder farms are hatched at special hatcheries. These are
centralized facilities and receive fertilized eggs from its own or several other breeder farms.
The eggs are stored for a period of 4 to 10 days before being placed in incubators that
control temperature and humidity to stimulate embryonic development. Hatching typically
takes 21 days. The chicks are vaccinated, graded for uniform quality and dispatched to
destinations for further rearing. The day-old broiler chicks are delivered to broiler farms
straight run (un-sexed). Chicks from egg laying stock are gender sorted and the female
chicks alone are delivered for egg production while male chicks are killed and disposed-off.

3.3 Layer (Egg production)

In the layer farms, egg laying hens are reared for egg production. Typical egg laying cycle
starts around 18 weeks age of the bird and continues upto 72—-75 weeks of age and
thereafter diminished gradually to become uneconomical. Birds less than six months of
age are termed as pullets and are raised either on floor or on the cages little away from
adult farms located in the same or at different premises. The birds are kept and raised in
three different houses based on its age i.e. a) Chick house: 0 to 45 days, b) Grower House:
45 days to 18 weeks and c) Layer House: 18 weeks to 72 to 75 weeks. The birds start
laying eggs from 18 weeks onwards.

There are two phases of growing period i.e. brooding and growing phase. The brooding
phase extends from day one to three to four weeks depending upon the season of rearing.
During this period, the birds are provided extra warmth in an enclosed quarter by means
of gas brooders, electric hovers, infra-red bulbs or coal brooders. After this initial period,
the birds are moved to growing establishments which are typically open houses. The
brooding and growing houses may be deep litter type or cage type. After the completion of
the growing phase, the birds are moved to laying cages where they remain there till the
end of their laying cycle (72 to 75 weeks of age).

5
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3.4 Broiler (Meat Production)

Broiler birds are raised especially for meat production for 40 to 45 days or up to weight
gain of 2.5 to 3.0 Kg. Most of broiler birds gain slaughter weight (2.5 kg to 3.0 kg) within
40 to 45 days. Broilers are most commonly reared in deep litter shed, where feed and
water is given by hanging feeder and watering. After cleaning of the deep litter shed, rice
husk, saw dust, groundnut hulls, wood shavings, and dried leaves bed of 3” thickness is
prepared by scratching. Chicks are moved in the shed freely. Depending on the weight of
the bird, the birds are sold for slaughtering from 40™ to 45™"days.

The rearing of birds is of two types:
3.4.1 Deep Litter System

Birds are kept on litter floor which is covered with different kinds of agro materials like
rice husk, saw dust, groundnut hulls, wood shavings and dried leaves etc. depending
on their availability. Initially, the depth of the agro material is approx 5 to 6 cm and
then topped up by another 5 to 6 cm as the birds grow in size. The birds may remain
on this system upto six weeks in case of broilers from where they go for slaughtering.
In case of layer, they remain upto 18 weeks of age or may be shifted to cages. The
majority of broilers are housed in deep litter sheds. Feed and water are provided
manually in small farms and with automatic equipment in large farms.

3.4.2 Cage System

This is widely practiced system for housing commercial layers, breeder layers and of
late even broiler breeders. The birds are generally housed in cages erected on raised
platforms in open sheds. These cages are arranged in rows. Three or four birds are
accommodated in each cage with provision of drinking water and feeding. The water
is provided through a nipple fitted to a closed pipe running at head height of the bird.
Feed is placed in a trough attached to the front of the cage and distributed often
manually or by automation. The droppings of birds slip through perforations
instantaneously and are collected on the floor.

4.0 Classification of Poultry Farms

Backyard poultry is typically owned by small and marginal farmer and comprises of few
birds, largely for self-consumption and very small quantities get commercially sold. The
poultry farming practiced by the rural and tribal farmers under free range or backyard or
semi-intensive systems is usually referred to as rural poultry farming.
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Based on the number of handling of birds, Poultry farms may be classified into three
categories.

. Small (5,000-25,000 bird)

o Medium (above 25,000-1,00,000 birds).

o Large (above 1,00,000 birds)

The poultry farms under small category are in un-organized sector run by economically
weaker farmers and are of rural background.

5.0 Environmental issues & Current practices to address the environmental issues
in Poultry Farms

Environmental nuisance arising from poultry farms is due to the generation of NH3z & H>S
gases causing odor, dust from feed mill, storage & management of Solid Waste (Manure,
Dead Birds and Hatchery Waste) also causing odour & water from cleaning operations.
Breeding of flies and rodents etc. are the other issues in poultry farms.

(i) Gaseous emission (NHs & H2S) and Feed Mill Dust

o The gaseous emission viz Ammonia (NH3) and Hydrogen Sulphide (H2S) are
emanated from the excreta generated from the birds causes odour. The odour
is produced due to anaerobic conditions in the litter occurs due to its storage
at one place for longer period. The general practice followed by poultry farms
to control odour is by maintaining good ventilation and free flow of air.

o Dust is generated from the feed mill operation during mixing and grinding of
various ingredients of feed. The feed mill operations are typically located inside
the mill buildings. Dust extraction systems are generally used to collect the
dust and to improve the shop floor environment.

(i) Solid Waste

Sources of solid waste are (i) Poultry droppings/Manure/Litter (ii) Dead Birds & (iii)
Hatchery Waste.

o In case of cage system, excreta are collected just below the bird cages directly
on ground, made of stone slabs or concrete or impermeable compacted clay.
Litter is collected and kept dry by maintaining good ventilation and free air flow
to undergo aerobic composting. The manure is removed once in four to six
months & sold to the farmers. In deep litter system, excreta are collected in
bed made up of agro residue (rice husk, saw dust, groundnut hulls, wood
shavings, and dried leaves) itself. Once in a day or two days the bed is
scratched for mixing of litter. Once the chicken is sold for meat, the bed (rice
husk, saw dust, groundnut hulls, wood shavings, and dried leaves) is removed

once the cycle of 42 to 45 days gets over along with the excreta and sold as
7
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manure. The shed is washed and lime is applied as disinfectant and allows the
area for quarantine period.

o Death of the birds in poultry farms is a common phenomenon and their
disposal is an issue. Dead birds cause nuisance, odor and aesthetic problems
like disease, insect, rodent and predator problems if the birds are not disposed
immediately. Dead birds are either burned at relatively high temperatures
using different fuels which causing atmospheric pollution and also odour
nuisance or buried in the burial pit in the premises.

o During hatching operation, large quantity of solid waste comprising of egg
shells, unhatched eggs, dead embryos and chickens and a viscous liquid from
eggs etc is generated. This waste is disposed through open burning or through
rendering plant.

(i) Waste water generation from cleaning operation

o Water in poultry farms is used for drinking of birds, sprinkling during the
summer and for cleaning sheds and equipment in between batch replacement.

o As such there is no process waste water generation from the poultry farming.
However, wastewater is generated during cleaning operations. The waste
water is collected in holding tank and utilized in gardening in the premises.

(iv) Other issues:

o Breeding of flies and rodents, etc. are the other issues in poultry farms

6.0 Environmental Guidelines for Poultry Farms farms:

Following are the revised guidelines addressing environmental issues of Poultry Farms.

6.1 Gaseous emission (NHz & H2S) and Feed Mill Dust

() Minimization of odour/gaseous pollution

e Proper ventilation and free flow of air over manure collection points to keep it dry
shall be ensured.

e Manure should be protected from Run-off water and from unwanted pests/insects.

e Well-designed storage facilities should be provided to contain manure /litter.

e Carcasses of dead birds shall be promptly collected on regular basis and disposed
appropriately without damaging the environment as per the prescribed methods
under section 6.2 (iii) of the guidelines.
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(i) Dust from Feed Mills

e Feed mill and Go-down should be located on a well elevated ground preferably
near the entrance of the farm and isolated from other poultry sheds.

e Dust collector system should be installed to control emissions from mixing and
grinding section of the feed mill.

e  Workers in the feed mill shall be provided with dust masks to protect them from
dust.

e Provision for vehicle tyre dip shall be made at the entrance to remove
impurities/dust carried by vehicle tyres;

e Floor of the feed mill and Go-down shall be concrete and raised above the
ground level by a minimum of 2 feet.

6.2 Management of solid wastes (Solid Wastes contains Manure/litter, Hatchery Debris
and Dead Birds)

(i) Manure handling and disposal

o Proper ventilation and free flow of air over manure collection points to keep it
dry (by blowing dry air over it or by conveying ventilation air through the manure
pit) shall be ensured to prevent obnoxious odour in the area.

o Poultry housing shall be ventilated allowing sufficient supply of fresh air to
remove humidity, dissipate heat and prevent build-up of gases such as
methane, carbon dioxide, ammonia, etc.

o Excreta shall be scratched at least once in two days as needed for mixing of
litter and to keep bedding material (rice husk, saw dust, wood shavings etc.)
dry in case of deep litter houses the waste material. This waste shall be utilised
for composting after completion of the cycle.

o Manure collected under cages on high raised platforms shall be stored for
further processing and utilized by using following options:

SI. No. | Poultry Farms Methods for Disposal/Utilization of manure
1. Small Poultry | ¢ Composting
Farms
2. Medium & Large | ¢ Composting or Biogas production for
Poultry Farms disposal/utilization of manure/litter

e Combination of any of the methods for
disposal/utilization of manure/litter

3. Poultry Farms in | ¢ Common facilities for Biogas production or
Cluster Composting or their combination
e Land application of manure to the nutritional requirements of soil and crop shall
be balanced.

e The litter / manure storage facilities shall be minimum 2 m above the water table
and of adequate size based on type and number of birds handled. Its base should
be constructed with stone slabs or concrete or impermeable compacted clay.
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e Manure shall be protected from run off water and cover it to avoid dust and odours
in storage pits. The dry manure dump shall be covered with permanent roof or
with plastic / similar material to prevent air emissions and the precipitation falling
on it.

e Mortalities on farm by proper animal care and disease prevention program shall
be reduced.

e Proper facilities (Burial Pit/Composting/Incineration) shall be provided for
Collection, storage, transport and disposal of dead birds

e Domestic hazardous wastes (vaccines, vails, medicines, syringes, etc.) shall be
disposed as per provisions of “Solid Waste Management Rules, 2016”.

Composting of Manure:

e Proper mixing the waste with a carbon rich material (e.g., paddy straw / husk,
wood shavings) should be done in the pits. Carbon to nitrogen ratios of 20-25:1
is usually recommended. Pure manure can also be composted following the
procedure and monitoring all parameters. The composting facilities may be
designed through expert institutions in the field as per the size of poultry farms.

e Periodic stirring of compost material should be done for its proper mixing.

e Moisture levels should be maintained between 35 to 50%.

e Temperature monitoring should be done to determine composting conditions.

(i) Hatchery Waste

e Efforts shall be made in converting the shells to animal feed to supply as a
source of calcium, especially for poultry feeds.

e Extrusion with soya bean meal can be used to make a shell/hatchery meal.

e Un-hatched eggs shall be disposed of by composting or rendering.

(iif) Dead Birds Disposal

The dead birds arising from day to day farm activity shall be separated from other live
birds promptly and stored in closed containers and disposed off within 24 hours by
following any of the disposal methods.

A) Burial Method:

e The dead birds arising from day to day farm activity should be separated from
other live birds promptly and should be stored in closed containers \ disposed
off within 24 hours

e The dead bird burial pit shall be of minimum 3 to 4 min depthand 0.8 to 1.2 m
diameter and this size may vary as per the capacity of poultry farm and shall
be located above minimum 3 m from the ground water table.

10
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e The dead bird burial pit shall be provided with a vermin/fly proof cover made up
of wooden / metal / concrete having a central operable lid of proper size for day
to day dropping of carcasses.

e Carcasses shall be covered by a thin layer of soil (at least 40 cm deep) along
with calcium hydroxide.

e When the pit is full, a compacted soil cover of 0.5 m shall be provided with the
top of the covered soil well above the ground level.

e The distance between any two burial pits should not be less than 1 m.

B) Composting

e The composting facility shall not be located within 300 m from the nearest
dwelling and 100 m from any well or water course.

e The capacity of the composting facility shall be sufficient to handle the average
mortalities on the farm.

e The roof of the composting facility shall be permanent with concrete bottom.

e The composting facility shall be secured with link mesh all around raised to a
height of 1.5 m above the ground level to avoid the predation by straw dogs
etc.

e A proper mixture of smaller and larger particle sizes to obtain an optimum air
exchange within the mixture and build-up of temperature.

e Moisture content of the composting pile shall be approximately 60%. More
than this may result in odour problems and less than this will reduce the
efficiency of the composting process.

e Carbon and nitrogen are vital nutrients for the growth and reproduction of
bacteria and fungi. The carbon-to-nitrogen ratio shall be in the range of 20:1
and 25:1 for proper composting. This is obtained by carefully balancing the
dead bird and carbon sources.

e The optimum temperature for composting is 54 to 66°C which pasteurizes the
compost. If temperature falls below 49°C after a week or so, the material
should be moved to the secondary stage unit. To facilitate the easy transfer
of the first stage material to the secondary stage, the proper designing of the
primary stage (first stage) facility is desirable as illustrated in figure 5.5.
Failure to do so will result into poor compost. The temperature in the
secondary stage unit will begin to raise as beneficial bacterial activity begins
and will peak in 5 to 10 days.

6.3 Waste water Management

e The waste water generated from the cleaning operations (after each batch
removal) shall be collected in appropriate holding tank and put to use in the
green belt. Efforts may be made for dry cleaning of the sheds with use of
disinfectant so as to avoid use of water.

11
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e  Water use and spills from drinking devices shall be reduced by preventing
overflow or leakages and using calibrated, well-maintained self-watering
devices;

o Improve drainage, reduce standing water and water ditches to control
mosquitoes and flies

o Use of pressure pumps, hot water or steam in cleaning activities instead of
cold water and plain water scrubs may be encouraged to improve sanitation
and reduce the quantities of wash water.

6.4 Other issues

o Control of Flies: Proper treatment and disposal of manure, ventilation of
sheds, control of temperature, good sanitation, swift repairs of leaks,
avoidance of feed spills, prompt removal of broken eggs and dead birds shall
be ensured for control of flies in the poultry farms. The farm should have
provisions of wire nettings, traps, fly-repellents, insecticides etc.

o Control of Rodents: Methods for the control of rodents may include: i)
Exclusionii) Trapping Glue boards iii) Tracking powder iv) rodent proof doors
and windows to eliminate rodents/pest infestation.

o As per Bureau of Indian Standards 1374: 2007, on poultry feed specifies that
the use of antibiotic growth promoters is not recommended in poultry feed,
hence use of antibiotics should not be mixed with feed or administered for
non-therapeutic purposes without prescription for diseased birds.
Regulation for use of antibiotics shall be regulated as per the
advisory/directions issued by Department of Animal Husbandry,
Dairying and Fisheries and Ministry of Health and the Drug Controller
General of India.

7 Siting Criteria

New Poultry Farms (Set up after issuance of Guidelines) should preferably be
established

e 500 m from residential zone in order to avoid nuisance caused due to odour&
flies

e 100 m from major water course like River, Lakes, canals and drinking water
source like wells, summer storage tanks, in order to avoid contamination due to
leakages/spillages, if any.

e 100 m from national Highway (NH) and 50 m from State Highway (SH)in order to
avoid nuisance caused due to odour& flies.

e 10-15 m from rural roads/internal roads/village pagdandis

e The Poultry sheds should not be located within 10 m from farm boundary for
cross ventilation and odour dispersion

12
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8.0 Regulatory/ Monitoring Mechanism for Poultry Farms 91

e SPCBs/PCCs shall upload Environmental Guidelines on their website.

e Guidelines shall be applicable to all the category of Poultry Farms.

e Poultry Farms handling birds above 25,000 at single location will have to obtain
consent to establish (CTE) and consent for operate (CTO) under the Water Act,
1974 & Air Act 1981 from State Pollution Control Board/Pollution Control
Committee.

e As per the directions of Hon’ble NGT dated 10.12.2021 (O.A. No. 320/2021: Gauri
Maulekhi Vs. Union of India & Ors, poultry farms handling above 5,000 birds at
single location shall also obtain consent to establish (CTE) and consent for
operate (CTO) under the Water Act, 1974 & Air Act 1981 from State Pollution
Control Board/Pollution Control Committee w.e.f. 01.01.2023

e The Poultry Farms are categorized under “Green” Category, therefore validity of
consent will be 15 yrs.

e Animal Husbandry Department of the State/Districts to assist the poultry farms
for implementation of Guidelines.

*kkkkk
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BAJAJ SANJAY POULTRY FARM

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram '
ANNEXURE A-6

12-09-2024

Tehsildar,
Tehsil Badshapur,
Distt Gurugram.

Dear Sir,

We need the distance from:-

C 1) Aklimpur Farm to Aklimpur Village
2) Aklimpur Farm tg M3M
3) Aklimpur Farm tq Road both the sides

Thanking You,

Y ours Sincerely,
For Bajaj Sanjay Poultry Farm,
UNIT-M/s Balalji Poultry Farm, Aklimpur,

Proprietot.
8 SR T
S CLRE JeATE
wen thedr® ZTMETraY BT R
At /R B
i Thdfierane Ara= e U__j.f"'-li"
Gurgaon Rest. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332,2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-1 22001,
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 96110 20150

Address - 20, Indian Oil Bhawan. Janpath, New Deihi— 110 001.
e-mail:- skbajajl3@gmail.com
website:-www.bajajpoultry.com
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ANNEXURE A-7

2. Date of Inspection: ._ \’

3. Date of Establishment: | 949§ LR G

4. Name of the unit Prop./Dire&o:gaﬁngrs: 5\')' 5}*’“] “;‘d ]4'.\.{3“{!&" QUJ 0‘]

5. E-mail ID and Contact No.: S‘lbcﬁ dj 13 L ci_M_q.‘l \ - Cen

6. Latitude and Longitude: 3%.371035 | o rDH‘lll

7. Total no. of birds: 3'3\,"1 317 ]9'! r &5[\ ﬂli 3L )

8. Total no. of Sheds: o4 09-(_.\-_]9.@;@'?1* | s

9. Whether covered underf{;on_sent__li;j;_r_,_aggmeﬁ{?: e o.ﬂ:’“ & ‘Dujhft} US‘-Ul
() | (i) Gaseous emission (NH3 & H2S) and Feed Mill Dust 4 &

‘emanated from the excreta generated from the birds causes odour. The ¢ ; &‘
ral | arms. q !
to control odour is by maintaining good ventilation and free flow of air. PR il : ‘h-
Dust is generated from the feed mill operation during mixing and grinding of N (v} f‘t-&(‘l fh; 4

“The gaseous emission viz Ammonia (NH3) and Hydrogen Sulphide (H2S) are Gao

is produced due to anaerobic conditions in the litter oceurs due to its st | 'V

at one place for longer period. The general practice followed by poultry f

various ingredients of feed. The feed rations are typically located N
inside the mill buildings. Dust extraction 1 are generally used to collect gj‘ -5;_"f"¢

the dust and to improve the shop floor environment
(ii) | Solid Waste ! \
Sources of solid waste are (i) Poultry droppings/Manure/Litter (if) Dead Birds
& (iii) Hatchery Waste. ? _ ] .

In case of cage system, excreta are collected just below the bird cages directly | 4
‘on ground, made of stone slabs or concrete or impermeable compacte lay. .E,?;':(_ 'Ft‘h'l.
Litter is collected and kept dry by maintaining good ventilation. L
flow to undergo aerobic composting. The manure is removed o C‘l ane

. six months & sold to the farmers. In deep litter system, excretaqm
shavings, and dried lcaves) itself. Once in a day or two days the bed is| 3¢ eh‘“df Sl

in bed made up of agro residue (rice husk, saw dust, groundnut hull
scratched for mixing of litter. Once the chicken is sold for meat, the bed (rice
husk, saw dust, groundnut hulls, wood shavings, and dried’ leaves) is
removed once the cycle of 42 to 45 days gets over along with the excreta and
sold as manure. The shed is washed and lime is applied as disinfectant and
allows the area for quarantine period. LT :

Death of the birds in poultry farms is a common phenomenon and their | %

disposal is an issue. Dead birds cause nuisance, odor and aesthetic problems
like disease, insect, rodent and predator problems if the birds are not
disposed immediately. Dead birds are either burned at relatively ‘high
temperatures using different fuels which causing atmospheric pollution and
also odour nuisance or buried in the burial pit in the premises. v

ﬁ '.Wgﬁ;\b
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cRes el

iii) | Waste s -

Water in mﬂ&‘ - AR = E—., = =f_l m———— _-_T—

. ¥ vl e

| replacement, b S 1 b v ,l%: ple S
As such there 18 (6 Bocees S ey A ] Ll 1| B fﬂl
However, wastewater 18! Bhhatitey er generation from the poultry f | L€ oViBc

| Vater i ollected v holang tark and Ml in g n the |y e

iv] | Otherissues: B T in gardening in the ises. Ng

Breeding of flies and rodents I . oy

) IMmlmmnon-.Qf.f._._-_. ir/ gaseous poll Jnﬁﬁn o _Muumpoum-y bt Conirolle o
Manure should be protec ﬁ"ﬂ'.'l m——

\ i e protected  fro . Run-off water and from unwanted

Well-designed Storege aciliies Should be provided to contain manure /litter

Comp N9

ing the environment as. per the
of the guidelines

Dust collector system should be installed fo control emissions from Mg | o
i section of the feed mill. =l
[ Workers in the feed mdl?shﬂllsepmﬁrlded‘vmh dust masks to protect them =ilk

preferably

from dust. ~ o IRE

- - 22 1
Provision for yehicle tyre dip ~hall be made at the entrance {0 Temove | Pr ov: Aud )
Aam i ust cammied by vehicle tyres, (i Pf ) M + % Dl "
“Floor of the feed mill and Go-down shall be concrete and raised above the N pf

ground level by a minimum of 2 feet.

umoel sdeel.
(wii) ‘Management of solid wastes (Solid Wastes contains Manure/litter,

Hatchery Debris and Dead Birds)
Manure handlin and disposal .
Proper ventilation and free flow Of @ir over manure collection points to keep it

dry (by blowing dry air over it or by conveying ventilation air t’uroilghmc
it be red to IMOXIO ; :

t obnoxious odour in the area.

Poultry housing shall be ventilated allowing sufficient supply of fresh air to
remove humidity, dissipate heat and prevent build-up of gases such as

methane, carbon dioxide, ammonia, etc. e[y
Excreta shall be scratched at lcast once in two days as needed for ‘mixing of Ne Compos hn?
ar 5t

litter and to keep bedding material (rice husk, saw dust, wood shavings etc.)
in case of deep litter houscs the waste material. This waste shall be
' osting completion of the cycle. ' )
Manure collected under cages on high raised platforms shall be stored for Manult Collt ‘-‘17'-"-!4
further processi tilized i ( options: u-hﬁ_!( Coicie S
Land application of manure to the nutritional requiremcnts,qf soil and crop (T'l\’ o +o FB?

‘shall be balanced. i
The litter / manure Storage facilities shall be minimum 2 m above the water \ g
based on type and number of birds handled. Ths:hiis ] \it l“"._)
slabs or concrete or impermeable A

table and of adequate size )
base should be constructed with:stoné
compacted cla

Manure shall
odours in storage pits. T
permanent roof or with p!g?'tic /
the precip itation falling on it. - _
Mortalities on farm by proper animal care and diseasc prevention prograin
‘shall be reduced.

b‘e protected from run off water and cover it 1o avoid dust and r LT AN N 1
similar material to prevent air emissions and ‘ v

he dry manure dump shall be covered Wi fﬁ-a;F' );,rmh___'.
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tained between 35 to 50%.

itoring should be done to determine @mwaﬂns ,l = -]
. |
J€ - made in converting the shells to animal feed 10 supply as a | 491 |
: Tl csa:u for u'l feeds. i A R
A ,' AL with soya bean meal can be ugadm make a Shaﬂfhatqhéiy mmL
k== atched eggs shall be disposed of by composting or rendering.
g bres N

ead birds arising from day to day farm activity shall be separated from other =
rds promptly and stored in &Iqﬁédtﬁnt@}rﬁem'anﬂ disposed off within 24 CL'_'}' S I’h’. ;
following any of the disposal methods.

The dead birds arising from day to day farm activity should be separated from
| other live birds ‘promptly and should be stored in closed containers \.
| disposed off within 24 hours. | __
| The dead bird burial pit shall be of minimum 3 to4 m in depth and 0.8 to 1.2
| m diameter and this size may vary 23 per the capacity of poultry farm and
| shall be located above minimum 3 m from the ground water table. '
‘The dead bird burial pit shall be provided with gf--i'prmin,-"ﬂy;prqql‘ cover made
up of wooden / metal / concrete having a central operable lid of proper
for day to day dropping of carcasses. AT o
Carcasses shall be covered by a thin layer of soil (at least 40 cm deep) along
with calcium hydroxide. P 5~ o Al
Whea. the pit is full, a compacted soil cover of 0:5 fm shall be
the top of the covered soil well above the ground level. -_
The distance between any two burial pits should not be less than 1 m.
The composting facility shall not be located within 300 m from the nearest| l '
dwelling and 100 m from any well or water course.. e S
The capacity of the composting facility shall be “sufficient to handle the N o ka ] N‘]
pujen

ke average mortalities on the farm. - = .
The roof of the composting facility shall be permanent with concrete bottom
The composting facility shall be secured with link n:ie_sh-ﬁﬂ around ised to a. 5‘} ¢

height of 1.5 m above the ground _lt??el:tq':avuid the predation by straw dogs

clc.
A proper mixture of smaller and larger particie sizes to obtain an optimum air

| exchange within the mixture and build-up of temperature.

Moisture content of the composting pile shall be approximately 60%. More
than this may result in odour problems and less than this will reduce the
efficiency of the composting Process. '
Carbon and nitrogen are vital nutrients for the growth and reproduction of

bacteria and fungi. The carba_netbmitmgen,raﬂq--ghail be in the range of 20:1 ' '
and 25:1 for proper compOSting. This is obtained by carefully balancing the Fa
dead bird and carbon SOUTCES. ER

_._-_-_________-_'_____,,._.._.—— u 4%
The optimum temperature for composting is 54 1o 660C which pasteurizes the {l '
compost. If temperature falls below 490C after a weekior -nb‘.__.‘_the material o :

’h"ﬁ},\u@*
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i ; S
S e T (AT Siforieea S e \ / i e
_‘_:-og_'_,!';fﬁmm- H well-maintained selfwng ering |~ Yol ot 5 Shn
fanding water and water diches © control | ) 51 MDD FY
ips, ot water or steam in cleaning activities instead of i
e R tﬁﬁ;&r scrubs may be encouraged to improve sanitation "‘kﬂt Eu& :..11_7;.{11
Other issues:- of wash water. SRc

g‘-::;ul. of Flies: Proper treatment and disposal of manure, ventilation of
bl ‘control of temperature, good sanitation, swift repairs of leaks,
avoidance of feed spills, prompt removal of broken eges and dead birds shall
be ensured for control of flies in the poultry farms. The farm should have

C-othld? Nl

provisions of wire nettings, traps, fly-repellents, insecticides etc.

Control of Rodents: Methods for the control of rodents may include: i)
Zxclusion i) Trapping Glue boards iii) Tracking powder iv) rodent proof
doors and windows to eliminate rodents/pest infestation.

CmHv'lFﬂ-?

As per Bureau of Indian Standards 1374 2007, on poultry feed specifies that
the use of antibiotic growth promoters is not recommended in poultry feed,
hence use of antibiotics should not be mixed with feed or administered for
non-therapeutic purposes without prescription for diseased birds. Regulation
for use of antibiotics shall be regulated as per the advisory/directions issued
by Department of Animal Husbandry, Dairying and Fisheries and Ministry of
‘Health and the Drug Controller General of India. i /

Com}a]!ame]

(xiii) | Siting Criteria

flies

| 500 m from residential zone in order to avoid nuisance caused due to odouré

100 m from major water course like River, Lakes, canals and drinking water
source like wells, summer storage tanks, in order to avoid contamination due
‘to leakages/spillages, if any.

o\ & r’;ntm
N

100 m from national Highway (NH) and 50 m from State Highway (SHjin order.
to avoid nuisance caused due {0 odourd flies. i

10-15 m from rural roads/internal roads/village pagdandis

The Poultry sheds should not be located within 10 m from farm boundary for

cross ventilation and odour dispersion

Regulatory/ Monitoring Mechanism for Poultry Farms:-
Poultry Farms handling birds above 25,000 at singlc location will have to

obtain consent to establish (CTE) and consent for operate (CTO) under the

Water Act, 1974 & Air Act 1981 from State Pollution Control Board/ Pollution
Control Committee. :

ReuAshes ﬁmc,h r:_;a}shr nol-

Signétum of Representative of the unit: Signa

Name: Sh. 5 K: 720 HJ' =

Designation: ?r ﬁ],; d].' _
ol ;

Dated: 3,,| M) o2y V(T GurY om

ﬁhﬁ%j Guh-

W el nhal Nl af site .:-I'

'Dt.Sn'nA_u_.]s NuMa
Ashahbur
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Rag:nnm Office, Gurugram tS}
Haryana £ State. Pollution Control erd

~ Website— — www hspeb goviin
J Tele No. 0124—229020? 0124-22’.902!]3

3 Floor, HS"DG Cgmpl - IMT Manesar, Gurugram,
E-Mail - hepabrogrs@gmail.com

Inspection Performa

Reply

particulars

B L S e
Name of the Poultry farm ‘ “\5 @aj 5:1“

\} \ p*\"lrn}; { Gup

f oul{-fv)

try farm

| Address of the Poul




JIAL SHIRI r432 AHARA) KI
BAJAJ SANJAY POULTRY FARM o8

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram.

ANNEXURE A-8

Date: 24-12-2024

To

The CEO

Gurugram Metropolitan Development Authority (GMDA)
Plot No. 3, Sector 44,

Near HUDA City Centre Metro Station.,

Gurugram, Harvana — 122003

Subject: Request for Issue of Certificate regarding the applicability of Change in
Land Usage (CLU)permissionNOC for the Consent to Operate (CTO) License
under the Water (Prevention & Control of Pollution) Act, 1974 and Air (Prevention
& Control of Pollution) Act, 1981.

Dear Sir/Madam
We would like to inform you that we are carrying on the business of Poultry Farm at
the premises situated at Village Aklimpur, Tehil Badshahpur, District Gurugram, Haryan
122101 and had already applied for obtaining the Consent to Operate (CTO) License on
23/07/2024 under the Water (Prevention & Control of Pollution) Act, 1974 and Air (Preventic
& Control of Pollution) Act, 1981. But, as per the checklist of the Haryana State Pollution
Control Board (HSPCB), they asked us to provide Change of Land Usage
(CLU)permission/NOC.
However, as per the revenue records available as on date, the category of our land on

. which our Poultry Farm situated is of “Agriculture” nature and the activity of Poultry Farm
also falls under the category of *Agriculture”. Therefore, we do not need
the CLU permission and only a certificate is required.
That we have visited your good office regarding the same wherein we have been

I

Informed that “we need not to apply for the CLU” and accordingly, we are writing this letter
to your good office for issuing a certificate stating that “our firm i.e. M/s Bajaj Sanjay
Poultry Farm does not need CLU as per the applicable laws for obtaining the CTO License

{from the HSPCB”.

Curgaon Resi. (0127), 3045440 Badshahpur Main Office - (0120) 2361337 2301133
.;:nress A-41 Eros Rasewood City, Sec-49, Gurugram - 122 018 Village & P O Badshahpur, On Gurugram-Sohna Road. Gurugram-122001
wew Delhi Office :(011) 23736347, 23312372 Mohile - Sanjay Kumar Baja) 98110 20150

Address . 20, Indian Qil Bhawan, Janpath, New Delhi - 110 001
o-mail:- skbajaj 13@gmail.com
“-glnsiit::—wwn.hn_iajpnullr},cmu
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BAJAJ SANJAY POULTRY FARM 99

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram.

I'he details of land, for which the certificate is required, are as follows:

Applicant’s Name Mr.ganjay Kumar Baj_aj
Firm Name i M/s Bajaj Sanjay Poultry Farm

Address / Location | Village Aklimpur, Tehil Badshahpur,

Kila No. 4//25/2, 13//8/1 Min, 5/2, 14//1 Min, 10|

Total_Ar;a ) 328 Acre

Purpose for which For obtaining Consent to Operate (CTO)‘
certificate required License under the Water (Prevention &!
Control of Pollution) Act, 1974 and Air
(Prevention & Control of Pollution) Act, |

b o | 1981. D

[n order to enable your good office to issue the aforesaid NOC / certificate, we are
enclosing the following documents pertaining to the above said land:

Copy of Jamabandi / TakseemlIntkal
Copy of Aks-Shajra Plan
Copy of Aadhar card of the Applicant
Copy of the Checklist for CTO License obtained from the HSPCB

;-r"'\,)!,).._.

In view of the above, we humbly request your good office to kindly issue a CLU
NOC / certificate giving the relevant details to enable us to obtain the CTO License from

the HSPCB.

*  Thanking you.
Yours sincerely

For BAJAJ SANJAY POULTRY FARM

4%

Sanjay Kumar Bajaj
(Proprietor)

Mobile: 9811565673
Place: Gurugram

TI0124). 4045440 Badshahpur Main Office . (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram - 122 018 Village & P O Badshahpur. On Gurugram-Sohna Road. Gurugram-122001
; i ice : 3 3634 71‘]23?’) E . - i - - A4 ]
New Delhi Office (011) 23736347, 233 2 Mobile : Sanjay Kumar Bajaj ¢ :
Address 20, Indian Oil Bhawan, Janpat, New Delhi =110 001 jay Kumar Bajaj - 98110 20150
e-mail:- skbajaj 13@gmail.com
website:-w ww.bajajpoultry.com

Gurgaon Rest.
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Generatad vide Entry/Receipt No. 9112024115837355 : Dated:11/9/2024 11:58:38 AM
Generated by sanjay bajaj from hitps:/jamabandi.nic.in

Report Generation Dale :  08/11/2024 11:58 AM
Fees : Govt Fee: Rs50, Service Charge: Rs100

Chandigarh 01

Signature Not

Digitally signed by
Commissioner Reve

Issuad lo : sanjay balaj
{fied
Firancial
Haryana-
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Last Updation Date: Thursday, July 06, 2023 12;00:00 AM
This document can be verified by scanning QR Code provided.

Disclaimer: Data Is created, updated and managed by Revenue

kindly contact respective Tehsil office.
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accuracy of the deta provided in this repoft Bes with Revenue Deparment. Inundmm
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Issued to : sanjay bajaj
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o HARYANA STATE POLLUTION CONTROL BOARD
-;‘;;'-___ = 01;3.211 Scetor-6, Panchkula

N - « ST7RTD.73, Frx No. 258120
_:-g..;_‘.nl E-mail- Iupcbho?{gmaifcnm :

Office Order

25.02_2\3???.:;’ i;t;ﬁcgc:;gs:;ﬁe Head Office order Endst. No. HSPCB/2018/517-546 datad
t procedure far grant of consent to establish and consent to
operate uncer Water (Prevention and Controf of Pollution) Act, 1974 and Air (Prevention and
Cor‘rtrolﬁof Pollution) Act, 1381 based upon the diroctions Issued by CPCE wide its lettér no.
B-29012/ESS (CPA)/2015-16/8526 dated 07.03.2016 to all the State Pollution Cantrol
Boards u/s 18(1)(b) of Water Act, 1974 and Air Act, 1981; and
Wherezeg, Central Poliution Contrel Board {CPCB) has Issued directions under section
183 (1)(b) of the Water {Prevention znd Cortrol cf Pollution) Act 1974 vide letter no. B
<2016/ROGW/IPC-VI/2020-21/ dated 30.04.2020 regarcing categorlzation of some new
industrial sectors and listing of Non-Industrial Operations (Activities/ Facilities/
Infrastrycture/ Services) and subsequent letter no. B-29C16/ROGW/IFC-VI/2020-21/ dated
10.07.2020 regarding categorizat'cn of Dairy Farm and Gaushala; and

Whereas, in compiance of above dlrections of CPCB and recommendatians by the
committee constituted vide office orcer endst. no.  E852-6865 dated 032.05.2014 for
categorizetion of new or left over industrial sectors/prejects, the Beard has reviewed all the
éarlier office orders regarding the categarization of the Industrial/ MNon-Indusiral
Sector/Project/Unit for the purpose of consent mechanism.

In view of above and in supersession of consent procecure alongwith consclidsted
list of Industrial Sector/Praject covered under Red, Crange, Green and White categones was
issued vide No. HSPC2/2018/517-546 dated 26.02.2018 (25 amended thereof), the
emendad procedure for poteining consert to esteblisn and consent to aperate under Water
(Preventinn and Control of Poliution) Act, 1574 and Air (Prevention and Control of Follution)
Act, 1981 alongwith amenaed categorization of Red, Orange, Green and White cztegory cf
Industial) Non-Industrial Sector/Project/Uni/unit under the consent manzgement of the
Board is given as Annexure-P, /

These arders shall come In to force with immediate effect.

Dated Panchkula, the Ashok Kheterpal,
3" December, 2020 Chairman
Endst. No. HSPCB/PLG/2020; \71 61-493 Dated: e\~ [ 1-~2 725

A copy of the above is forwarded to the following far infoermation and further
necessary aciion:-
1. All Branch Incharges deairc with caonsent manasgement in Head Office of the
Beard,

2. All Regiona! Officers of tae Board in the fieid,

3. Nodal Officer of the HSPCB, Haryana Enterprises Prometion Centre {HEPC), Ray
Ne. 63-64-65-66, Sector Z, Panchiwla, \

4." Branch Incharge -IT Cell. Z/{f

(D
Sr. EE'(PLG)
For Chairman
‘Endst. No. HSPCB/PLG/2020/ \ 1M~ AT 2'C o pated: (9% 2.

A copy of the ahave is forwarded to the foltowing for Information of the officers:-
1. PS toc Cheirmar .
2. PA to Member Secretary )ﬁ {J

Sr. EE (PLG)

For Chairman
oL~

Procedure for consent management under Water Act, 1974 & Alr Act, 1991 |

Scanned with CamScanner
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Annexure — XII

Checklist

the Indus:rfiac:?c:ments for Pbtaining Consent to Operate (CTO) by
and operating b fon-I“dustrnal Secto_r/Project{Unit already existing
UndEP consact efore 14.07.2016 which were not covered previously
amended fro t':"'anager_l1ent as per notification dated 15.04.2014
consent manm ime to time or earlier but have been covered under
cateqorizati agement first time w.e.f. 14.07.2016 as per revised

gorization of industrial sectors for consent management.

—

. Online consent application.

2. Power of attorney/authority letter to sign the application.

3 Progf or deposit of required and applicable consent fee, as per schedule

available on the web-site www.hspcb.gov.in.

4. Collection and testing fee prescribed by the Board as per schedule

available on the web-site of the Board, for analysing the samples of

effluent/ Air emissions/ Noise level of DG sets, as applicable, for all
sources including diesel

sources. (Analysis report of air emissions from all
(800kW) for power plants and

engines of capacity more than 0.8MW
generator sets will be required).

5. Copy of balance sheet duly attested by CA or CA certificate w.r.t. capital
investment cost of the unit for the preceding year. (Capital investment cost
should include the original cost of land, building, plant & machinery
without depreciation but with upto date additions. The cost of land and
building should be included in the capital investment cost even if it is on

lease or rent or mortgage).
6. MOA / partnership Deed / Trust Deed (if changed).
7. Layout plan showing the details of all manufacturing processes, location of

stacks/ chimneys, ETP/ STP, APCM, Hazardous Waste storage and
treatment facilities, tube wells, Water supply lines, Effluent drains and final

outlets for the disposal of the effluent.
8. Permission of the concerned authorities for disposal of the effluent in to

sewer/drain etc.

9. Detail of land in case t
for irrigation along with copy of
owners in case the land belong

applicant unit.
10.Detail of ETP/STP,
Management Facilities
specification and capacity.
11. Fard Jamabandi and Intkal of land of the unit in case unit is located outside
approved industrial area/estate.
12. Allotment letter of the plot issue
approved industrial area/estate.
13. Manufacturing process and process Flow Chart.
14. Report of Tehsildar and District Forest Officers regarding Kisam of land
through Deputy Commissioner for areas covered under Aravali Notification,

if applicable. In case the land falls in the industrial estate / area and HUDA
Il be taken regarding applicability

sectors, the report of Regional Officers wi

of Aravali Notification (only for Gurugram and Nuh District).
15. Clearance/ permission in case of the projects falling in the revenue estates
8.2010 issued by Ministry of

covered in the Notification no. 191(E) dt. 27.0
dia regarding protected area ol

Environment, and Forest, Government of In
1974 & Air Act, 1981 | m

consent management under Water Act,

and for percolation or
t made with the land
the land of the

he effluent is discharged on |
registered agreemen
to the persons other then

APCM, acoustic enclosure, Hazardous Waste
installed in the unit along with their size,

d from the concerned authority in case of

Procedure for

aosvret teet I ANNEer
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= glrlltatznpur National Park in District Gurgaon. _
ge of land use permission/license/NOC certificate from the Town &
Country Planning Department or respective Municipal or other Authority or
Panchayat as the case may be.

17. Lease deed/ Rent Agreement duly registered with revenue authorities, in
case land is taken on lease/rent.

18. Site plan of the unit in case it is located outside approved industrial area.

19. Environment Statement in Form V for the financial year ending on 31st
March. (required in compliance of Rule 14 of EP Rules, 1986).

20. Proof of submission of updated safety audit report duly audited with the
help of an expert, annually and up to date onsite emergency plan
alongwith report of the mock drill of the same to Chief Inspector of
Factories alongwith copy of the same, in case of
industries/projects/establishments handling Hazardous Chemicals having
threshold quantities mentioned in schedule II and III of MSIHC, Rules,
1989 and covered under rule 10 & 13 of these Rules. (Required as per
instructions of MOEF & CC issued vide letter No. 14-7(382)/2010-HSMD
dated 09.03.2016).

21.Copy of logbook for last 03 months maintained for operation of
ETP/STP/APCM for the record of energy and chemical consumption,
quantity of effluent at inlet and outlet of ETP/STP supported with readings
of magnetic flow meters alongwith quantity of treated effluent
recycled/reused in the process, utilized in the premises and discharged,
mode of disposal.

Procedure for co t manag 1t under Water Act, 1974 & Air Act, 1981 |
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 P.K. LAKHANI ﬂﬂ)
CHARTERED ACCOUNTAN

879-BBasement, Sector-40,
Gurgaon -122001, Haryana
PPh:0124-4036879, 9811115617

E-mail: p’r;idcép,-laklumi@gmaiI.com

1o wiom so tvir 1t May concerN - ANNEXURE A-9

On the basis of information, Provisional financial stalements and valuation report provide to us,
we hereby confirm that Mr.Sanjay Kumar Bajaj, Proprietor of M/s Bajaj Sdnjay Poultry Farm
having its Office at Badshahpur, Sohna Road, Gurgaon has Capital Investment Cost in the books
of accounts for Aklimpur farm situated at Aklimpur Road, Gurgaon, Haryana as on 31,03.2024 as

follows:
CAPITAL INVESTMENT COST
(as on 31/03/2024)
S.No | Particulars WDV Amount (Rs. in Lakhs) Ahpraximgte Current
' Value (Rs, in Lakhs)

1. Land (Original Cost) | 331.71 973.00 |

3. | Building 2368 14920

& Plant & Machinery 9.74 =

Total 386.13 1122.20

The certificate is issued on the request of the management and based on information and details
provided to us for HSPCB (Haryana State Pollution Control Board) purpose.

For P.K. Lakhani & Co.
Chartered Accountgnts

M.No. 545101

Place:Gurgaon

Date: 12" Sep 2024

UDIN: 24545101BKAQCF7219
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JAI SHRI BALA JI MAHARAJ KI . 1 1 3

BAJAJ SANJAY POULTRY FARM

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram.

ANNEXURE "A-10

29-10-2024
at: 11:10 AM
Divisional Forest Office (Territorial),
Forest Complex, :
Rajiv Chowk,
Gurgaon.
Email: pccf-hry@nic.in

Dear Sir,

We want to know whether Balaji Poultry Farm, Aklimpur, Teekli Road, Badshahpur
= Distt Gurugram fall under Aravali Notification or Not?

We are attaching (i) Photocopy of Jamabandi (15-03-2017) (Aklimpur); (ii) Photocopy
Jamabandi (28-08-2023) (Aklimpur); (iii) Shijra (Map).

Thanking You,

Yours Sincerely,
For Bajaj Sanjay Poultry Farm,
UNIT-M/s Balalji Poultry Farm, Aklimpur,

)

Propriet-
L =3
Encl: 1) Photocopy of Jamabandi (15-03-2017) (Aklimpur).
2) Photocopy of Jamabandi (28-08-2023) (Aklimpur).
3) Shijra (Map) ;
WS
Q‘V} VF\ & %&6\
Gurgaon Resi. : (0124), 4045440 Badshahpur M;nin Office : (0124) 2361332, 236133
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-12200

New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 2015
Address : 20, Indian Oil Bhawan, Janpath, New Delhi— 110 001. .

e-mail:- skbajaji3@gmail.com
website:-www.bajajpoultry.com
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13 ANNEXURE - A -11

AT & SHfEeRt T FaEiaRu U . W
Clarification letter by

Concerned Divisional Forest Officer
BRI WS / Government of Haryana

s gaRe fafa,1900 (1900 &1 Yo" @1 M8 1) sierar o arorar wita e 5fy & da 3 Fridy wam g
NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, Il of 1 9?0} or Forest or Restricted lands.

—— St =4 b e R

I | Name | Sanjay Kumnar Bajaj
: OrganisationName | s Bajaj Sanjay Poultry Farm |
| e T ; : - ‘ -
Current Address Village Aklimpur, Tehsil Badshahpur, District Gurugram
T T
Land Location Alimpur, Gurgaon,
A9
| LandMeasurements | 2 48 (Acre)
I R TR/ AR
l: 3 Rectangle No/ Murba | 4/25/2, 13//8/1 Min, 5/2, 14//1 Min, 10;
No.

gl

T
¥

- Reference No, (SRN):- HHM-M7K-TSMP
Wi @ 1 fifel / Date of Issuance: 09-12-2024
i} % @1 ¥ / Place of Issuance: Gurgaon
SRt &R g e / Issuing Authority: Divisional Forest Officer

k. This Is a Digitally Signed Certificate and does not require physical signature, The authenticity of this certificate can be
. - verified from the verification link mentioned below:

_https://164.100.13 7.243/eservices/mobileapi/verify/clarification/ HHMM 7KT5 MP

10of3

ur
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TR 99 srmwmﬁ?mma

Clarification letter by
Concerned Divisional Forest Officer
BRI FRBR / Government of Haryana

sfaon -afeor HTERRE, 1900 (1900 T dome 2 AR IT) srerT o+ sierar sfEfle St & Fau 3 Prody swmr o1
NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, [I'of 1900) or Forest or Restricted lands.

| PR 4472572, 13//8/1 Min, 572, 14//1 Min, 10 :

. |Killa Number
i |
i'
|
I |
SR Noc For Poultry Farm 1
| Purpose 1|

N ¥ I fif2l / Date of Issuance: 09-12-2024
Wt %% @1 ¥R / Place of Issuance: Gurgaon
SN} B AT MR / Issuing Authority: Divisional Forest Officer

This s a Digitally Signed Certificate and does not require physical signature. The authenti f | e
verified from the verification link mentioned below: . Slgﬂ i L

https:// 184.1(}0.137.243!esarvic&sfmohﬂenpﬂveﬁfﬂclaﬂﬁcationfﬂ}mm7k'r5m

"20f3
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TR 99 JAfaeR) gRT Tdie?ur g3

Clarification letter by

Concerned Divisional Forest Officer
8R4 IRBR / Government of Haryana

: s e sfEf, 1900 (1900 @1 domd @ s 1) s o e pivafia 9 9 wdda 3 fod g g
NOC in respect of Haryana Land and Preservation Act, 1900 (Punjab Act, 11 of 1900) or Forest or Restricted lands.
| Applicant_Sanjay Kumar Bajaj _ located at village /city Aklimpur district Gurgaon

made a proposal to use this land for _Noc For Poultry Farm . Itis made clear that:

g: . a) As per records available above said land is not part of notified Reserved Forest, Protected Forest under Indian Forest Act,
| 1927 or any area closed under section 4 of Punjab Land Preservation Act, 1900.

not recorded as forest in the Govern record but felling of any tree Is strictly prohibited without the permission of
Divisional Forest Officer,_Gurgaon -

¢} If approach is required from Protected Forest by the user agency, the clearance/ regularization under Forest
Conservation Act 1980 will be required. Without prior clearance from Forest Department, the use of Forest land for
approach road is strictly prohibited. M/s M/s Bajaj Sanjay Poultry Farm o
whose land Is located at village/city, Aklimpur ___ pistrict_Gurqaon ___ must obtain clearance as applicable under o
Forest Conservation Act 1980. ; .
d) As per the records available with the Forest Department, Gurgaon the area does not fall in areas where
plantations were raised by the Forest Department under Aravalli project,

AT €) All other statutory clearances mandated under the Environment Protection Act. 1986, as per the notification of Ministry
® - of Environment and Forests, Government of India, dated 07-05-1992 or any other Act/ order shall be obtained as applicable
_ by the project proponents from the concerned authorities, {

f) The project proponent will not viclate any Judicial Order/ direction issued by the Hon'ble Supreme Court/ High Courts.

™ ) is dlarified that the Hon'ble Supreme Court has Issued various judgments dated 07.05.2002, 29.10.2002, 16.12.2002,
B ' 18.03.2004, 14.05.2008 etc. pertaining to Aravalli re@ap in Haryana, which should be complied with.

h) It shall be the responsiblity of user agency/ applicant to get necessary clearances/ permissions under various Acts and
Rules applicable If any, from the respective authorities/ Department.

) This certificate is not applicable in case of Environment Department notification dated 10.03.2016 for Screening Plant,
and notification dated 11.05.2016 for Stone Crusher. Investor/Applicant has to take clearance from Enwironment
Department in case of Screening Plant and Stone Crusher .

Itis subject to the following conditions:

1.Clarification Is Hereby Issued Subject To The Conditions '
Mentioned Above And If There Is A Need For Cutting Trees,
It Will Be Mandatory To Obtain Separate Permission.

Date:_ 09-12-2024 Vijender Singh
Place:_Gurgaon {Divisional Forest Officer)

This is a Digitaﬂy Sié;le;i- Certificate and does not ;e_:;uire physical signature. The authenticity of this certif be | :
- . ca b
verified from the verification link mentioned below: af i o =

https://164.100.137.243/eservices/mobileapi/verify/clarification/HHMM7KTS MP T
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L ANNEXURE - A-12

M /s Balaji Poultry farm (M/s Bajaj Sanjay Poultry Farm),
Village-Aklimpur, Badshahpur, Gurugram

sub: Show cause notice for closure under section 33-A for violation of
section 24 & 25 of Water (Prevention and Control of Pollution) Act,
1974 & for closure under section 31-A for violation of section 37 & 38
of Air (Prevention and Control of Pollution) Act, 1981, prosecution

action under section 44 for violation of section 25, Water (Prevention
& Control of Pollution) Act, 1974 & levy of environmental
compensation penalty as per Board Policy dated 22.12.2021.

Whereas, the Hon'ble NGT in OA No 681 of 2017 tilled as Gauri Maulekhi
V/s Union of India & Ors. Regarding poultry farms draft guidelines by CPCB

"Accordingly Hon'ble NGT allowed the application and direct CPCB to
revisit the guidelines for categorizing the poultry farms as Green Category and
exempting their regulation under Air, Water & EP Act. CPCB may issue fresh
appropriate orders within three months and in if no further order is issued, all
the State PCBs/PCCs will require enforcement of consent mechanism under the
after 01.01.2021 for all poultry farms above 25000 birds in the same

 done for farms having more than one lakh birds. Till then,
hanism, the State PCBs/PCCs may strictly enforce
an appropriate remedial action against the any

iy

Hon'ble
quires Consent to Operate under the consent
oard and to comply the guidelines issued by CPCB
reas, your unit was visited on
A

iy terna e
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No record of dead birds maintained at site

4.  Stockregister not maintained at site.

In view of the above, you are directed to show cause within 15 days as 0

why closure under section 33.A for violation of section 24 & 25 of Water
(Prevention and Control of Pollution) Act, 1974 & for closure under section 31-A
for violation of section 37 & 38 of Air (Prevention and Control of Pollution) Act,
1981, prosecution action under section 44 for violation of section 25, Water
(Prevention and Control of Pollution) Act, 1974 & 43 for violation of section 24 of 3

Air (Prevention & Control of Pollution) Act, 1974 and levy of environmental >

penalty as per Board Policy dated 22.12.2021 may not be initiated against your b

unit.
_ In case you fail to comply with the deficiency mentioned above within the
above mentioned stipulated time period it will be presumed that you have
—ng!;h;ﬂgﬂﬁ;y-iﬁhis..'!-'&-gal-'d and accept the status above, action under the above

e i

‘i ~ mentioned sections will be initiated against you.
Regional Officer,
Gurugram Region (S)
;’gi_ﬂif.iﬂn.-'HSPC._Bfﬁﬂs,,? 2024/ i ‘% Dated :

f above is forwarded to the Chairman, Haryana State vut‘mn

Y

_ _"g;-l_'k}h.kulﬁ.fdi"-inf_nrrnation please.
Regional Officer,

Gurugram Region (S)
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BAJAJ SANJAY POULTRY FARM

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram.
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Date: 11.11.2024
To,
The Regional Officer,
Haryana State Pollution Conftrol Board,
3rd Floor, HSIIDC Complex,

IMT Manesar, Gurugram.

Sub: Reply to the Show Cause Notice dated 22.10.2024 (received on 25.10.2024) for closure under
Section 33-A for violation of section 24 & 25 of Water (Prevention and Control of Pollution) Act, 1974 & for
closure under section 31-A for violation of section 37 & 38 of Air (Prevention and Control of Pollution)

Act, 1981, prosecution action under section 44 for violation of section 25, Water (Prevention & Control of
Pollution) Act, 1974 & levy of environmental compensation penalty as per Board Policy dated 22.12.2021.

Sir,

1. The instant reply is being submitted on behalf of the undersigned Poultry Farm i.e. M/s Bajaj Sanjay Poultry
Farm, to the show cause notice dated 22.10.2024 (received on 25.10.2024) for closure under Section 33-A
for violation of section 24 & 25 of Water (Prevention and Control of Pollution) Act, 1974 & for closure

under section 31-A for violation of section 37 & 38 of Air (Prevention and Control of Pollution)

Act, 1981, prosecution action under section 44 for violation of section 25, Water (Prevention &

Conirol of Pollution) Act, 1974 & levy of environmental compensation penalty as per Board Policy

dated 22.12.2021.

2. At the outset it is important to mention herein that already a closure order dated 29.05.2024 was issued
by the Board under Section 33-A of the Water (Prevention and Control of Pollution) Act 1974 and
Section 31-A of the Air Prevention and Control of Pollution) Act 1981 and the same is under challenge

before the Hon'ble National Green Tribunal as well as the Hon'ble Appellate Authority. That issuance

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-122001.

Address : 20, Indian Oil Bhawan, Janpath, New Delhi- 110 001,
e-mail:- skbajajl3@gmail.com
website:-www.bajajpoultry.com

New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150

For Bajaj Sanjay Poultry Farm

Proprietor
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BAJAJ SANJAY POULTRY FARM

UNIT- M/s Balaji Poultry Farm, Aklimpur, Gurugram.
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of yet another show cause notice when the matters are pending adjudication before the Hon'ble
National Green Tribunal as well as the Hon'ble Appellate Authority, amounts to contempt of the orders
of the court. Further, since an earlier closure order already exis}s and the same is under challenge
before the Hon'ble National Green Tribunal as well as the Hon'ble Appellate Authority no useful purpose
would be served by again issuing a closure order against the undersigned Pouliry Farm as the
undersigned Poultry Farm is only beiﬁg operated under the directions of the Hon'ble National Green
Tribunal and no new bird has been added in compliance to the undertaking given by the undersigned

herein before the Hon'ble National Green Tribunal.

3. That at the outset it is necessary to mention herein that earlier this year the undersigned pouliry
farm was inspected on the 23.01.2024 by the Regional officer.That after about a lapse of approximately
4.5 months from the date of inspection i.e. 23.01.2024, the undersigned pouliry farm was visited by the
officers of the Board on 10.06.2024. That on 10.06.2024, the officers of the Board had visited the
undersigned Poultry Farm to shut down the poultry farm and to seal the plant and machinery. It is
imperative to mention herein on 10.06.2024 when the officers of the Board came to seal the poultry

farm a closure order dated 29.05.2024 was handed over by hand to the undersigned herein.

4. That it is imperative o mention herein since the closure order dated 29.05.2024 was issued by the Board
both under Section 33-A of the Water (Prevention and Control of Pollution) Act 1974 and Section 31-A of
the Air Prevention and Control of Pollution) Act 1981, the undersigned herein having no other option

filed an appeal against the same before the Hon'ble National Creen Tribunal as well as the Hon'ble
Appellate Authority. That both the appeals are pending adjudication. That the Appeal before the
Hon'ble National Green Tribunal is listed for hearing on 06.01,2025 and before the Hon'ble Appellate

Authority on 09.01.2025.

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Schna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150
Address : 20, Indian Qil Bhawan, Janpath, New Delhi— 110 001. .
e-mail:- skbajaj13@gmail.com For Bajaj Sapjay Pquitry Farm

website:-www.bajajpoultry.com

"~ Proprietor
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5. That the Appeal before the Hon'ble National Green Tribunal was filed by the undersigned on 09.07.2024
and certain objections were put by the Registry of the Hon'ble Tribunal on 10.07.2024.That the objections
dated 10.07.2024 as peointed out by the registry of the Hon'ble No.%ioncl Green Tribunal in the Appeal
filed by it were removed by the undersigned on 08.08.2024. That in the interegnum, the Board issued
directions dated 08.08.2024 to the SDM Gurugram for carrying out auction of birds of the undersigned
poultry unit in ferms of the order dated ﬁ9.05.2024. The undersigned herein moved an application being
IA No. 378/2024 in Appeal 30/2024 before the Hon'ble National Green Tribunal for stay of directions
dated 08.08.2024. That the Appeal filed by the undersigned herein before the Hon'ble National Green
Tribunal was listed for hearing on 20.08.2024 and the Hon'ble National Green Tribunal was pleased o grant
stay of directions dated 08.08.2024 on the undertaking of the undersigned that no new bird shall be added
in the pouliry farm. That thereafter, the Appeal before the Hon'ble National Green Tribunal was listed for
hearing on 13.09.2024 when the following orders were passed:
"Counsel for the Appellant, while making a prayer for confinuing the interim
order, has submitted that after the passing of the interim order by the Tribunal,
no new bird has been added to the poultry farm. Having regard to the short life
span of the birds, an inspection be carried ouf by the respondent fo ascertain if
any new birds are being added by the Appellant. The respondent will file a report
before the Tribunal disclosing the number of birds in the poulfry farm on the
date of passing the interim order and the number of birds found on the
date of inspection
Subject to the above, the interim order will continue fill the next datfe of hearing.."”
6. That in compliance of the order dated 13.09.2024 passed by the Hon'ble National Green Tribunal no new

birds have been added to this poultry farm. An inspection was carried out by the officers of the

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150
Address : 20, Indian Qil Bhawan, Janpath, New Delhi— 110 001. 3 .

e-mail:- skbajaj13@gmail.com For Bajaj Sanjay Poultry Farm

website:-www.bajajpouliry.com

Praprietor
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Board on 30.09.2024 and as per the inspection report the total number of birds as on 30.09.2024 were 32436.
That the birds as per the earlier inspection report dated 23.01.2024 were 32564, the reduction being on
account of usual mortality. Therefore, no new birds have been cdc:l.ed in compliance fo the undertaking
given by the undersigned herein before the Hon'ble National Green Tribunal. Copy of the inspection report

dated 31.09.2024 is marked and attached herewith as Appendix-A. _

7. That the undersigned also applied for grant of Consent to Operate on 23.07.2024. That the Consent to
Operate was refused by the Board on 17.08.2024. That aggrieved by the same, the undersigned filed an
appedal against the said refusal order dated 17.08.2024 before the Hon'ble Appellate Authority. That the
Appeal bearing no. 16/2024 filed before the Hon'ble Appeliate Authority by the undersigned against

the CTO refusal order, is pending adjudication and is now listed for hearing on 14.11.2024.

8. That therefore, since both the orders passed by the Board i.e. Closure order dated 29.05.2024 and

Refusal of CTO order dated 17,08.2024 have been challenged by the undersigned herein and the

same are pending adjudication, no useful purpose would be served by again issuing a closure order
against the undersigned Poultry Farm as the undersigned Pouliry Farm is only being operated under the
directions of the Hon'ble National Green Tribunal and no new bird has been added in compliance

to the undertaking given by the undersigned herein before the Hon'ble National Green Tribunal. It is
relevant to mention herein that the undersigned is not an industry where the machinery can be switched off
and then switched on. Due to the very nature of the pouliry farm and it being susceptible to diseases
easily, no running poultry farm shall accommodate birds of another poultry farm, making disposal of birds

of the undersigned poultry farm impossible. Even otherwise these being layer birds can't be sold as

meat, not being broiler.

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150
Address : 20, Indian Oil Bhawan, Janpath, New Delhi— 110 001. i A .
e-mail:- skbajaj13@gmail.com For Bajaj Sghjay Poultry Farm

website:-www.bajajpoultry.com

Preonrietor
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9. That as already mentioned in the preceding paragraph. the undersigned Poultry Farm was visited
by the officers of the Board on 30.09.2024. That certain observations have been stated by the Board in the
show cause notice dated 22.10.2024 relating to the inspection conducted on 30.09.2024 and the

undersigned would like to submit reply to the same.

1. Your unit not provided mechanism for putting wastewater generated from washing of premises

after batch removal, towards green belt.

That the undersigned has provided mechanism for carrying wastewater generated from washing of
premises after batch removal, towards green beli. It is imperative to mention herein that the inspection
report dated 30.09.2024 specifically states that Holding Tank has been provided for collection of
Wastewater from the cleaning operations, however, the drainage system is temporary. That

therefore, accordingly as per the observation of the Board with respect to temporary drainage system,
the undersigned has now covered the same with pipes for ccrﬁcge of waste water from Holding Tank

towards green belt. Copy of photographs depicting the pipes for carriage of wastewater from Holding

Tank towards green belt are marked and attached herewith as Appendix-B.

2. Noc ng facil nd
i. Composting of Dead Birds:
That as per the guidelines dated January 2022 with respect to the poultry farms, the dead birds have

to be disposed off following any of the disposal methods.

a. Burial Method.
b. Composting.
It is relevant to mention herein that as per the aforementioned guidelines, all poultry farms have to adopt

either of the two methods for disposal of the dead birds. That in the undersigned Pouliry Farm, dead

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150
Address : 20, Indian Oil Bhawan, Janpath, New Delhi- 110 001. Lfo= L

e-mail:- skbajaj13@gmail.com For Bajaj nJay} Poultry Farm

website:-www.bajajpoultry.com

Proprietor
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birds are disposed off using the Burial Method. It is imperative to mention herein that there are proper
and adequate burial pits in the undersigned pouliry farm for the disposal of dead birds and copy
of the photographs of the same are marked and attached herewi\m as Appendix-C. That the inspection

report dated 30.09.2024 duly mentions that burial pits have been provided for disposal of dead birds.

ii. Composting of Manure:
That earlier at the asking of the Board, the undersigned had got made composting pits at the pouliry
farm and the copy of photographs of the pits are marked and attached herewith as Appendix-D.
However, the manure is directly collected under the cages and the same is sold to farmers and the
same has been duly recorded by the Board in the report dated 31.09.2024. As mentioned in the report
dated 21.09.2024, permanent roof has been provided for protection of manure from run-off water and to
avoid dust and odours.

3. Norecord of dead birds maintained at site.

+

4, Stock register maintained at site.

That the undersigned is duly maintaining the record of dead birds at site as well the stock register and a
copy of the record maintained for the month of September 2024 is marked and attached

herewith as Appendix-E.

10. That the undersigned through this reply humbly submits before your good self that, since the closure
of the undersigned Poultry Farm was already directed by the Board vide order dated 29.05.2024 and the
same is already under challenge before the Hon'ble National Green Tribunal and Hon'ble Appellate

Authority, no useful purpose would be served by reissuing a closure order against the undersigned Poultry Farm,

Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-48, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Sohna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150

Address : 20, Indian Qil Bhawan, Janpath, New Delhi- 110 001.
e-mail:- skbajajl13@gmail.com
website:-www.bajajpoultry.com ForBajaj - . ¢ | .ulry Farm

Proprietor
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as it is only being opera ted under the directions of the Hon'ble National Green Tribunal and no new birds

have been added in compliance with the undertaking previously provided by the undersigned

before the Hon'ble National Green Tribunal.

11. That the undersigned further requests your good self that the aforesaid show cause notice be kept in
abeyance and no further directions be issued in this regard fill the appeals pending before the Hon'ble
National Green Tribunal and Hon'ble Appellate Authority are decided. The undersigned also further requests

you to grant an opportunity of personal hearing to the undersigned herein so that relevant facts and

documents could be placed before your good self.

Thanking You,

Yours Sincerely,
For M/s Bajaj Sanjay Pouliry Farm

For Bajaj Sapjay Poultry Farm

ronrietor
Proprietor.
Gurgaon Resi. : (0124), 4045440 Badshahpur Main Office : (0124) 2361332, 2361333
Address: A-41 Eros Rosewood City, Sec-49, Gurugram — 122 018. Village & P O: Badshahpur, On Gurugram-Schna Road, Gurugram-122001.
New Delhi Office :(011) 23736347, 23312372 Mobile : Sanjay Kumar Bajaj : 98110 20150
Address : 20, Indian Oil Bhawan, Janpath, New Delhi- 110 001.

e-mail:- skbajaj13@gmail.com
website:-www.bajajpouliry.com
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Jai shri Bala Ji Maheraj Ki 'M/s Balaji Poultry Farms 100.4 Age Date: 29-09-2024
: = Salel T (10:30A 3 O 4:00 @ Total Totb pro.afte Other.
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3a[ 2938 325 2175 19 210 2 2385 21| 2364 805 111 15 0 5860 510
38 2922 | 325 2205 17 230 2435 17 2418 828 111 27 0 0 -650
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Jai shri Bala Ji Mahasaj Ki M/s Balaji Poultry Farms 100.3 Age Date: 28-09-2024 i
- Z Sale T 10:30A DT 400 T Total Totb pro.afte Other.
Blrda| S | M 53 pm £ prod  rok rbreak Ome | = | e [ Birds Feed
1A 2868 300 2240 14 193] 1 2433 15 2418 843 105 136 0 5856 440
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L= e 01Age i ool

% Salel | T 10:30A (Z @ 400 F @ Total ToLb pro.afte Other.
| a“'d_’f_;_ 7 8 M 3% em 2% prod rok rbreak ™ " feed e ' Birds Feed
| (B T 0 00 ' DR 0 T
[ 0 FE 0 00 00 0 0 0 0 0
0 -z 0 00 00] © 0 0 0
0 (1] 00 0.0 0 0 0
Stot 0_0 1 0 By O i) 00 0 00 0 0 0 0 0 0
L ' N e 0 00 0.0, 0 o 0 gL
0 20 g 0 00 08 ¢ 0 o % @
o | R 0 o0 0.0 © ) 0 0
0 0 | 0 0o 0.0 © 0 0
Stot B e ) T e, o 1) 0 0.0 0 0 0] 0 0 (1]
GIV_to & s o0 == 0= [ 0 000 0 0 0 0 0
Water Cons(1) WiF(1)= s##8s Water Cons(Ncup) WIE(NCUP)= __ #DIVI0]
e . ___94.Age el
- Salel T 10:30A F @ 4:00 F @ Total Tot.b pro.afte Other.
Byde| g 8 M 5% pm 5% prod  rok rhreak | O™ *F | eed Sus Birds Feed
0 g ' s of o0 | G0 0 o ) T A
0 0 = 0 00 | 00 © 0 == 0 0
0 0 oo 00 0 0 0 0
0 0 E 0 00 00 0 0 0
GV_tot 0 0 il ] 0 0 0 00 © 0 0 0 0 0
Ftot 32436 0 0 3440 24730 146 2415 12 27145 158 26987  83.2 106 2 0 0 32438 5784
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Vox-3

Meter Reading From : 0 _ -
el | ol Glll GIV T .. o . Eggs Sets
BIF 22643 12312 0 0 0 34965 1000g |
Prod = 19583 7404 0 0 0 26987 1100g |
Total | 42226 19716 0 0 0| 61942 12009 |
Market 22000 12500 | . . 34500, 13005 |
Bal 20226 7216 0 0 ) 27442 1400g |
Brok i | g |680g (|15 S|
+l- M= | | il | | o Mixed
Stock | 20226 7216 0 0 0 27442
A

Empty| CARD BOARDS TRAYS Plastic Empty Katta ~ PinkBig  Pink Small White Big | White Small  CFL
Trays | 13 17] Trays| Bags | _10eggbox 10eggboxl |10eggbox 10 .egg box W
BF | 1061 14048 54| 33s0] 0 T . | [, - . 0 0 o
ket . | e S ! | | AT
Total | 1061 14048 64 3360 B 358 9 50250 - 0 0
g TP | iR 5 Syl | e o
i =4t N = E e —
Bal 1061 14048 54 3350 0 358 0]  50350) 0 ) 0 0

. _ Hiis. L .

(< | Gll Glil GIV GV Total =
Age 100.2 983 0.1 [ N e S : _ r| B
BF | 23436 9000 o 0 0 32436
Mort | 0 0 0 0 0 0]
Salemi 0 0] 0 0 0 0 o
Add 0 0 0 0 0 0 IR
Total | 23436 9000 0 0 0 32436

Feed .l -

Gl Gl Gl | GV GV Total |
BF 7210 2014 0 0 9224
Cons 2500 940 0 0 N I :
Add | 0 0 0 0 0 0 N — =3
Total 4710 1074 0 0 5784 -

| W Other Feed B,

Gl | G ] Glil GIV | GV | Toial _
BIF | 0 0 [T o, | (e, | 0
Cons 0 0 g 0 0 0
Add | ' : I [ [ 0
Total 0 0 0 0 0 0
Vaccine Name Age Shed

|
Medicine m  Time Dosage  Per Her — - D Consumed  Unit Shed Group

Livs2 |w  |weoopm v miftr % Per 1000 Chicks W | (1) vi m - c -
tha200 v | v S:00AN ¥ miftr W Per 1000 Chics ¥ | |(5) w || m |®| s
lachesis 200 | W | v/ 4.00Pm | W lmUitr | w Per 1000 Chicks | w | [(S) | ¥ _ jm =] 12
Mercurius Sol 6 ¥ vE0AM Y| mifr | WPer1000Chcks ¥ i(3) | v Im_|w| |7
AtmTat30 v v E0OAM v |mitr | wPer 1000 Chics | w||(3) | o el s
Gud | ™ ¥ 5:00AM W =, ~|@ ¥ =q| %
Antim Tart 30 | v S5:00AM @ - v @ v v| =
Lachesis 200 ¥ Y S00AM w| [ ol [+l i [&] s
|Antim Tart 30 % [/S00 M| & = [ vl v v| |z |
ledumPal vl W 5:00AM| ¥ | jis 2 vle) v - % wlon w
wechenfal L% [, | v v v e s |wich v
Antim Tart 30 | ¥ w S:00AM ¥ | [ ] v v v/ 5 |wiGll W
| Antim Tart 30w | w|5:00 AM! ¥ | ' o et kel = 2 |wlen vl
At B0 vt UL Ca ooy fwl = v x5 [wlan v
AntimTart30 W WISR0AN - . |2 =) - 3 wiGl v
ledumPal W | SEOAMI Y - v|@ v w| 5 waon v
Zowrew |w |w|SOMGE v v@ v lv| |z |wlan v
Neeri [w] v S00AM @ - v@ v ] el s el |v
Angim Tat 20 | w1 v S00AM. Y - wl@ v v = [vlen v
(Antm Tart 30 | w ws0omMw| [ v @2 ¥ v 35 wienl w
viamine  |w w 500 AM | W =i - lel@ | w85 x won w
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Aklinpur
Jai shri Bala Ji Maharsj Ki W/s Balaji Poultry Farms 100.1 Age  Date: 26-08-2024
= | Sale o (10:30A T T | 4:00 T | Total Totb pro.afte Other.
Bitds. g . TF 2 ™ .:: Sipm | & | prod  rok r.break Gms +-  feed Gms B"_’ds Feed
1A 2868 300 2140 15 370 3 2510 18 2492  86.9 105 120 0 5856 1640
1B 2988 300 2115 12 377 2492 12 2480  83.0) 100 33 0 0 -600
0 ' [N TN 0 0 0 00 © 0 0 0
0 = z 0 0 0 0.0 0 0 0
Stot — 5856 0 o 600 4255 27 74T 3 5002 30 4972  84.9 102 153 0 0 5856 1040
2A” 2879 300] 2212] 10 300 1 2512] 11 2501 86.9 104 33| — 0 5864 3085
28 2985 300 2270 13 200 1 2470 14 2456 823 101 21 0 0 -600
0 [ ' 0 0 0 00 0 0 0 0
il = = [JE] 0 0.0 ol 0 0
Stot __ 5864 0 D 600 4482 23 500 2 4982 25 4957 845 102 54 0 0 5864 2485
aa”_ 2938 325 2115 14 270, 2385 14| 2371 80.7 111 76 0 5880 2460
B/ 2922 325 2170 11 240 2 2410 13 2397 820 111 Kl — 0 0 -650
" T L (G S S o 0 o0 00 0 0 9 o
0 : 0 0 0 0.0 0 0 0
Stot __ 5860 0 O 650 4285 25 510 2 4795 27 4768 814 111 77 = O 0 5860 1810
4a” 2934 ~[ 325] 2185] 12] 238] 1| 2390] 13 2377 5100 111 64| 0 5856 2525
48 2922 325 2280 10 175 2455 10 2445 837 111 " = 0 -850
T T L [ [ e e o @o o a =g s
0 0 0 0 0.0 0 0 0
stot 5856 0 © 650 4435 22 410 1 4845 23 4822 B2.3 111 60 0 0 5856 1875
Gl_tot 0 15 B39 107 70 0 U 23436 721
- 98.2 Age : N .
= [Salel T 10:30A 5§ @ 4:00 3 © Total Tot. pro.aft 4. Other. |
B2 e | 8 23 pm > S prod brok erbre o Ny |08 O | oaea S Birds | Feed |
5A 2237 235 1800 12 106 1805 12 1893 846 105 BT 0 4476 542
sB 2239 238| 17m80| 12| 9§ 1855 12 1843 823 105 -30 0 0 -470
0 | _ g0 0 00 o 0 0 o
0 0l [ bl [==3] 00 0 00 0 0 e 1000
stot 44760 o 470 3560 24 200 0 3760 24 3736  83.5 105 27 0 0 4476 1072
6A 2241 [ 235 1795 11 100 3| 1895 14 1881 838 105 E]] 0 4524 212
68 2283 | 238 1780, 9| 78] | 1as8| 9 1849 810 103 28 0 0 -470
[ I ' i o o 0 0.0 0 0 R 0 -
0 0l 0 0 00 0 0 3 0 1200
Stot 45240 0 470 3575 20 178 3 3753 zsL 3730 824 104 6 0 0 4524 942
e =k e ol 0 0 00 0 0 0 0 0
0 SHeE o e | R 0 0.0 0 0 0 0 0
0 | [ M 0 0 0 00 o0 0 L 0 0
0 0 | | 0 0 o 00 0 (1} S 0
Stot 0 0 R 0 0 0 © LSy 0 0.0 0 0 0 0 0 0
Gli_tot 9000 O o 040 7135 44 378 3 7513 47 7466 83.0 104 33 0 0 9000 2014
[ |
= o = 4.1 Age i = =
= Salel | T 10:30A Z T 400 F Total Totb pro.afte Other
rds S 7 [ m [°°|emP 3 prod | rok rovesk | © (%™ Y | teed on Birds Feed
o i o 00 L7 o 0o o
I T 0 00 00/ 0 9| 0 g o
==zl Sl el 3 0 00 0.0 0 0 L) 0 '
0 0 | | | 0o 0Ol 0.0 0 0 0
Stot 0 0 g 0 [ T 00 0 000 0 0 0 0 0
.. = ) 00 © o 0 0 0
[ 0 = —_ o] 0O 00 0 0 0 0 0
0 =il jE=aesl ol Ui 00 0 g = . 0
0 0 | | 0o Opg 0.0 © 0 0
Stot 00 () T e 00 0 0.0 0 0 0 0 0
Gill_to 00 =1 T—10 -0 0 0 0 00 0 [} ] 0 !_&
T =W 0.1 Age e
= Salel T [10:30A 400 3 Total |Tot.b pro.afte Other.
edt A g 5' prod | tok ek |~ 19| ¥ | niea Gms Birds Feed
=38 = 0 00 00, 0 0 o TR
0 o 0 00 0.0 0 0 i | i 0 0
0 V] T e 0 00 00 © 0 0 0
0 | . 0 00 00 0 A 0
Stot 0 0 o 0 [ 0o 0 0.0 0 0 0 0 0 0
0 E o oo | OO 0 0 o 0 0
0 | i 0 00 00 0 0 0 0 0
B i o glp | obT®  oprag 0 o
0 0 | 0 po 0.0 0 0 0
Stot 0 0 o 0 el 00 0 00 0 0 0] 0 0 0
GIV_to 0 0 0 - T o= 0 2 0 0 0 0 0
Water Gons{1) WiF(1)= ####t Water Cons(Ncup) WIE(NCUP)= _ #0Ivio!
= [P SN - [y 5 e TR LT Age . 0k
2 = Sale/ T 10:30A " © 4:00 ¥ © Total Toth pfl'oafll Other.
Birds ; TF M £ M 8 3 prod | rok r.break | % Gms  +- e Gms Birds Feed
0 0 | s e = [ ol o 00 0 0 4 o
0 0 ! EY] 0 00 00 0 0 0 0 0
o | | 0 00 00 0 0] 0 0
0 () B | o 0 00 — 00| 0 Ol =)
GV_tol -0 =) T 0 0 0 0.0 0 0 0 0 0 0
Ftot 32436 0 0 3440 24592 141 2545 11 27137 152 26985 83.2 106 103 0 0 32436 9224
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Jai shri Bala Ji Maharas] Ki M/s Balaji Poultry Farms 100 Age  Date: 25-09-2024
= Salel I 10:30A F T 4:00 D  Total Totb pro.afte Other.
Birds S| 7F | & Iw %9 | pm | § | peod | ok [rhresk ] %[O | gy |0 Birds Feed
1A 2868 300 2040 15 348 1 2388 16 2372 82.7 105 42 = 0 5856 2240
1B 2988 | 300/ 2190 12 270 1 2460 13 2447  81.9 100 3 0 0 -600
0 | = o 0 0 0.0 0 0 o ) 0
HEE ' ' 0 0 0 0.0 0 0 0
Stot 58560 o 600 4230 27 618 2 4B48 29 4819 823 102 -39 0 0 5856 1840
2A[ 2879 T 300 2120 10| 360 2 2480 12 2468  B5.7 104 88| 0 5864 3685
28| 2985 300 2215 10] 230, | 2445 10 2435 816 101 3 0 0 -600
0 = ' ' ' 8 0 of 00 0 0 0 0
ol | o ' ' | | =] 0 0
Stot 5864 0 o 600 4335 20 590 2 4925 22 4903 _ 836 102 81 0 0 5864 3085
3A” 2938 325 2145 15 320] 3 2465 18 2447 833 111 92 0 5860 3110
38 2922 | 325 2110 12| 300 2410 12| 2398 821 111 14, 0 0 -850
e WL [ S e o 0
| 0 0 0.0 0 0 0
Stot "éu o650 4255 27 620 3 457 30 4845 827 111 78 0 0 5860 2460
4a” 2934 -. | 325 2193 11| 260 1 2453 12 2441 83.2] 111 a1 0| 5856 3175
48 2922 | 325 2230/ 9| 220, | 2450] 9| 2441 83.5] 111] 18 | 0 -650
o~ | j | o 0 0 [ ) 0 0
0 o 0 00 0 0 0
stot 5856 0 0 650 4423 20 480 1 4903 21 4882 834 111 57 0 0 5856 2525
Gltot 23436 0 o 2500 17243 04 2308 8 19551 102 19440  B3.0 107 187 1 U 23436 9710
: ¥ e 98.1 Age =
= Sale/ I [10:30A Z T 4:00 ¥ T Total Tot pro.aft | 4. | Other.
sl S ETHE & _ g3 Pat 3 8! prod [broklechee | - 9™ ** | tegq O™ | Bude |Fees
BA| 2237 | | 235 4780, 12 70/ 2 | 1850 14 1836 821 105 .32 0 4476 212
s8] 2239 | 235 1795 10 % 2 | 1885 12 1873  83.7 105 a8 (] 0 -470
T == 0o o o 00] 0 ¢ 0 0
0 0 0 b 0 00 0 (] 0 800
Stot 44760 o 470 3575 22 160 4 3735 26 3709 829 105 1% 0 0 4476 542
6A” 2241 [ 235 1800 15 65 | 1865 15 1850 826 105  -29 5 0 4524 682
68 2283 | | 235 1792 12| 95 1 1887 13 1874 821 103 2 Sl = 0 0 470
G | | | : o © 0 00 o0 0 0 0
0 0 ' pl—'p ol 00l 0 0 0
Stot 4524 0 0 470 3592 27 160 1 3752 28 3724 _ 82.3 104 3 D] 0 4524 212
0 | f ] 0 0 0 00 0 0 0 0 0
B [ . oo ¢ - 08 o o 0 0o o
0 _ e 0 0 o0 00 0 0 0 0
0 L ' : [ ) 0 00/ 0 0 0
Stot 0 0 o 0 0 -0 0 0 DE-STl 0 0.0 0 0 0 0 0 0
Gli_tot 9000 © 0o 940 7167 49 320 5 7487 54 7433 826 104 13 0 0 9000 754
| |
= 0.1 Age -
Salel M 10:30A F © 4:00 7 @ Total Totb pro.afie Other.
Sius ?\ % 8w (3% om 3% ot rokirbmek| |9 | ieea (O Birds Feed
)i o, gop_ | 00 © 0 0 0 0
| 0 o 0 00 00 0O | o 0 0
| 0 0o 0Op 00 0 0 0 0
0 0 o0 0Op 00 0 0 0
Stot 00 Wi - By 0 s =0 0 0.0 0 0 0 0 0 0
0 o 0O0p 00 0 0 0 0 0
0 0 Op 00 0 0 3 0 0 0
0 0 0p 00 0 0 0 0
0 0 0 0O0p 00 0 0 0
Stot 0 0 [ #8000 9= 0 0 00 0 0 0 0 0 0
Glil_to T 0 0 0 1] 1) Be=D o 1] 0.0 0 0 0 1] 0 0
L% 0.1 Age P =
Z Salel | M 10:30A | @ 4:00 F D Total Totb pro.afte Other.
Birds 7 % w33 e 32 pod ok lrbeak| * O™ " | gea O™ |Birds|Feed
0 =B 3 | ol ala 0.0 0 0 —3 0 0 0
CHiE - S o e 0 00 0.0/ © o 0 S TR0
BI==c . 0 00 0.0 0 0 0 0
) 13 | 0 0 — 00 O 0| 0
Stot 0 0 | g 0 & 0 0 g 0 000 0 0 0 0 0
0 = 0 00 00/ 0 0 5 o 2
0 e 0 00 00 0 0 0 0 0
T 0 00 o8 0 o 0 0
0 0 0 go 0.0 0 0 0
Stot 0 s E PR T 0 0 0 00 0 0 0] 0 0 0
GIV_to 0 0 0 F—0- -0 0 00 0 000 ] 0 0 0 0
WaterCons(l) __ WIF(1)= ##ws Water Gons(Neup) _ WIF(NCUP)= _ #DIVIOI
! | RS 0.1 Age
s Salel T 10:30A F U 4:00 F @ Total Totb pro.afte Other.
Bindsy ?L LEE B 59| on 170 og brok eavea| . [0E=) - | seen (00 Birds Feed
> o . ot 00— 0 - ! 5o -
0 0 s b 0 00 00 0 o=l 0 0 ]
i : 0o 00 [ 00 0 0 | 0 0 &
0 0 0 00 000 0 0 ; 0
GV_tol 0 0 80 fie wiD Tl 0 0 0 0.0 © 0 0 0 0 0

Ftot 32436 0 0 3440 24410 143 2628 13 27038 156 26882 82.9 106 200 0 0 32436 10484
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Meter Reading From 0
(<] Gi @ G [ v Total |[Eggs Sets
B/F 4675| 2413, ol 9 0 7088 [1000g |
Prod | 19449 7433/ L L 0 26882/ (11009 |
Total 24124 9846 0 0 0 33970 12009 |
Market 21000 5000 = L= e Barul 26000 13009 |
Bal N2 488 o L} 0 7970 {14009 |
Brok _ 0 115009 |
+1- : j i ; 0 Mixed
Stock 3124 4348 0 0 0 7870
\
Empty CARD BOARDS TRAYS Plastic Empty Katta  PinkBig | Pink Small White Big | Whnite Small  CFL
Trays 13 17‘ 20 Trays  Bags |10eggbox 10 eggboxi 10 egg box 10 egg box 1w
BIF 1061 14049 54 3350 0 358 0 50250 0| o 0
ko | f | 1l | ! I , | ,
Total 1061 14049 54 3380 0 38 0]  soa60l 0 ol o0
Recd | I ! 7 | = oy [
s . . | . | | = X |
Bal 1061 14049 54 3350 0 358 0 50250 0 0 0
Birds
Gl Gill GIV:= TSV Total
Age 100 98.1 41 | 04 01 |
BF 23436 9000 0 0 ~ 0 32436
Mort 0 0 0 0 0 i
Sale/Tl 0 0 0 0 0 0
Add | B W 0 0 0 0
Yol [ ZSASS] DO0O] W[ " O DI ""REN
Lo TR [ S ANy . A . Total |
BF 12210 894 0 0 13104
Cons 2500 940 0 o 0 3440 - 1 'E
Add 0 800 0 0 0 800
Total 9710 754 0 0 10464
[ Other Feed
Gl G [ em | ev [ GV Total
BF | "0 9 o 0 0 0
Cons 0 0 LS 0 0
Add | | i 0
Total 0 0 0 0 0 0
Vaccine Name Age Shed
|
Medicine i Time Dosage _ Per Per Days Consumed Unit Shed Group
Livs2 i | w|9:00PM | | mifitr | W Per 1000 Chicks |w | (1) | m v Ic wlov
[thga200 | w \w 600AM ¥ mifitr | wPer 1000 Chicks ¥ | (5) w Im | w 5  wlGm
|lachesis 200 | w| | 4.00Pm | w | mifitr | w Per 1000 Chicks ¥ || (5) w m v 7 | wlem
! r | | S 2l
Mercurius Sol 6| | W 6:00 AM W | _|mitr | w Per 1000 Chicks |m| i 7 |wlav
| Antim Tart 30 s Lk mi/itr  w Per 1000 Chicks T Ed 1 |wlev
Gud (v V. 500AM W = e a d 5 wlGn
Antim Tart 30 ¥ 500AM ¥ B | e % wlen
Lachesis 200 | ¥/5:00AM w| e = 35 w6l
| Antim Tart 30 v 5:00AM ¥ = R s
|Ledum Pal L = | || 25 |wlen
Ledum Pal | w S:00AM | W | = }—'- — I = = TGH
Antim Tart 30 w 5:00AM ¥ | = [ = % |wlGH
Antim Tart30 | W | w/5:00AM ¥ i = T} 25 | wlGH
| Antim Tart 30 | w |%| SROAM| W —‘ | I_;_ = : G].I_
oo Tt 30 [wl | SOOMw T = o] = [ea
Ledumpal |w, v 500AM v o BN e el s v
Zeeress  |w | S00AM V] B | Te] |z [wla
Nt v [wsemle[ o = =l
Antim Tart 30| W v 500AM w| o % wlaH
Antim Tart 30 | W, ¥ 500 AM W = B T [25. |w |Gl
Viamine | W w 500AM ¥ i » |wleH
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Jai shri Bala Ji Maharsgj Ki M/s Balaji Poultry Farms 99.6 Age Date: 24-09-2024
: Salel M 10:30A F @ 4:00 ©  Total Totb pro.afte Other.
| ?L AR 8 S pM | £ | prod | rok irbreak |- © |9 Y | feeq O™ Birds Feed
1A 2868 | 300/ 2192 17 240 1 2432 18 2414 842 105 -103 0 5856 -360
1B 2988 300 2230 16 230 2460 16 2444 81.8 100 86 0 0 -600
o S| S S | ST R T T I ) B CASSEE=T 9 0
0 0 0 0 0.0 0 0 0 3200
Stot 5856 0 0 600 4422 33 470 1 4892 34 4858 83.0 102  -169 0 0 5856 2240
2AT 2879 | 300] 2180] 10 _210] | 2390| 10 2380  82.7 104 54 0 5864 1085
28 2985 | 300/ 2242 10 200 2442 10 2432 815 101 52 0 0 -600
0 | ' ' ' | =5 0 o 0 000 0 0 0 0
= et = i = 0] 0 0 00| 9O 0 0 3200
Stot 5864 0 o 600 4422 20 410 0 4832 20 4812 821 102 2 0 0 5864 3685
sal 29387 | | 325 2145 8 2200 2 2365 10 2355  80.2 111 -26 0 5860 560
38 2022 | | 325 2206/ 12 220] 2| 2426| 14 2412 825 111 39/ 0 0 -650
N _ g _ | 0 o 0 00 0 0 0 0
0 | | | | 0 0 0 0.0 0 0 0 3200
Stot 5860 0 0 650 4351 20 440 4 4791 24 4767 B1.3_ 111 13" 0 0 5860 3110
4A]  2934] | | 325] 2200 15 216] | 2415 15 2400  81.8) 111 10 0 5856 625
48 2922 325 2270( 15 170| | 2440 15 2425 830 111 20 0 0 650
o | _ | _ | == 0 o 0 00 0 0 0 0
0 (I 0 00 0 0 0 wHH
stot 5856 0 o 650 4470 30 385 0 4855 30 4825 824 111 30 0 0 5856 3175
Gltot™ 23436 0 o0 2500 17665 103 1705 5 19370 108 19262  B2.2 107  -124 0 U 23436 12210
_ i 98 Age
= [sale/ I [10:30A X O 4:00 5  Total | Tot. pro.aft _ | Other.
Biras S rr & M 53 pm >3 prod brokerbre O™ *f | jeeq ®™  Birds | Feed
sal 22370 | . 235 1800 10, 80 2 1880 12 1888 835 105 0| 0 4476 682
88| 2238( | | 235 1750 15| 90 1840 15 1825 81.5 105 -38 0 0 -470
CHES Dl A T T T 0 o 0 00 0 0 0 0
0 0 | 0 00 0 0 0
Stot 44760 0 470 3550 25 170 2 3720 27 3693 825 105 38 0 0 4476 212
6A 2241 | | 235] 1796] 12| 95/ 1891, 12 1879  83.8 105 21 0 4524 1152
68 2283 | | 235 1780 11 80 1 1860 12 1848 80.9 103 -10 0 0 -470
=l | ! ! . == 0 0 0 00, o0 o 0 0
0 (1] . : 0 0 0 00l o 0 0
Stot 4524 0 0 470 3576 23 1756 1 3751 24 3727 _ B24 104 11 0 0 4524 682
0 0_ o 0 00 0 0 0 0 0
0 0l o 0 00 0 o 0 0 0
] ] 0 0 0 00! © 0 0 0
0 0 | | o o % 0.0 0 0 0
Stot P 8- 0 0 O [ 00 0 0 0 0 o o
Gli_tot 9000 0 0 94D 7126 48 345 3 7471 51 7420 824 104 27 0 0 9000 894
I 4
: 0.1 Age
2 £ [Salel T 10:30A Z U 400 5 © Total Totb pro.afte Other.
Birds S |7 | § m 39 pm 533 pod [rok roreak  ° 9™ ™ | jeed ™ | Birds | Foed
ey 0 00 00 0 0 0 0= 10
0 0 00 00 0 0| 0 0 0
0 o 0p 00 0 0| 0 0
0 0 o 0p 00 0 0 0
Stot 0 0 o 0 0=— 0= 0§ 0 0 0 00 0 0 0 0 0 0
0 0 0Op 00 0 0 0 0 0
0 0 0p 00 o0 0| 0 0 0
BRI 0o 0Op 00, © 0 0 0
0 0 0 0p 00 0 0 0
Stot 0 0 60 - DO W P =0 0 00 0 0 0 0 0 0
Glll_to T 0 70 A 0 = 1 000 [ 0 0 1
0.1 Age
Salel M 10:30A ([ F @ 4:00 ¥ P Total Totb pro.afte Other.
Birde £ e | £ o 1B M TG o e (O] | G O™ | pids|Feed
0 0 00 00 0 0 0 (] 0
0 o 00 00 o 0 0 0 0
I S RST Pwanl 0 00 00 0 0 0 0
0 0 00, 0 0| 0
Stot 0 0 0 0 0 0 0 0 0 g_n 0 00 0 [} 0 0 0 0
0 o0 0o 0.0 0 0] 0 (] 0
0 0 00 00 0 ] 0 0 0
o O oo 4+ 08" ® -1 o ®
0 0 0 00 0.0 0 0 0
Stot 0 0 gL 1) [ E N T ] [ 0 00 0 0 0] 0 1] 0
GIV_to 0 0 o0 . 00 0 000 [ ] 0 0 0
=2 [Salel T [10:30A F @ 4:00 ¥ T Total |Totb pro.afte Other.
BirdsiS | | 8 Im 238 oM 39 prod | rok rhrek| * (Ol - | GOy (Ome Birds Feed
0 0 | B 0 o0 00 0 0 ' 0 o (1]
0 o 1 000 00, 0 o] 0 s .
e e 0 00 00 0 0 0 0
0 0 0 00 0.0 0 0 0
GV_tol 0 0 o 0 0 00 0 0 0 00 0 0 0 0 0 ]

Ftot 32436 0 0 3440 24791 151 2050 B 26841 159 26682 823 106  -151 0 0 32436 13104
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Jage- 37

Meter Reading From La oy 0 ;
Gl | Gl Gl GIV [ GV | Total Eggs Sets |
arF 5413 ) I, 0 0 8406 0000 | |
Prod 19262 7420 0 0 0 26682 11009 | |
Total 24675 10413 0 0 0 35088 1200g | |
Market 20000/ 8000 | 28000 |1300g | -
Bal 4675 2413 o 0 0 7088 14009 @
Brok | 0 [1500g |
s | TR A o D [Mixed
Stock 4675 2413 pe 0 0 7088
\
Empty CARD BOARDS TRAYS Plastic Empty Katta | PinkBig  Pink Small White Big White Small  [CFL
Trays 13 17 20 Trays| Bags | ~ |1Deggbox 10eagboxl 10 egg box 10 egg box 1w
B/F 1061 14049 54 3360 0 368 o 50250 0] 0 0
Market . | I ) s | ! . =2 |
Total 1061 14049 54 3350 0 358 0 50250 0 0 0
Recd 7 | e . i e x
Bal 1061 14049] 64 3380) 2 0 o 50250 o g 0
: _Birds =L [l _ B
Gl Gl Gl GV GV Total
Age | 986 98 | 01 | 01 -0.1 g |
BF 23436 9000 0 0 0 32436
Mort 0 0 0 0 0 0 B
SalefT 0 o 0 0 0 L St [T = |
Add | 0 0 0 L 0 0 '
Total | 23436 9000 0 O 0 32436
et e - S e W i |
|Gl Gl Glll GV GV Total ;
BIF | 1910 1834 0 0 | 3744 | L
Cons 2500 940 0 N _ =0 3440 |
Add = 12800 ) T e 4. e S i - | 0] 12800
Total 12210 894 I 13104
| OtherFeed 2 _
Gl Gl [ e GV | GV | otal
BIF 0 0 i )| 0 0
Consy Of 0O 0 0 Ul 0
Add ] _ i ! oE W
Total 0 0] 0 0 0 0
Vaccine Name Age Shed
_Medicine = Time  Dosage Per Per  Days Consumed Unit  ShedGroup
Livs2 [ | 9:00PM ¥ mi/itr W Per 1000 Chicks % (1) Ww i) b e |wiey |w|
[thuja200 | W |w|600AM ¥ mifitr W Per 1000 Chicks ¥ | | (5) |w ]ml hd 5 |wlcm w|
lachesis 200 | W _w|4.00Pm W mijitr | wPer 1000 Chicks | w | (5) W m w 7 wlem w|
- — me [ e
Mercurius Sol 6 ¥ [T S0 ALY mijtr | wPer 1000 Chids | v [1(3) | @ | —_ml el 7wl |w|
Antim Tart 30 ¥ | 'w 5:00 AM ¥ mifitr W Per 1000 Chicks ¥ | (3) w| m e 1 wlgv w
! Bt it Y3 [mt_|w| |w GV |w]
Gud o [V500AMIV = lwl® |+ v s wGn v
(AntimTart30 W w500 AM ¥ | e |wl@ = v s won w
Lachesis 200 W | ¥|5:00 AM | W 7 = v @ - | lw] |= |wien e
Antim Tart 30 | W vsoomm w | = [wlia) |= v 5 w6l |w
pedmitel 1 ¥ e ' - vlo - _v| = [wlen v
sanps ey .. e SEOANDP T - el o]l - = | |»] |5 |wio |w
\Antim Tart 30 | ¥ L 500 M | le vl v - % wiGl w
; SO0AM| w[— ra | W Ji(2) || D N | RALC SNE. &
Aetim Vot 2 LW o o e v wla v L] s wicn |w
AntmTart 30w |'wi5:00AM | ¥ | = vl - = %5 wiGn |w
Antim Tart 30w | wS00AM & = *lln [w - s wn w
ledumpel v (v ST LEd vl v | vl |z [wlen [
Zesess  |w  |w|SOOMMT i -  Ivlomle | _Iv] |5 [w]en v
[eert s Baliida bl BISE g . iwigh v vl | |wien |v|
AtimTat30 ¥ | S00AM ¥ _1 - ~l@ v v| 5 wlen v
Antim Tart 30 | % LIS00AM | W | |2 - hd 3 w6l v
|vitamine | w, w500 AM [w F e | vl v w45 3 wiGI w
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== Fey-3% Aklinpur 1 56

Jai shri Bala Ji Maharaj Ki M/s Balaji Poultry Farms 99.5 Age  Date: 23-09-2024

= = Salel T 410:30A = 4:00 Total Tot.b pro.afte Other.
Birds 3 v | § Im g8 ? oot | dok rhresie] . |OE| Sk s [0 Birds Feed
1A 2868 | 300 2295 10 232 2527 10 2517  87.8 105 108 0 5856 240
1B 2988 | 300 2290 15 235 @ 2525 15 2510 840 100 107 0 0 -600
e | . | . e o o 5ol © . a o
0 | | Rl 0 0 0 00 © 0 0

Stot 5 0 600 4585 25 467 0 5052 25 5027 858 102 213 0 0 5856 -360
28] 2879 | [ 300 2118 12| 220 | 2338 12 2326 80.8 104 72 0 5864 1685
28] 2985 | | 300 2285 11| 210] | 2495 11| 2484 83.2] 101 50 0 0 -600

j==""0%| i = | _ 0 0 0 0.0 0 0 0 0
e ' [ 1 0 o 0 0.0 0 0 0

Stot 5864 0 0 600 4403 23 430 0 4833 25 4810 820 102 22 0 0 5884 1085
3A 2938 | | 326 2125 14 270 2395 14| 2381 81.0 111 -3 0 5860 1210
3B 2922 325 2165 12 220 2385 12| 2373  81.2 111 -99| il —1 oA 0 -850

i jEn s 9 6 0 790 "9 0 LR ;
0 | 0 0 0 0.0 0 0 0 |

Stot 5860 0 U 650 4290 26 490 O 4780 26 4754 814 111 102 0 0 5860 560
4A 2934 T 325 2200] 15| 205 | 2405 15| 2390 81.5 111 68| 0 5856 1275
48 2022 | | 325 2228 15 195 2420 15 2405 823 111 23] 0 0 -850

o/ . _ = o 0 0 0.0 0 0 0 0
0 : 0 0 0 0.0 0 0 0
stot 5856 0 o 650 4425 30 400 0 4825 30 4795 81.9 111 -45 0 0| 5856 625
Gl_tot” 23436 0 o0 2500 17703 104 1787 0 19490 104 19386 B2.7_107 aa 0 U 23436 1910
== = 97.6 Age
= [Salel I [10:30A/Z T 4:00 F T Total Tot. pro.aft [ 4 |Other
e SIETHE B 53 oM > S prod brokerbre - IGms! ] Birds Feed
A 2237 235 1780 12 100 1880 12 1868  B3.5 105 -5 | 0 4476 1152
sBl 2238 | | =z 1m0 80 1873 10 1863 B83.2 105  -24 0 0 -470
0 | _ i & e =] o o0 0 00 0 0 0 0
0 0 00 00 0 0 (1]

Stot 44760 0 470 3573 22 180 0 3753 22 3731 B3.4_105 -29 0 0 4476 682
6aA” 2241 [ 235 1796 8 70 | 1866/ 8 1858  82.9 105 -4 0 4524 1622
68 2283 | _235. 1810 12 60 1870 12 1858  81.4 103 18 0 0 470

Rl | R, it | 0 o0 0 00 © 0 0 0
0 0 - ol o 00 0 0 0
Stot 4524 0 o 470 3606 20 130 0 3736 20 3716 82.1 104 14 0 0 4524 1152
0 s o o 0 0.0 0 0 0 0 0
i 0 0 0 0.0 0 0 0 0 0
0 | 0 0 0 00 0 0 0 0
0 0 | o o 0 00 0 0 0
Stot 0 0 0 ¢ .. D 0 DL 2 B 0 0.0 0 0 0 0 0 0
Gli_tot 9000 0 0 940 7179 42 310 0 7489 42 7447 827 104 15 0 0 9000 1834
| 1
N G T 0.1 Age
; Salel | T 10:30A ZF D | 4:00 F @/ Total Totb pro.afte Other.
Birds| 2 | % | & m 36 | oM P9 pod |vok leivesk | © O8] W | Geq [OME Birds Feed
— . FE = s e . 000 5 —
0 o 00 00 0 0 0 0 0
BEoEs | el s o0 0p 00 o0 0 0 0
0 0 | 0 0O0p 00 0 0 0
Stot 0 0 @ 0 0 _ A" 0 00 0 0.0__0© 0 0 0 0 0
0 | T | 0 0Opg 00 0 0 0 0 0
of | [ o] Ol 00 0 0 0 0 0
0 0o 0p 00 0 0 7 0 0
0 0 | [ 00 © 0 0
Stot 0 0 0 0 0 0 0 0 0 0 0 0.0 0 0 0 0 0 0
Glil_to 0 0 0 1) 1] 0 0 0 0 0 0 00 0 0 0 0 0 0
“ TANEL L, i 1 0.1 Age
Z Salel T 10:30A Z U | 4:00 F @ Total Totb pro.afte| Other.
Blm. - S g m "g S ki prod m"_:_bf.ﬂﬂ" . 5 .Gm % | teea (O | Birds | Feed
0 e 0 00 0.0 0 0 0 0 0
RS o 0 00 00 0 0 0 o 0
0 0 00 00 0 Ui v o
0 ' = 0 00 00 © 0 0
Stot 0 0 0 0 0 0 0 0 [ 0 0 0.0 0 0 0 0 0 0
CReRegh— o0 00 00 0 0 0 0
0 0 00 00 0 0 0 0 0
... i 0 00 L o o
0 0 0 00 0.0 0 0 0
Stot 0 0 gR=aol | I S g 0 0 00 0 0 0] 0 0 0
GIV_to 0 0 EE [ U0 4 00 0 0 0 0 0 0
Water Cons{1) __ WIF(1)= ##### Water Cons(Ncup) __ WF(NCUP)= _ #DIV/O!
I — -0.1 Age
Salel T [40:30A |3 D 4:00 7 @ Total Totb pro.afte Other.
Birds ? v § m 5’ PM > S prod | rok ‘::nak oo | g I Y g Birds Feed
0 S5 s ORI DA IR Lo Vs ol oo | OO0 0O 0 0 o i
0 0 0 00 00 0 0 0 0 0
0 0 0o 00 0 ) el 0 0
0 [1] ol _ ‘pg 0.0 0 0 0
GV_tof 0 0 ) == Q0 —aiup [ 0 00 0 0 0 0 0 0

Ftot 32436 0 0 3440 24882 146 2097 0 26979 146 26833 82.7 106 29 0 0 32436 3744




Meter Reading From : 0 -
Gl Gl Gm_ GV | eV Total Eggs Sets
BIF 23027 10046 0 0 0 33073 1000g |
Prod 19386 7447 0 0 0 26833 1100g |
Total 42413 17483 0 0| 59906 12009
Marke 37000 14500 | 61500 e M
Bal 5413 2993 0 0 0 8406 1400g
Brok | | 0 18009 |
+I- R | 0 Mixed
Stock 5413 2993 0 0 0 8406/
\
Empty CARD BOARDS TRAYS Plastic Emply  Katta = PinkBig  Pink Small White Big White Small | CFL
Trays 13 17 20 Trays| Bags 10eggbox 10eggboxl  10eggbox 10 egg box 1w
BIF 1081] 14048 54| 3350 0 358 0] RO 0 o o
Markot | . | E . . _ 1T
Total 1061 14043 54 3350 —__ 9 358 o 50250 0 0
RM - - SR — —d ! 1 —EIE—— " FE —_——— ==
oy . | HLEE * | = S [ S i ;
Bal 1061 14049 54| 3350 0 368 0 50250 0| O el
. Birds - I e
Gl [e]]] Glll Giv GV Total £ |
Age 995 976 = -0 0.1 01 | , S | S !
BF 2343 9000 O 0 0 32436 =
Mort 0 0 0 0 0
SalefTl 0 0 gl 0 0 0
Add 0 0 0 0 0 0 L | .
Total | 23436 9000 0 0 0 32436
_ Feed Sl .
[GI Gl [ am GV = GV Total A
BFF | 4410] 2174 0 0 i)
Cons 2500 940 0 o 0 3440 s
. ) ., | 0 0 (] ) T | s |
Total 1910 1834 0 0 3744
oy mae 5 Other Feed
GI L Gllt GV | GV = Total _
BIF 0 0, 0 0 0
Cons 0 0 0 0 0 0
Add | ' . | _ 0
Total 0 0 0 0 0 0
Vaccine Name Age Shed
T -3 DS |
‘Medicine  In_ Time  Dosage Per Per Days Consumed Unit Shed Group
Liv52 - w900PM w|  miitr  WPer1000Chicks ¥ (1) ¥ m | w| £ vy w
[thua200 |w | w 6:00AM W | Imiflr W Per1000Chicks ¥ | (5) w | \mi hdl 5 |wlcn w|
|lachesis 200 | W Lw 400Pm W miftr | wPer1000Chicks | w | (5) w| ~ m | 7 |wiem |w
Mercurius Sol 6, ¥ G00AM W mijitr | W Per 1000 Chicks W |(3) w | ml_jwl 7 |wiev |w
Antim Tart 30 |w. vlsoomn v A mo v 1 wlev v
Gud ) ¥ 5:00AM ¥ | . v B - 15 |wiGll w|
Antim Tart 30 | W ¥ 5:00AM ¥ | B B v %5 |wien w|
Lachesis 200 w| | ¥ 5:00AM w o= - - 5 wlol w|
3 ; - ™ Sl bl jrlan v
Antim Tart 30 W :50‘]”"‘:_'_'_“ - e A v 5 w6l w|
ledumPal | W S SO N T - v 25 w|Gl |w|
ledumPal w| | w 500AM | . | v |z wlen v
| Antim Tart 30 %] |w S:00AM W I+ _ v %5 w|GH vi
Antim Tart 30 | w| w 5:00AM ¥ | 1253 == . | el 35 wlcn w|
Antim Tart 30 :. 's'mm!_ _‘ ‘v (2)' = | T .15 ' GII IVI
| Antim Tart 30 | W | w500 AMIY i ol = 5 wlon w
AequmPal ¥, bl s tnnn e - vi@) v v |z |wlen v]
Zeetress |w| ETbuntasibad ' - v @ v lw| |5 |wlan |
e L S AP - v v | [w] |= [v]en (v
Antim Tert 30 | ¥/ Lwis00AM W | E v v vl |» wlen v
Antim Tart 30 | w'! | w|5:00 AM| W | [ v @2 v o v 5 w|Gll w
|Vitamin ¢ - --?-5‘mm-!--!_ N v (2 w wds 5 w Gl W
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/2% g

Aklinpur
Jai shri Bala Ji Maharaj Ki Mi/s Balaji Poultry Farms 99.4 Age Date: 22-09-2024

3 Salel T 10:30A F T 400 T Total Totb pro.afte | Other.

Sl § L M 3% pM S prod rok rhreak| 0 (O™ " jeeq OMS  Birds Feed
1A 2868 3000 2195 15 232 1 2427 16 2411 841 105  -107 0 5856 B840
1B 2988 300 2180 12 235 2415 12 2403 804 100 123 0 0 -600

0 ' o o o oo © o o 0
0 0 0 0 0.0 0 0 0
Stot 5856 0 oD 600 4375 27 467 1 4842 28 4814 82.2 102  -230 0 0| 5856 240
2A] 2879 3000 2188] 10220 2408] 10 2398 833 104 -109 0 5864 2285
28 2985 300 2240 14 210 2 2450 16 2434 81.5 101 -5 0 0 -600
0 | | 0 o0 0 0.0 0 0 0/ 0
0 o 0 0 0 0.0 0 0 0
Stot 5864 0 0 600 4428 24 430 2 48658 26 4832 824 102  -114 0 0 5864 1685
3A° 2938 325 2125 11 270 2395 11 2384 814 111 an 0 5860 1860
3B 2022 325 2265 13 220 2485 13 2472 84.6 111 80 n 0 0 -850
e RS R 0 0 0 00 0 0 0 0
0 | . 0 0 0 00 0 0 0
Stot 5860 0 0 650 4390 24 490 0 4880 24 4856 82.9 111  -237 0 0 5860 1210
4A” 2934 325 2265 12 205 | 2470 12 2458 838 111 75 0 5856 1925
48 2922 325 2200 12 195 1| 2385 13| 2382 815 111 69 0 0 -650
0 [ 0 0.0 0 0 ST 0
0 0 0 0 0.0 0 0 0
stot 5856 0 o0 650 4465 24 400 1 4865 25 4840 827 111 6 0 0 5856 1275
Gi_tot [ : 565 23436 441
97.5 Age
= Sale/ I |10:30A §F T 4:00 3 @ Total |Tot. pro.aft +. | Other.

Briv S | 1 M 2| PM > S orod |brokierbre | (O™ *" | foeq °™ | Birds | Feed
BA 2237 235) 1780 10 105 2 1885 12 1873 83.7 105 38 0 4476 1622
58 2239 235 1792 15| 110, 1902 15 1887 84.3 105 30 0 0 -470

' 0 0 o 0 00 0 0 0 0
0 0 0 0 0 0.0 0 0 0
Stot 4476 0 0 470 3672 25 215 2 3787 27 3760 840 105 68 0 0 4476 1152
6A 2241 235 1805 12] 70 1 1875 13 1862 83.1 105 A1) 0 4524 2092
6B 2283 235 1784 13 70 1 1854 14 1840 80.6 103 18| 0 0 -470
' 0 i ' ' 0 0 0 00 o0 0 0 0
0 0 | 00 0 00 0 [ S T
Stot 4524 0 0 470 3589 25 140 2 3729 27 3702 81.8 104 27 0 0 4524 1622
S ] oo o0 00 0B 0 9 o 0
0 0o a 0 00 o0 0 0 0 0
0 ey OITER e OSHCE : 9 o
0 0 o ¢ 0 0.0 0 0! 0
Stot 0 0 0 0 0 0 0 0 0——1p 0 00 0 0 0 0 0 0
Gll_tot 9000 O o 940 7161 50 355 4 7516 54 7462 82.9 104 41 0 0 9000 2774
|
L -0.1 Age
Salel | M 10:30A F @ 4:00 F P Total Totb pro.afte Other.
Birds ; TF M 53| oyt 59 pwod |vok rowess| (O™ | e [OMS Birds Feed
=, e T [ 0 ) I )¢ 00 0 o 0 ABY.
0 | 0 00 00 o 0 0 0 0
0 0 0¢g 00 0 0 0 0
0 0 0 0g 0.0 0 0 0
Stot 0 0 0 0 0 0 0 0 D 0 0 00 0 0 0 0 0 [1]
0 0 0p 0.0 0 0 0 0 0
0 0o 0p 00 0 0 0 0 0
0 o0 0p 00 0 0 0 0
0 0 | p 0Op 00 0 0 0
Stot 0 0 0 0 0 0 0 @ g0 0 00 0 0 0 0 0 0
Glll_to 0 0 o 1] ] 1] 0 0 1 0 00 0 (1] 0 1] [1] 0
0.1 Age . EN |
= Salel | T 10:30A = D 4:00 D Total Tot.b pro.afte Other.
Rt SR AN WL ,3‘;3_ prod | rok rbraak | © (O™ *h | gy [GMS Birds Feed
0 | 0 00 0.0 0 0 0 0 0
0 0 00 00 0 0 0 0 0
0 0 00 00 0 0 o 0
0 0 0 0.0 0 0 0
Stot 0 0 0 0 0 0 0 0 0 g 0 0.0 0 0 0 0 0 0
0 | 0 00 00 0 0 0 0 0
0 | 0 00 00 0 0 [ 0 0 0
| 0 | 0 00 0.0 0 ] | 0 /]
0 0 | 0 00 0.0 0 0 | 0
Stot 0 0 0 0 0 0 0 0 Pr=ify 0 00 0 0 1| 0 0 0
GIV_to 0 0 [ [1] [1] 1] 0 0 0 0 [1] 00 0 0 [1] 0 0 0
0.1 Age
= Salel T 10:30A X T 4:00 ¥ @ Total Totb pro.afte Other. |

Birds S | v | § |w 39| own 50 oo Lok rbreek| | H | s O Birds Feed
0 0 [ =T 0 00 | 00 0 0 [ U w 0
gl ey - 0 00 00 0 IS ) 0 0

Ui <= = 0 00 00 0 D 0 0

0 0 0 00 00 © 0 0
GV_tot 0 0 0 0 0 0 0 0 0 0 0 0.0 0 0 0 0 0 0
Ftot 32436 0 0 3440 24818 149 2142 8 26961 157 26804 826 106 524 0 0 32436 7184
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/[ =x-9

Meter Reading From _ 0
Gl G G GIV GV Total 'Eggs Sets
BIF | 3685 2584 0 0 0 6269 |1000g
Prod | 19342 7462 0 0 0 26804 1100g |
Total | 23027 10046 0 L) 0 S3g1S {1200g |
Maretic ] | _ 0 1300g |
Bal 23027 10046 0 0 0 33073 1400g |
Brok | = {ic 0 1500g |
iy L -, | g it
Btocki| 29077\ 10048 . 0 9] 2 33073
\
Empty CARD BOARDS TRAYS Plastic Empty Katta  Pink Big = Pink Small 'White Big _ White Small  CFL
Trays 13 17 20 Trays Bags 10eggbox 10eggboxl 10 egg box 10 egg box 1w
BIF 1061 14048 54 3350 0 58] 0 50250 w0 0 0
"m“ $ 4 i 4 - — ——— - + $
Total | 1061 14049 54 3350 0 38 0 50250/ 0 o o
Recd | s =
- e v 31 E = =
Bal | 1081 14049, 54 3350 0 358 o 50250 L o 0 0
e L= Birds .
|Gl Gl [ Gl GIv GV Total
Age | 994 975 | 01 | 041 01 | e |
BF | 23436 9000 0 0 0 32436 f
Mort 0 0 0o 0 0 0 i
Sale/T| 0 0 0 0 0 0
Add = 0 0 0 0 0 [T
Total = 23436 8000 o 0 0 32436
i Feed i
[ N | PO IR - ||| N (- 2 - Total |
BF 6910/ 3714 o 0 10624 - 3
Cons 2500 940 o 0 0 3440 =
Add 0 0 0 0 0 0 Sl
Total 4410 2774 0 0 7184 R
T Other Feed : =
Gl [ Gl Glil | GV GV | Total
BIF 0 0 0 0 ] ']
Cons 0 0 0 0 0 0
Add ] j _ ; 0
Total 0 0 0 0 0 0
Vaccine Name Age Shed
Medicine Moo Time Dosage Por Per Days  Consumed  Unit Shed Group
sz |- ¥ 9:00PM W _mifitr | % Per 1000 Chicks ¥ | (1) W | m - Lc
[thua200 |w w 600AM | W mifitr | w Per 1000 Chicks W Ea ml | 5
|lachesis 200 | W |miftr | wPer1000 Chicks ¥ (Ral® e o | b 7
Mercurius Sol 6, | i mifitr | Per 1000 Chicks w R m |w 7
Antim Tart 30| % _iminr [wPer1000Chids ¥ |(3) w| m v 1
G s - S 64 |w 25
Antim Tart 30 W v 500 AM = | ] . :
Ak Taet 30 L W4 v M = | - v @ v Ad 25
Lachesis 200 W 5:00AM W= - - - = v 25
Jokn Tt 0| w1 it zﬁﬂ : - v v — B 2B
ledumPal | W ls:mm = | = v (@2 ¥ ) &
L S e 1550 ;\;‘-! = | - v 2 v | ] 25
Antim Tart 30 | W L5 b v vl@ v - 25
| Anttim Tart 30 | W, W 5:00AM ¥ . Res =5 e - 55
AWM Tar30 (Wl |WISH0AMIY = Fe. w2 w ! = 125
Antim Tart 30 | W |w |S:00AM W I B a = e [25
Leduen Pal ] - vl v >l |
Zeetress o b | . vl@ v v| s
Neeri | w 5:00 AM W | i —‘ v ) v‘ == 25
Antim Tart 30 | W/ WSNENS v v (v i) |v| 4 L
|Antim Tart 30 W [ 5:00 AM | W | - vl w| v 25
Vitaminc | w v 5:00AM v = b les | TomRe Peies LB I3

-—an aee
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ax-Gx

=1 Aklinpur
Jai shri Bala Ji Maharaj Ki M/s Balaji Poultry Farms 99.3 Age Date: 21-09-2024 A
; =2 Sale 3 10:30A Z ©|4:00 @ Total Totbpro.afte Other.
SRR W M 30 | om S | prod | rok lrweer | * (O8] - | Sl (Gms Birds Feed
1A 2868 300 2280 15/ 253 ~ 2533 15/ 2518] 87.8) 105 114 0 5856 1440
1B 2988 300 2290 12| 251| 3 2541 15/ 2526 845 100 71 0 0 -600
| A ' . 0 00 0 0 2 0 0
0 { = 6 0 0 0.0 0 0 0
Stot 5856 0 o 600 4570 27 504 3 5074 30 5044 861 102 185 0 0 5856 840
2a[ 2879 300 2248 10| 270 1| 2518 11 2507 _ 871 104] 201 0 5864 2885
28] 2985 | 300 2240 10 210 1/ 2450 11 2439 817 101 35 0 0 -600
0 S e ' 0 o0 o 00 0 0| ‘ 0 0
— BTN, _ | —5—3] o oo o ol 0
Stot 5864 0 600 4488 20 480 2 4968 22 4946 B4.3 102 236 0 0 5864 2285
2938 325 2255 14 320 2575 14 2561 872 111 204 0 5860 2510
B 2922 | 325| 2225 11 3200 2 2545 13 2532 867 111 160 = 0 0 -850
of | . ' e | o 0 o 00 0 ) 0 e
0 | ; 0 o 0 60 0 "0 0
Stot 5860 0 o 650 4480 25 640 2 5120 27 5093 860 111 364 0 0 5860 1860
4AT 2934 | 325 2182] 9] 240] 2392 9| 2383 B1.2 111 -18 0 5856 2575
48 2922 325 2200 13 255 1 2455 14 2441 835 111 -28| 0 0 -650
- o ST T T R N ) | 0 s | e
0 0 0 0 00 0 0 0 '
stot 58560 o 650 4352 22 495 1 4847 23 4824 824 111 -46 0 0 5856 1925
Gl_tot 0 : 23436 8310
Sd et VA7
Z Sale/ J' 10:30A F T/ 4:00 F @ Total Tot proaft , | 4. | Other.
Shosl Sl Tr | R 129 om 53 oot ivokioctee | * (O] 'Sl 07 | mise | reed
BA 2237 235 1750 14 100 1 1850 15 1835 82.0 105  -14 _ 0 4476 292
68 2239 235 1780 13 90 1870 13 1857 829 105 15 0 0 -470
s 7 sl {ESS| [ ) 0 00 0 0 0 0
0 0 | 76l 0 0 00 0 0 0 1800
Stot 44760 0 470 3530 27 190 1 3720 28 3692 825 105 29 0 0 4476 1622
6A] 2241 235 1800] 12 85 1885 12 1873 _ 83.6 105 8 0 4524 762
6B 2283 235 1796 10 70 1866 10 1856 813 103 20 0 0 -470
0 _ | "ol p 0 00 0 | 0 0 |
0 0 o ' ' | o o 0 00 0 0 0 1800
Stot 4524 0 0 470 3596 22 155 0 3751 22 3729 _ 82.4 104 28 0 0 4524 2092
0 = 0 0 0 00 0 0 0 0 0
o] | 1| 0 0 o0 00 o0 0 o 0 0
0 ! of o q o0 0 0 g e
0 0 | 0 0 0 00 0 0 0 [
Stot 00 o 0 VY (] 0 00 _© 0 0 0 0 0
Gli_tot 9000 0 0 940 7126 49 345 1 7471 50 7421 82.5 104 1 0 0 9000 3714
|
s ) = 0.1 Age > I
= Salel 3 10:30A F @ 4:00 F O Total Totb pro.afte Other.
Biedsi 2 7= | § |u 83 w23 prod  rok rbreak  © OMS Mk oy Gms Birds Feed
o | v oo | ©0 o - . R
e ;o 0o 00 o 0 0 T8
Qs _ 1 e 0olp 00 0 0 0 0
0 0 | o 0Op 00 0 0 0
Stot 00 o0 g—0 -0 0 00 0 00 0 0 0 0 0 0
0 0 0p 00 0 0 0 0 0
0 o 0Op 00 0 0 0 0 (i}
[ _ g 0 0Op 00 © 0 o 0
(] (] [ | 0. 0p 00 0 0 0
Stot 00 o 0 piE==0=- 0 9 0 0 0 0.0 0 0 0 0
Glli_to 0 0 ] 1] 1 [1] 0 0 0 0 0 0.0 0 0 0 0 H
=y . DAAge
= Salel T 10:30A F T 4:00 5 D Total Totb pro.afte| Other.
Birds S = | § m 33 pm g3 prod | rok [rheenkc| * || OF | oo, |Gme  Birds Feed
=iig] =1 0l 0io I 00 0 0 0 0 0
i i 0 o0 00 0 0 0 0 0
0 55 B ) 00 0 o S0 o
0 | | 0 00 0.0 0 0 0
Stot 0 0 e 0 0 0 0 o0 [ 0 000 0 0 0 0 0
=y | o o0 0.0 0 | (R 0 0 0
! 0 _ 0 00 00 © 0| . 0 e 0
| 0 | TR e 0 po 00 o0 0 0 0
0 0 0 oo 00 o 0 0
Stot 0 0 o 0 0 0 0 o0 0 0 0 00 0 0 0] 0 0 0
GIV_to P 0 0 [1] 0 0 0 —1 0 00 0 0 0 0 0 0
ater Cons(1) (1)= #ssee Water s(Ncup) { #Diviol
L . T _ 01Age =
ige | B | Salel | W 10:30A | F D 4:00 ¥ T Total Totb pro.afte Other.
Birds| 2 | o M S0 | pM 7 9 prog | vok lriwesk | ©  |SWS| - | e [OMS Birds Feed
IR B S T | - 0 o0 00 0 B 0 o 0
0 0 = 0 00 0.0 0 0 0 0 0
0 % ) 0 00 00 0 0 0 0
0 0 0 00 00 o0 0 0
GV_tof 0 0 g 0 03080 0 o 0 0.0 0 0 0 0 0 0
Ftot 32436 0 0 3440 25016 143 2464 9 27480 152 27328 843 106 738 0 0 32436 10624




495

lax-ys
Meter Reading From e B
[[6f | Gu | G GV GV | Total 'Eggs Sets
BF | 8778 3163 0 0 0 11941 1000g
Prod = 198907 7421 [ 0 0 27328 1100g .
Total | 28685 10584 0 | 0 39269 112009 ol |
Markel 25000 8000 =i _ 33000 1300g |
Bal | 3685 2584 0 0 0 6269 1400g
|Brok | ' K 15009 '
e A mrae | | f DLt D Mixed
Stock 3685 2684 0 0 0 8289
\
Empty CARD BOARDS TRAYS Plastic Empty Katta | PinkBig | PinkSmall WhiteBig |  White Small  |CFL
Trays 13 17 20 Trays Bags | _10eggbox 10eggboxl  10eggbox 10 eggbox W |
BIF 1061 14049 54 3350 o 358 0 50250 o . SR |
e R R . ﬁ ! | | = | I
Total | 1061 14049 54 3350 0 358, 0 50250 0 0 o
Recd | =5 B A il R '_ 1 |
- | ORI ol il | __ = I < e |
Bal 1061 14049 54 3350 0 358/ 0 50250 i o 0
. Birds =
Gl Gl Glil Giv GV Total {4
893 974 |  -04 | 61 | 04 o O |
BF 23436 %00 = 0 0 0| 32436 1
Mort O 0 0 o 0 0 . i
Sale/Tl 0 0 0 0 0 0 [
Add | 0 0 0 0 0 0 —
Total 23436 9000 0 0 0 32436
_ Feed
e G [ oW | oV | GV Total | | —__ 8
BIF | 9410 1054 0 0 _ 10464 |
Cons 2500 940 0] ¥y . ol 3440 |
Add | 0 3600 0 i< 5 w0 3600 | B
Total 6910 3714 0 0 10624 i e
G | GH | Gill [ 6N | GY | Total
BF 0 0 L] 0| L 0
Cons 0 0 0 0 0 0
Add | — =] | j .
Total =0 w6 0 0 0 0
Vaccine Name Age Shed
Medicine In Time  Dosage Per Per Days  Consumed  Unit Shed Group
Livs2 - v 9:00PM W _ miftr | WPer1000Chicks W (1) W/ m |- c wigv |w
thua200 v {00 A o 1 mi/tr ' Per 1000 Chicks | ¥ | | (5) W m - 5 wGn w
lachesis 200 ¥ L 4.00Pm LV | | miitr | w Per 1000 Chidss | W | |(5) | ¥ m_|w| 7 |wienl v
Mercurius Sol 6 W, | ¥ 6:00 AM mitr  wPer1000Chicks |w| (3) w| iml || 7 WGV |w
Antim Tart 30w | w0 M| mitr | wPeri000Chds |w|(3) w| 0 m |w] 1 w6V |w
Gud o T 4 T @ v w| |z |wlon v
Aofen Tokt 30 L v it o - vi@ v lw| [z |wlen |w]
Lachesis 200 | W W 5:00AM | ¥ - - @ l {E = - 5 wlGl v
[t Tort 3019 v__s:oo$|: ; - (w2 |» — v | (25 W GH W
ledumpPal | W _':ﬁm St - v (2 v | v 5 |wich |w
S e ol T v @ v | _lwl (25 |wlen |w]
Antim Tart 30w/ R 3 v vl@ v | _|w] |35 |wi60 v
Artin Tart 309, s B - vl w | tol | 125 (wien |w|
| Antim Tart 30 | || 100 AM | W < w2 w | - % wlGI w
Antim Tart30 @ w S00AM W = v o . - 3 wlon v
{ledumPal W v SMOAM Y = v 2 v v x5 wich w|
| I'_'slmm - ————— R T B S | Aol | el Ve S {
Zeetress || w SRMLT N _|vle) |- | Iv] = [l [v]
o A | eSO NA ) - vl@ |wl w| |25 wien v
|Antim Tart 30w w 5:00AM W | . v @ = = % wlen w|
Antim Tart 30w | 5:00AM| ¥ | | . [wley =] — 'v| |5 wien [w|
Vitamine | w w 5:00AM ¥ | - v @2 v w45 5 w Gn W
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IQ? G Aklinpur
Jai shri Bala Ji Maharaj Ki M/s Balaji Poultry Farms 99.2 Age _Dm: _ms-zou
z Salel T 10:30A F P 400 P Total Totb pro.afte Other.
1A| 2868 300) 2205 10 210 1 2415 11 2404  B3.8 105 43 0 5856 -460
1B| 2988 | 300/ 22600 15 210 | 2470/ 15 2455 822 100 22 0 0 -600
5 (- S . _ ! 0 o o oo 2 - 5 5
o | S bear 0 © 0 00 0 0 0 2500
Stot 5856 0 0 600 4465 25 420 1 4885 26 4859  83.0 102 -21 ] 0 5856 1440
2a[ 2879 300) 21201 12 _200] 2| 2320 14 2306 _ 80.1 104 -174 0 5864 985
28 2985 | 300 2230 147 190 2| 2420 16 2404 805 101 8 0 0 -600
o | e p oo g o 5 5
o | | ' | - 0 0 0 00 0 0 0 2500
Stot 5864 0 o 600 4350 26 390 4 4740 30 4710 _ 80.3 102 182 0 0 5864 2885
3a[ 2938 325 2150 13 220 2370, 13 2357 _ 80.2 111 41 0 5860 660
s 2922 | | 325 2140 B 240 | 2380 8 2372 812 111 -19 0 0 -850
A = T e oo o oo 0o o § - o
i 0 | ' - 0 o0 0 0.0 0 0 0 2500
Stot 5860 0 o0 650 4290 21 460 0 4750 21 4729  80.7 111 60" 0 0 5860 2510
4p[ 2934] | [ 325 2203] 11 210 1| 2413 12 2401  81.8 111 33 0 585 725
48 2922 | 325 2200 11 190] | 2480 11 2469 845 111 34 — 0 0 -650
£ o v e o e ) I Y ) i B) e
0 0 0 0 0.0 0 0 . (] R
stot 5856 0 0 650 4493 22 400 1 4893 23 4870 _ 83.2 111 67 0 0 5856 2575
Gl_tot 0 B1.8_107 1% 1] U 23436 9410
SE e T e i 97.3 Age =i
= Salel T 10:30A F T 4:00 F @ Total | Tot. |pro.aft _ | Other.
Birds @ "5F 8 M 29 pm 33 prod brokerbre | b i | feed ©MmS  Birds Feed
BA| 2237| | | 235 1780] 15 85 1 | 1865 16, 1849 827 105/ 19 0| 4476 762
5B 2239 235/ 1795 12 90 1 1885 13 1872  83.6 105 5 0 0 -470
a1 | | o H o0 ol 4 5 5
0 0 | | | 6 o 0 0.0 0 0 0
Stot 4476__0 o 470 3575 27 175 2 3750 29 3721 B3.1 105 -4 0 0 4476 292
8A[ 2241] | | 235] 1800] 10 75 1875 10 1865  83.2 105 a5 0 4524 1232
66 2283 235/ 1790 14 60 1850 14 1836  B80.4 103 32| 0 0 -470
0 | | 0 o0 g 000 0 0 0 0
0 o | f T 0 00 0 o [

Stot 45240 0 470 3590 24 135 0 3725 24 3701 B1.8_ 104 13 0 0 4524 762
. 0 0 0 0 0.0 0 0 0 0 0
| ¢ [ (', ) S 0 0 oA
: 0 | Al gt oy 0.0 0 0 0 0
0 0 | 00 0 0.0 0 0l 0

Stot 00 o 0 [ T ) 0 0 00 0 0 0 0 0 0

Gli_tot 9000 O o 940 7165 51 310 2 7475 53 7422 825 104 -1 0 0 9000 1054
[ J

: 0.1 Age :
Sale/ | T 10:30A F @ 4:00 F @ Total Totb pro.afte Other.
Birds § | TF | 8 w33 | pM 39 prod ok roreak | ¢ (O™ *r | teea [O™® Birds Feed
0 ' ' = ' ol oo | 00 o0 0 0 0 0
0 0 00 00 © 0 0 0 0
0 0 0Opg 00 0 0 0 0
0 0 0o 0g 0.0 0 0 0
Stot 00 D10 070 S0 o D0 0 000 0 0 0 0 0
i 0 0 0O0p 00 © 0 0 0 0
0 0 0p 00 o N 0 0 0
0 | o 0Op 00 0 0 0 0
0 0 o 0 00 0 0 0
Stot 00 D0 8. 0 0 0 00 0 000 0 0 0 0 0
Glil_to 0 0 0 =1 0 0 00 0 00 0 0 0 ] 0 1]
Ls 0.1Age ¥
Sale/ 10:30A T 0 4:00 F T Total Tot.b pro.afte Other.
side £ 7§ o 2¢ w29 s ok roma ¥ O™ e %™ pBirds Feed
oj | 0 00 00 0 0 0 LREE T
0 | 0 00 00 0 9 0 h- =0
0 | P == B0 0 0o 0.0 0 0 0 0
0 0 go 0.0 0 0 0
Stot 0 0 a0 T 0 0 00 0 0 0 0 0 0
0 o oo | 9O 9 o| 0 | SRR
0 0 00 ] 00 0O 0 0 0 0
_ B0 0 00 00 0 0| 9 0
0 0 0 00 0.0 0 0 0

Stot 0 0 o 0 [ T i) 00 0 0.0 0 0 [ 0 0 0

GIV_to 00 [ : A N T U0 0 000 0 4 0 0 0
Water Gons(1] _ WIF(1)= ###¢s Water Cons(Neup) _ WIR(NCUP)=  #DIVIO|

b : : 0.1 Age bl =

= SBalel T 10:30A | F 4:00 F D Total Totb pro.afte Other.
| Bidsi 2 | % | & g3 P 9| prod |vok leaveak | * [O™| ¥ | peg [O™® Birds Feed
0 0 == | D9 | ob b e ol o 0
o 0 0 00 00 0 0 A 0 0 0
[ 0 e 0 00 0.0 0 0 0 0
0 0 0 00 00 0 0 0
GV_tol 0 0 o 0 0 0 0 0 0 0 0 00 0 0 0 0 0 0
Ftot 32436 0 0 3440 24763 145 1980 B8 26743 153 26590 82.0 106 -197 0 0 32436 10484
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P age- a5

Meter Reading From 0 _
Gl Gl | Gl GIV GV Total Eggs Sets
BIF 19610 7741 R AR 0 27351 1000g
Prod 19168 7422 0 0 0 26590 1100g |
Total = 38778 15163 0 0| 0 53941 1200g |
Market  30000) 12000 _ | 42000 11300g |
Bal 8778/ 3163 0 0 0 11941 114009 |
Brok L 0 |1s00g |
+- = | | - EETEh) 0 Mixed |
Stock | B778 3163 0 0 o] 11841
\
Empty CARD BOARDS TRAYS Plastic Empty Katta Pink Big  Pink Small 'White Big White Small  |CFL
Trays 13 17 20 Trays Bags |  10eggbox 10eggboxl  10egg box 10 egg box 1w
B/F | 1061 14048 54 3350 “o| 0 50250 =t 0
Market el _ . ney Ll
Total | 1061 14049 54 3350 0 358 0 50250, 0 0
Recd | =l - [ = :
N ! . = L i R S
Bal 1081 14048 54 3350 o 358 0 50250 0 0
= . _Birds = _ =1 &
Gl G G GV | GV  Total _
Age 99.2) 97.3 | 0.1 I L b A . 2 o | IE
BIF 23436 8000 0 . | 0 32436 Tk
Mort | 0 0 ] 0 0 0 Al
salem 0 OIS Tomea ) 0 0 o
Add =i ] 0 0 0 ol =
Total 23436 9000 0 Bl 0 32436 =
% - e Feed - ]
Gl Gl Gl | GV [ GV | Vot | B jpr
BIF 1910 1994 | e T 3904 |
Cons 2500 940 0 L] ... £
Add | 10000 0 0 0 o 10000
Total 9410 1054 0 0 10464
[ I Other Feed o g =
G T G |- ol GV GV | Total
BIF | 0 0 200 0 0 0
Cons 0 0 0 0 0 0
Add = | ol : L
Total 0 0 0 0 o @
VaccineName =~ . | Age Shed
Medicine 1 i Time  Dosage Per - Per D_aixls Consumed  Unit Shed Group
[Lvs2 it | 9:00PM W |mifitr | W Per 1000 Chicks _vj (1) |w] m v c wov w
tua20 |w] = |wS0OMY |mity |~ Per 1000 Chics | w {|(5) | m_w| |5 |wlan v
lachesis 200 | ¥ L 4.00PM W | | mi/itr | w Per 1000 Chicks | W | (5) |'W im_ w| 7 |wlcum |w
| Mercurius Sol 6 ¥ wEsOM W] mifitr | W Per 1000 Chicks ¥ | (3) |w | m w| |7 |wiev v
Antim Tart 30 % wEOMIY|  immr | wPer1000Chds |V (3) v . lm el 1 wley v
Gud s DAL I v @ v v| | [wler v
Antim Tart 30 | ' (SO0 AM | 15 i lwl@ wl - 5 w Gl v
Lachesis 200 W | ¥ 5:00 AM W | - = Tel@ =] = v 25 w Gl W
Antim Tart 30 | W Bubs M AT - v o v w| |35 woan |w
 Ledum Pal | _vS_Dﬂ_&M_L |- v | (2) :v v| 25 Gl w
| Antin Tert 30° | 9 V:&m,s v vl v - % w6l v
Antim Tart 30 | W {1 5.0 AW , ~ -l - | 25 w Gl w
Antim Tart 30 | W Ihadti . il | —— |« @ - - 3wl v
Lo R Ak i E - v 2 - el - b % wlon v
ledumpal |w v SWALY B @ v 2 v 35 wlGl v
Zeres v, |w ST - vlals v |z [wla v
Neeri T | w S:00AM ¥ : _ - wl@ - lw| 25 w6l |w
AtmTat30 W | w S:00AM W -3 B v v v % wlen | w
AntimTart30 W, W 5:00 AM W | I v (2 w - s wlen w
Vitamine W W S:00AM. ¥ | - v |2 w| wits 5 wlon w
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rey-w= Aklinpur 1 64

Jai shri Bala Ji Maharaj Ki Mis Baia}i PoultryFarms 991 Age Date: 19-09-2024 L
= = | Salel T 10:30A ﬂ' 4 00 | Total Toth|pro.afte Other.
Birds) T | § m g % | oot |irok lebreak | > [P M | oo |00 Birds Feed
1A 2868 | 300 2285 10' 192 2457 10 2447 853 105 a7 ' 0 5856 140
18 2988 | 300/ 2290 15 160/ 2 2450 17 2433] 814 100 49 0 0 -600
0 ' S TE=K| 0 o0 0 00 0 0 = 0
0 | i 0 o 0 00 0 0 0
Stot 5856 0 o 600 4555 25 352 2 4907 27 4880 83.3 102 2 0 0 5856 -460
2a” 2879 — | 300] 2262] 12230 2492] 12 2480  B6.1| 104 10| 0 5864 1585
28 2985 3000 2265 12 160 1 2425 13 2412 808 101 .23 0 0 -500
B ] D 0 o 0 00 0 ] 0 0
0 | oo e ey 0 o0 0 0.0 0 0l 0
Stot 5864 0 0 600 4527 24 380 1 4817 25 4892 834 102 82 0 0 5864 985
s 2938 | | 325] 2195 15 220 2 2415 17 2398  81.6 111 4 0 5860 1310
s 2022 | 325| 2195 14 210 | 2405 14 2391 81.8 111 0 0 -850
[ | | 0 0 0 0.0 0 0 0 0
- o | - a 0 0 0 00 © 0 0
stot __ 5860 0 0 650 4390 29 430 2 4820 31 4789 B1.7 111 3¥————D 0 5860 660
an[ 2934 | 325] 2195 16 180 1 2385 17 2368 80.7 111, 19 0 5856 1375
48| 20220 | | 325] 2260/ 15/ 190 | 2450 15 2435 833 111 8 0 0 -850
B ) T oy T e e | 1 e () B o
- 0 0 0 0 00 0 0 0
stot 5856 0 0 650 4455 31 380 1 4835 32 4803 820 111 1 0 0 5856 725
Gi_tot 0 : 23436 191
i ' 97.2 Age :
= Salel/ I 10:30A F ¥ 4:00 Z T Total Tot. proaft _ | Other.
Birds) S 'y | 2 M 135 pm D S| orod beokierbre | = |%™| " | oed (O™ | Birds | Fosal
sal 2237 | | 235 18000 12 BO| | 1880 12 1868 835 105 ] .0 4476 1232
sB 2239 235 1790 11 90| 2 1880 13 1867 83.4 105 39 0 0 -470
— = . . e o e e . -3 =
0 ) o ' T ol 00/ o0 0 0
Stot 4476__ 0 o 470 3580 23 170 2 3760 25 3735 _ 83.4 105 30 0 0 4478 762
eA” 2241, | | 235 1760 10 70 | 1830 10 1820 81.2 105 .58 0 4524 1702
68 2283 [ 235 1793 9 85 1 1878 10 1868 818 103 25 0 0 -470
0 | ] 53 gla gl wiig 00 0 0 0 0 !
0 | ' B () ol 00 © 0 =g ;
Stot 45240 0_ 47 3 19 155 1 3708 20 3688 81.5 104  -33 0 0 4524 1232
0l o o o o0 0 0 0 5 SX8
0 o a gl ©Of o 0 0 0 0
eS| | e 1 | 0 o0 0 0.0 © 0 0 0
0 RS | 0 0 0 0.0 0 0 0
Stot 00 o 0 0— 0= 0 -0 0 o 0 00 0 0 0 0 0 0
Gil_tot___ 9000 0 D 940 7143 42 325 3 7468 45 7423 825 104 -3 0 0 9000 1994
[ |
0.1 Age
Salel | T [10:30A 5 @ 4:00 ¥ © Total Totb pro.afte Other.
Birds| ¥ | o | § In (39| Pm 2O prod | vok ipheeak| ¥ [Gwe| W | Ol |Oms Birds Feed
or ™ . . e e a6l ol N o e
0 ;e o 00 06, 0 o 0 0 0
0 ol Ojp 00 0 ol 0 0
0 0 o 0 0.0 0 0 0
Stot 00 o 0 G 6 0 0 00 0 00 0 0 0 0 0 0
3 [ 0 0Op 00 0 0 0 0 0
0 0 0p 00 o0 0 0 0 0
O] e o 0Olg 00 0 0 0 0
0 0 3 o 0p 0.0 0 0 0
Stot 00 pi==—") 00— 00 00 0 0.0 0 0 0 0 0 0
Glil_to 0 0 0 ] 1] 0 0 0 0 0 1] 00 0 0 0 0 [1] ]
= _ 0.1 Age.
Sale/ | T 10:30A F P 4:00 F T Total Totb pro.afte Other.
Sites § v & w 33 oM % prod | rok rbresk | =[O " | e |O™® Birds Feed
0 l 0 00 00 0 0 ' IR BN
0 ; 0 00 00 0 0 0 0 0
90| il | 0 00 0.0 © 0 0 0
0 000 00 0 0 0 |
Stot 00 o 0 Y A 00 0 0.0 0 0 0 0 0 0
0 _o 00 00 0 8 o
0 1 ol olo 00 0 0 0 0 0
o = % o0 00 0 o _ 9 L
0 0 | 0 Do 0.0 0 0 0
Stot 0 0 o .0 T T 00 0 0.0 0 0 0] 0 0 0
GIV_to 0 0 0 0 0 0 0 0 0 0 0 [1] 0 0 0 0 0
Water Gons(1) WIE(1)= #esa# Water Cons(Ncup) m— #DIVIO!
0.1 Age
: 10:30A (5 @ 4:00 5 @ Total Totb proafte Other.
Birds g | v | £ |y 33 om 33 prod | rok ::-eak % Gms o food | Birds  Feed
0 0 | i T A N ey | D N |0 o
0 0 0 00 0.0 0 0 0 0 0
f 0 | gl gig |~ OO0 0 [ 0 0 :
0 0 00 0.0 0 0 0
GV_tof 0 0 o D B0 g 0 0 0 00 0 0 0 0 0 0

Ftot 32436 0 0 3440 25070 151 1877 9 26947 160 26787 82.6 106 115 0 0 32436 3904




Meter Reading From 0 -
Gl Gl | . GV | Total Eggs Sets
BIF | 38246 16818 o 0 55064 1000g
Prod = 19384 7423 0 0 26787 1100g
Total | 57610 24241 0 0 81851 200
Markel 38000 16500 ] R L= 54500 1300g
Bal 19610 7741 0 27351 1400g
Brok | 0 15009 |
N ol | I ELang . A Mixed
Stock | 19610 7741 0 0 27381
\
Empty CARD BOARDS TRAYS Plastic Empty Katta = PinkBig  Pink Small White Big White Small  CFL
Tays | 13 17/ 20 Trays Bags [10eggbox [10cggboxl [10egghox  10egghox 11W
BiF . [ 4081 14048 G4 330 " 0 L O h060) 0 =1
Market | . | _ _
Total | 1061 14049 54 33850 () 358 0 50250 0 o o
Recd | | S TR N
e DAl e T o IS T { A = i 1
Bal 1061  140d48' 54| 3350 o 3887 0 50250 o] o6 O
T Birds
Gl Gl | GV | GV Total
Age 991 972 | 0.1 01
Mort L | 0 0 0
SalelT 0 0 0 0 0
Add 0 0 0 0 0 3
Total 23436 9000 0 0 32436
|| GV | GV Toal | 3
BIF | 4410 2834 0 0 M
Cons 2500 940 0 0 0 3440 -
Add 0 0 0 0 0 0 =0
Total 1910 1994 0 0 3904
Gl | G ] GV | GV | Totl
BF b emeE 0 9 s 0
Cons 0 0 . 0 0 0
Add | | | | | 0
Total 0 0 0 0 0 0
Vaccine Name g o 2 g AgeShed
Medicine ~ Time  Dosage Per Par=——"" Days Consumed Unit Shed Group
Livs2 - | w 9:00PM W | ‘milr | W Per 1000 Chicks | |/(1) | ml | w| IC wiGv |w
thujp 200 | W | W/ G00AM Y [mijitr | w Per 1000 Chicks | ¥ | |(5) |w | iml v
lachesis 200w {w 4.00Pm | ¥ miftr | w Per 1000 Chicks | ||(5) ¥ m v ks
Mercurius Sol 6 ¥ v E00AM w _‘mlﬂtr W Per 1000 Chicks | | ((3) w | m | w L4
mtmTatd v VEOMwl  mpe  wPer00Cids |vli@) w] m vl -
G e |2 S A | = vl v A4 il v
Antim Tart 30 . L S0 M v | - v v lw| (35 |wlcll |w|
Lachesis 200 W P S00 MM [w | s = v/ v v s |wlel |w|
Antim Tart 30 | ¥/ 5:00AM ¥ = I_'“(Z) I - 25 wGl w
Ledumpal |w | @1 500 AM_ ¥4 = vl - L4 5 |wlecn |w
LedumpPal W w5100 AM | W | = v o wl v 25 |wiGn |w|
Antim Tart 30 | W v 500AM W = v 2 v - %5 w6l |w
PN Ty 2 W v 300 ¥ - w2 w|| I _twi 5 |wien v
Antim Tart 30 | W | ¥ 500AM | ¥ B vl w L | |wl 5 |wicn v
AEWD Tare S (- ki | o 1559 0 et st = s . (S WS, o3 - Bl
empe  lw (v ERART : . vl vl v| 3 [wlen w
Zeetress W o ko I - v @ w|| - » wien v
Bogt | | o A - @ v wl 1z |wlon |v]
MtmTat® v |v 50N ¥ - vl@ v lw| |z |wlen v
senneniylvewelv T T o - T 5] = lvlal
Vitarmin ¢ v v 500 AM W _‘ v @2 = - 45 % wiGl w
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=1 [ Aklinpur
Jai shri Bala Ji Maharaj Ki Mis Eala]l Poultry Farms 99 Age Date: 18-09-2024
= Sale/ T 10:30A ® 400 P Total Totb pro.afte - Other.
Birds| S | w | M g S pm | S prod rok roreak ™| " | feed Gms Birds Feed
1A 2868 300 2215 12/ 197| | 2412 12 2400 837 1056 23 0 5856 740
18 2988 300 2282 10 210 2492 10 2482  83.1 100 2 0 0 800
0 NEih e o] 0 0 00 © 0 0 0
0 , 0 0 0 00 © 0 0
Stot 5856 0 o 600 4497 22 407 0 4904 22 4882 834 102 -21 0 0 5856 140
27 2880 1 300, 2180 15| 210 2390 15 2375  82.5 104 38 0 5885 2185
28/ 2085 | 300 2280 15] 170 2450 15 2435 816 101 3 0 -1 -600
0l Ereeial | 0 0 0 00 0 0 0 0
0 ' 0 o0 0 [ I — ) 0
Stot 5865 1 o 600 4460 30 380 0 4840 30 4810 820 102 2 0 0 5864 1585
3n_ 2938 325 2195 13 220 2415 13 2402  81.8] 111 48 — 0 5860 1960
3B 2922 325 2145 15 220 2365 15 2350  80.4 111 -186 0 0 -850
i ' JEER 0]~ 00}~ 0 0 0 0
e 0l - 0 o 0 0.0 0 0 0
Stot 5860 0 0 650 4340 28 440 0 4780 28 4752 811 111 -138 0 0 5860 1310
an[ 2935 1 325 2165 16 200 2365 16 2349  80.4 111 -33| 0 5857 2025
4B 20227 | | 325 222 14 195 2467 14 2453 839 111 29 0 -1 -850
= a0l ' = o o 0 0.0 0 gl 0 0
0 0o 0 00 0 0 0
stot 5857 1 o 650 4437 30 395 0 4832 30 4802 820 111 E 0 0 5856 1375
GI_tot [ [ 821 107 166 1) U 23436 4410
B - T 971 Age i
= (Salel| T 10:30A § T 4:00 3 © Total Tot. proaft o +.  Other.
vty 8 m_ 32 pm >3 prod brok erbre o e Al B 8 | Birds | Feed
5A 2237 | 235 1800 13 90 1890 13 1877 B39 105 4 0 4478 2
58 2239 235 1760 12| 80 1840 12| 1828 816 105  -16 0 0 470
| o ' L o 0 o 00 0 0 0 0
0 0 0 0 0 00 0 0 0 1700
Stot 4476 0 o 470 3560 25 170 0 3730 25 3705 82.8 105 A2 0 0 4478 1232
6AT 2241 235] 1795] 10| 95 2 1890 12 1878  83.8 105 19 0 4524 472
68 2283 | 235 179‘0 ELEE 70 2 1880 17 1843  80.7| 103  -13 0 0 470
0| IEETS) s | 0 o 0 00 0 0 0 0
(] 0| L 0 o 0 0.0 0 ol 0 1700
Stot 4524 0 o 4fo 3585 25 165 4 3750 29 3721 823 104 6 0 0 4524 1702
(] = 0 0 0 0.0, 0 0] 0 0 0
0 ol o 0 00 0 0 0 0 0
= = 0 o 0 0.0, 0 0 0 0
(1] 0 | ol 0 0 00 0 0 0
Stot D-0 o 0 D O 08 0 o 0 0.0 0 0 0 0 0 0
Giitot 9000 0 o 940 7145 50 335 4 7480 54 7426 825 104 & 0 0 9000 2934
il
T .1 fge =
| Sale/ | T 10:30A | F @ 400 Z D Total Totb pro.afte Other.
Bids ¥ 1% | § 0 23 Tom 58 prod | vok irbeesk| © %™ * | wen O™ Birds Feed
0 - | 0 00 00 0 0 0 0 0
o 11EE 0 00 0.0} enll o o 0 o
0 0 0p 00 0 0 0 0
0 0 0 0p 00 0 0 0
Stot 0 0 o0 00 0 0 00 0 00 0 0 0 0 0 0
e 0 0O 0.0 0 0 [1] 0 1]
0 0o 0o 00 o 0 0 0 0
0 o 0 00| O 0 0 0
0 0 o 0p 00 0 0 0
Stot 00 o0 00 @0 o e 1] 00 0 0 0 0 0 0
Glil_to 0 0 0 0 ] 0 0 0 U0 0 0.0 0 0 0 0 0 0
— s 01 Age 0 "
% Sale/l T 10:30A | F @ 4:00 T Total |Totb pro.afte Other. |
B“'ds. g | TE ™M g3 | i! g prod | rok rbreak Yo IGms +- | “fues Gms ' Birds Feed
0 | =5 [t o olo . 00 © 0 0 0 0
0 | ey 0 00 00 0 0 0 0 0
0 e 0 00 00 0 0 0 0
. 0 00 00 0 0 0
Stot 0 0 o O 0 0 ¢ ¢ g 0 0.0 0 0 0 0 0 0
0 P 0 00 X 0 0 0 0
0 [T i 0 00 00 0 0 0 0 o
_ I 0 00 001 0 0 En (I
0 0 0 g0 00 0 0 0
Stot 0 u o a u () n 00 o u.o 0 0 0] 0 0 0
GIV_to 0 o0 () 0 0 [ 0 0 ]
m"'ﬂmﬁm #DIvio!
L) 0.1 Age
Z Salel 1 10:30A 7 O 4:00 F U Total Totb pro.afte Other.
| | Birds § v & m 33| ow ® O] prod | ok riwes| T[S | geg [OM Birds Feed
0 O E—lls gl [ 0 00 00 0 i — RO 0
0 o e 0 00 LY R, ) R 0 W 9
0 = e = 0 00 00 0 0 0 0
0 0 0 00 00 0 0 0
GV_tot 0 0 o0 0 I, T t— 4 0 0.0 0 0 0 0 0 0
Ftot 32438 2 0 3440 24879 160 1957 4 26836 164 26672 82.2 106 171 0 0 32436 7344
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Meter Reading From 0
GIl Gl Gm GV [ Gv Total
BF 18000 9392 0 0 0 28392
Prod 19246 7426 0 0 0 26672
Total 38246 818 22 0 0 0 55064
Market | e 0
Bal 38246 16818 0 0 0 55064
Brok = 0
e | I 0
Stock | 38246 16818 0 0 0 55084
LS
Empty CARD BOARDS TRAYS Plastic Empty Katta  PinkBig | Pink Small White Big
Trays 13 17 20 Trays Bags 10eggbox 10eggboxi 10 egg box
B/F 1061 14049 64| 3350 o 358 0 50250
Market 1 ! ! ! | i ! 1
Total | 1061 14049 54 3350 L4 358 0 50250/
Recd | . =
+l- | ] =
Bal 1081, 14048 54 3350 0 358" 0 50250
_ _Birds~ =
Gl [ Gh Gill GIV GV Total
age | w| ora | et | er | o1 |
BF | 23438 9000 0 0 0 32438 |
Mot | -2/ ol 0 0 o 2 s |
Sale/Tl 0 0 0 0 0 0
Add 0 o 0 0 0 0
Total 23436 9000 0 0 0 32436 =
_ Feed
Gl 6 | em | GV GV Total
BF 6810 474 0 0 7384 _
Cons 2500 940 .| 0 3440
Add 0 3400 LR aD || 0 3400
Total 4410 2934 5 =l 7344
Other Feed
5 i | ] Gill i« . . { Total
BiF | 0 0 0 0 0 0
Cons 0 0 0 0 0 ]
Add 70— e ] = =
Total 0 o .. 0 ' Eacarea 0
Vaccine Name ‘Age Shed
o)
Medicine m _ Time Dosage i A Per Days  Consumed
Livs2 R % 900PM \mi/itr W Per 1000 Chicks ¥ | (1) W
thja200 W v 6:00AM ¥ miftr  wPer1000Chics v | (5) w|
lachesis 200 | w w400Pm |W|  |mitr | wPer1000Chicks |'W||(5) | ¥
Mercurius Sol 6 ¥ _ W 5:00 AM| W |mi/itr | Per 1000 Chicks | ¥ | (3) | i
| Antim Tart 30 . ygine \myitr  wPer1000Chics ¥ |(3) w|
|6 |w had = 5 L b v - v|@ v
| Antim Tart 30w » 500 AM ¥ | l I @ vl
. L=t
|Lachesis 200 W ¥ SI00AM | | - vl () *
Antim Tart 30 W w 5:00 AM W | : "' @) ;
|Ledum Pal W |wS:00AM ¥ = vl v
Ledum Pal - w 5:00 AM W 1 = e 1| FNTTRE
_ o o P - _ wle) el
Antim Tart 30 'w LW 1= - v 2 v
MtnTat (W | S00AMIY I el =
Antim Tart 30 | W W 500AM ¥ ; < vl |
Antim Tart 30| W v SIOAMY - va v
|LedumPal W (i SEOAML) === i —~wllayibe] SEESTE n
Zeetress 4| ok ol Wik j [ = @ || W
Neeri | w| |w 500AM W | = = f'“@) [w] |
AntmTart30 W w S00AM W[ B "' | (2) i
Antim Tart 30w W 500 AM w ' Tw v o) v
Vitamin ¢ - |w 5:00AM W T =4 @ ==

-—An A —

Eggs Sets
1000g
1100g
1200g
1300g
1400g
1500g
Mixed
White Small CFL
10eggbox  11W
o 0
0 0
8 s
Unit Shed Group
m wl i wlev
m w 5 |wm
m e 7w G
m w7 |wlav
m el 1 w|GIV
z 25 z‘gu
- 5w Gl
et 25 |wGl
v 25w Gl
w| 25 wieH
v 25 w Gl
B 25 w GII
v 25 |w Gl
| v 25 w |Gl
3 i 25 |w |Gl
s 25 |w Gl
|| 25 |w|GH
=== | | —
| 25 |w|Gl
v v
hd 25 wiGH
w 45 2% w GIl

| | |
fipaaaaaaaaaaaapaaana
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. Aklinpur
Jai shri Bala Ji Maharaj Ki M/s Balaji Poultry Farms 986 Age Date: 17-09-2024 S
= Salel T 10:30A | F 4:00 T Total Totb pro.afte Other. |
Birds| S v | X |m e A gl R s Ml 07 TN Birds Feed
1A 2868 300 2215 10 219 1 2434 11 2423 845 105 86 ' 0 5856 1340
1B 2988 300 2262 12 230 2492 12 2480 830 100 40 0 0 -600,
0 = ol 0 0 00 0 0 0 0
0 _ ' 0 0 0 00 0 0 0
Stot 5856 0 o 800 4477 22 449 1 4926 23 4903 B3.7 102 126 0 0 5856 740
2a7 2880 [ 300 77 14| 220 | 2427 14 2413 838 104" 102 B — 0 5865 2785
28 2985 | 300 2210 11] 200 2410 11 2399 804 101 3 0 0 -600
0 ] ' = o 0 0 00 o 0 = 0 0
0 o : | | TRLE o) 0 0 0.0 0 O3 0
Stot _ 5865 0 o 600 4417 25 420 0 4837 25 4812 820 102 EE 0 0 5865 2185
3~ 2938 T 325 2115 9 250 2 2365 11 2354 — 80,1 111 193 0 5880 2610
3| 2022 | 325 2292 13 260 3 2552 16 2536 ~ 86.8] 111 74 0 0 -850
=% SR O e Of 0 o “od] o o o o
. 0 | : ' 0 0 0 0.0 0 0 0
Stot 5860 0 o 650 4407 22 510 5 4917 27 4890 _ B3.4 111 -119° 0 0 5860 1960
4a[ 2935 325 2184 12 210 | 2394 12 2382 812 111 | 0 5857 2675
48| 2922 325 2260 10 175 1 2435 11 2424  83.0 111 30 0 0 -650
=0l T e i [ ) ) I .4 e
0 ' o] 0 0 0.0 0 0 0
stot 5857 0 D 650 4444 22 385 1 4829 23 4806 821 111 -32 0 0 5857 2025
eu_m—ggg—o——mmnu—mz—ﬁmu—srTm_ﬂmW_-ﬁ%_T__ﬁ 23438 1
£ i : 97 Age - Ak
= [sale/| I [10:30A F © 4:00 7 T Total | Tot pro.aft +. | Other.
Birds @ 3 @ M 2 ° pm > S prod |brok erbre . Ko e S o Birds | Feed
5A| 2237 235 1780 10| 105 2 | 1835 12 1873 83.7 105 | 0 4476 472
&8 2239 | 235 1786, 10, S0 2 1856 12 1844 824 105 18 =0 0 -470
0 i = s o o o 00 0 o ST 0 0
0 0 | 0 0 0 00 0 0 0
Stot 4476 0 0 470 3546 20 195 4 3741 24 3717 83.0 105 24 0] 0| 4476 2
6a~ 2241 235 1793 14| 80| | 1873 14| 1859 83.0 105 16 : 0 4524 942
68 2283 235 1800 13] 70 1 1870 14 1856 813 103 25 0 0 470
0 o | B 0 0 o 00 0 0 | 0 0
0 0 | 0 0 0 0.0 0 0 0
Stot 4524 0 0 470 3503 27 150 1 3743 28 3715 821 104 E] 0 0 4524 472
o ShaT T o a4 o 0o o 0 o "o "0
. 0 = =] 0 o ol 00| 0 0 = 0 0
B, e T e gy el Bt SLTRE 0 0
0 0 _ () 0 0.0 0 0 0
Stot 0 0 o 0 = ol vl [ 0 00 0 0 0 0 0 0
Gl tot 9000 O 0 940 7139 47 345 5 74B4 52 7432 826 104  -33 0 0 9000 474
|
: e —= 0.1 Age . =
Salel T (10:30A | @ 4:00 ¥ T Total Totb pro.afte Other.
b E_ L 53 om 39 prod | rok roreak  * O™ " | feed e ' Birds Foed
0 1Y | 0 00 00 0 () 0 (] 0
. o d i = ' 0 00 00 o0 o Fosde . e AR
| 0 =T = 0 0p 0.0 0 0 0 0
0l 0 o 0Op 00 O 0 0
Stot 0 0 a0 Dl 0. 10x0D B 0 0 0.0 0 0 0 0 0 0
0 = Sfe=——" o 0p 00 0 0 (] 0 0
0 i = o 0Op 00 0 0 — 0 0 0
| [T T =2 0 00 0.0 0 0 0 0
0 0l o 0Op 00 O 0 0
Stot 00 b0 0. 0 0 00 0 0.0 0 0 0 0 0 0
Glil_to 0 0 ] -, T, A, 0 0 0 000 0 0 0 0 0
X Prini ; o 0.1Age P W
" Salel T (10:30A 3T T 4:00 Total Tot.b pro.afte Other.
Bads % v K 353 om Es’___pmd rok _:hreah % |G ¥ | feg O™ | Birds|Feed
0 A i o o0 [ 6o © 0 0 0 0
0 e . L 0 00 | 0o o0 0 oD 0 0
0| | | 0 00 0.0 0 0 il 0 0
0| | | 0 00 0.0 0 0 0 i
Stot () B0 g o 0 0 00 0 0.0 0 0 0 0 (] 0
0| o T [ B 0 1 0 88
] R E=o T o 00 ) 0| = 0 0 0
TR, Bl 0 oo 0.0 0 0o 0 0
0 0 | | 0 00 0.0 0 0 0
Stot 0 0 ) i B 0.0 s U 0 0.0 0 0 0] 0 0
GIV_to 0 0 o0 U Oaa U -0 [ (1 500 0 0 0 0 0
Water Cons(1) WE()= ssess Water Cons(Neup)  WIF(NCUP)= _ #DIVIO!
_______ L . = __-Ulifge X ?
= Salel T 10:30A 5 W 4:00 7 @ Total Totb pro.afte Other.
Bids 2 | ™ £3 pm 23 prod  rok rbreak %) | e | Birds Feed
0 Tl | [ ] 0 00 0] 0! 0 = = ol 0
) B, | y 0 00 ) ) | S 0 030
oty =l 0 00 [ & 0 o= 0 0
0 0 0 00 00 0 0 0
GVY_to 0 0 = () T N T 0 0 0 0.0 0 0 0 0 0 1]
Ftot 32438 0 0 3440 24884 138 2109 12 26993 150 26843 828 106 -211 0 0 32438 7384
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Meter Reading From 0 )
Gl | an Gl GIV GV Total Eggs Sets
BIF 29089 22060 0 0 0 52049 1000g |
Prod = 19411 7432 0 0 0 26843 1100g |
Total 48500 30392 0o 0 0 78892 1200g |
Market 29500 21000 oL Tl i 50500 1300g |
Bal 19000 9392 0 o0 0 28392 1400g |
Brok [ 0 15009 |
15 O P | ! 1 i Mixed | .
Stock 19000 9392 0 0 0 28392
= \
Empty CARD BOARDS TRAYS Plastic Empty Katta  PinkBig  Pink Small |White Big [ White Small  CFL
Trays |~ 13 17 20 Trays Bags 10eggbox 10 eggboxl 10 egg box 10 egg box MW
BF | 1081 14049 54 3350 0 358 0 50250 0 ; o o
Market bl f S = | —— _ .
Total 1061  14043] 54 3350 0 358 0 50250 0 of o
Recd | i '
+“- + + 4 £ £ e . £ S
Bal 1061 14049 54 3350 (] T 0 50250 0 0 0
I _ Birds =

|Gl [ Gl GHi GIV GV Total
Age 986 97 | 0.1 e i | T
BF 23438 9000 0 0 0 32438 q ] jj il 3
Mort 0 0 0 0 0 0 |
sale/ml 0 0 0 0 =0 9] =35
Add 0 0 0 0 0o, Y
Total 23438 9000 0 0 0! 32438

B 6w T oW 1 e | OV Total |
BF | 9310 1414| 0 511 [ 10824] e
Cons 2500 0 0 0 0 3440
Add A 0 0 0 0 0 = 0
Total 6910 474 0 = 7384

[ A Other Feed —

Gl Gl Gl - < i )
B/IF | 0 0 0 o 0 0
Cons 0 Wi as A0 0 0 0
Add ' | | | | = 0
Total 0 0 0 e ] el 0
Vaccine Name Age Shed
_ Medicine tn  Time  Dosage PRt e = SR o Days Consumed Unit Shed Group i
w2 | v 900PM v _miftr | wPer 1000 Chicks | ¥ (1) ¥ m |wl e |viov |w]
thya200  w | w 6:00AM W | |mifitr  w Per 1000 Chicks ¥ ' A B ml v 5 wlem w|
iachesis 200 ¥ Lapl4.00Pm | W | mifitr _ w Per 1000 Chicks W | ((5) ¥ | m_|wl 7 wlem w
Mercurius Sol 6 ¥ | w|6:00 AM W | |mi/ier ' Per 1000 Chicks wl@ - m v 7 |wlglv w|
Antim Tart 30w (wE00AM V| miftr | wPeri000Chics ¥|(3) w| m wv| 1 wleav w
G w  [Visooamw EdE =l =] — - v| 3 wion v
Antim Tart 30 | ¥ 5:00AM ¥ i - wll@ \w A 5 wlcll w
lachesis 200 | W v 500AM wl : I wl@ - e 5 wGn w
mntmn v |vemmel Ty ~la > v v v
lequmfel ¥ s s 5. v - 1w (25 |w|GIl |w
Ledum Pal {-9) b g :'V - :(1) - v 25 wiGl W
Antim Tart 30 | ¥/ szm': v vlo v -] s wlen w
LLnr e BA R bl B v _ Jwlin L 2 % |wien w
Antim Tart 30 | W ok Ll - v (2 w v 3 wlcn w
Antim Tart 30 | ¥ v S00AM ¥ < wlien [l v 3 won w
ledumPal W (v SO Y - wl@ v  |w| = wlen [w]
o T Rl - i@ |v| | el |m [~fe ]
Neel Wi v S00AM ¥ - @ = w| 25 wiGn w|
Antim Tart 30w, w 5:00AM ¥ |~ vl (@) w v/ s wlicl w
Adtm Tart30 W | W 5:00AM W | e v @2 v w3 won w
vitamine  |w _v_s:oom_z! g -2 w [whs | |wiem w|
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e 52 Aklinpur 1 70
Jai shri Bala Ji Maharaj Ki M/s. Balaii Poultry Farms 985 Age Date: 16-09-2024
P Sale/ 1 [10:30A T 400 P Total Totb pro.afte Other.
Die ; L §3 S | prod |k ibmak| © |08 ¥ | e |OMe Birds Feed
14| 2868 | 300 2280 10| 240 1 2520 11 2509 875 105 A | 0 5856 1940
1B 2988 300 2283 15 252 2535 15 2520 843 100 77 0 0 -600
0 | ' B 0 0 00 0 0 =1 09 0
0 | B 0 o 0 00 0 0 0
Stot 5856 0 o0 600 4563 25 492 1 5055 26 5029 859 102 76 [} 0 5856 1340
2a[ 2880 300 2115 12| 210 2 2325 14 2311 80.2_ 104 2 0 5886 3385
28 2986 1 3000 2215 11[ 200 2| 2415 13 2402 80.5) 101 60 0 -1 -600
o | [ 0 00 0 0 0 0
0 B (] 0 00 0 0 0
Stot 5866 1 o 600 4330 23 410 4 4740 27 4713 804 102 62 0 0 5865 2785
3a”_ 2938 325 2280 10 280 3| 2560 13 2547  86.7 111 163 0 5860 3260
38 2922 325 2215 13 260] = 2475 13 2462 843 111 97 0 0 -650
0 (AR ~wE, o o 0| 00 0 0 | e, | 0 !
0 | 0 0 0 0.0 ol 0 0 '
Stot 5860 0 0 650 4495 23 540 3 5035 26 5009 855 111 260~ 0 0 5860 2610
aA” 2935 325 2215 11 180] 2395 11, 2384 81.2 111 5 0 5858 3325
48] 2923] 1] 325 2270 11 195 2465 11| 2454 840 111 € | | -1 -650
o R P o o o oo o o o o
0 o 0 0 00 0 0 0
stot 5858 1 0 650 4485 22 375 0 4860 22 4838 826 111 A 0 0 5857 2675
GI_tot 0 836 107 273 1) 0 23438 9410
TR AY, 96.6 Age -
H SalaJ ) 1:1301\*& 4:00 Z @ Total |Tot. pro.aft +). | Other.
il 8 w29 o 2% orod lieakierbm | %™ ** | jeeg °™ | Birus | Foed
5A 2237 235, 1800, 10 90 1 1890 11 1879  84.0 105 6 _ 0 4476 942
58 2239 236! 1794 12 80 1874 12 1862  B3.2 105 1 0 0 -470
0 0 o0 0 00 0 o 0 0
0 0 0 o0 0 0.0 0 0 0
Stot 4476 0 o0 470 3584 22 170 1 3764 23 3741 836 105 7 0 0 4476 472
6A~ 2241 — 235 1788 15 70 1858 15 1843  82.2 105 5| 0 4524 1412
68| 2283 235 1800 14 95 1895 14 1881 824 103 - iRl 0 0 -470
0 P T o o o ©0 O o 0 0
0 0 ' o__0 0 0.0 0 ol 0
Stot 4524 0 0 470 3588 29 165 0 3753 29 3724 823 104 -3 0 0 4524 942
o a0 0 00 0 0 0 0 0
[Tl o0 0 0 0.0 0 0 0 S0
_ 0 ! 0 0.0 0 0 0 0
0 0 | | () 0 00 0 0 0
Stot 00 ) Y ] [ 0 0.0 0 0 0 0 0 0
Gil_tot 9000 0 0 940 7182 51 335 1 7517 52 7465 829 104 4 0 0 9000 1414
= |
S aS e . ) -0.1 Age .
= Salel T 10:30A F D 400 F P Total Totb pro.afte Other.
Birds ¢ v+ & w 3% pm 3% prod ok rbreak (%™ " fed (®™ | Birds | Feed
0 =1 ‘0] ola 00 o 0 0 0 0
0 0 00 00 o0 0 0 0 0|
=T 0 0 00 0 0 0 0 :
0 0l o 0g 0.0 0 0 0 _
Stot 0.0 650 0—0 0 -0 0 0 0 00 0 0 0 0 0 0
0 | 0, 0Op 0.0 0 0 Bl 0 0
FQ| s E= : o0 0p [ 0 0 0 0
0 0 09 00 0 0 | v 0
0 0 0 0p 0.0 0 0 0
Stot f=ll===9-—10 Egs ) 0 00 0 0.0 0 0 0 0 0 0
Glll_to 0 0 ] 0 =0 S [1] 00 0 1] 0 0 1] 0
0.1 Age SR |
= |Salel I 10:30A F P 400 F Total |Tot.b pro.afte Other.
cmras 5§ WOMET T ET L o ek Oms | teea ™ | Birds Feed
i 0 3 ' 0 00 00 0 g GIEE"N T 9
A 0 00 00 0 o 0 o 0
0 6/ oo | o0 0 0 0 0
0 0 00 00 0 0 0
Stot 0 0 0.0 [ | N 00 0 00 0 0 0 0 0 0
] 0 00 00 0 0 0 LS
0 0 00 00 0 0 0 0 0
1 0 0 oo 00 © 0 0 0
0 0 0 0o 00 0 0 | 0
Stot 0 0 0 0 I 0 0 0 00 0 0 o] 0 ] 0
GIV_to 00 5 . 0 00 0.0 ) 0 000 0 0 [ 0 0
Water Cons(1) ___ WIF(1)= ##ass Water Cons(Ncup) WIFNCUP)= __ #DIVIO!
SR 5 el U {1 Age . = L.
= Sale/ | 10 304 F O 400 F P Total Totb pro.afte Other.
Birds ?; TF 39| pm 39| prod | ok roresk | |08 | teeq [OM8 Birds Feed
0 0 | 0 00 00 0 0 0 o 0
of O B ry 0 00 00 0 o ] Tk 0 0
(1110 ST T 0 00 00 0 0 0 0 4
0 0 000 00 0 0 0
GV_tol fisitl . oa ® Dl -ta e 0 0 0 00 0 0 0 0 0 0
Ftot 32440 2 0 3440 25055 144 2152 9 27207 153 27054 834 106 277 0 0 32438 10824




Fase- 53
Meter ReadingFrom 0 o
Gl | G | G GV | GV Total Eggs Sets
BIF 9500 15495 e | 0 24995 1000g
Prod 19589 7465 0 0 0 27054 1100g
Total 29088 22960 0 () 52049 1200g |
Market | il . HENs 0 1300g |
Bal 29089 22960 0 0l 0 52049 14009 |
Brok | ' , 0 15009 |
e (EodoEl ! Y Ee— 2 {Mixed '
Stock | 29088 22960 0 0 0 52049
\
Empty CARD BOARDS TRAYS Plastic Empty Katta | PinkBig  Pink Small |White Big White Small  CFL
Trays | 13 17 Trays, Bags | 1Deggbox 10eggboxl 10 egg box 10 egg box 1w
BIF 1061 14049 54| 3350 0 358 0 50250 0 3 0 0
Market solmas . ! S
Total 1061 14049 54| 3380 0| 358 0 50250 0 0 0
Recd A i tio M| 1
4= = ) [ | o ] S
Bal 1061 14049 54 3350 ) 358 0 50250 0 g 10} 0
: Birds - = u
|Gl il Glil GIV GV Total
Age = 985 966 | 0.1 [ 0% a1 | =y, el o]
BIF 23440 9000 e 0 32440 T
Mort -2 g = 0 0 0 -2 7 = o
salelTi 0 TR 0 0 O s
add | O 0 0 0 0] 0 | [
Total 23438 9000 0 0 0 32438 ;
e — N Fm _—
Gl Gli Gt | GIv GV Total
BIF 11910 2354 0 O | 14264 e
Cons 2500 840 _Bl, s | ...\ AT
Add 0 0 0 0 0 0 Tl
Total 8410 1414 0 0 10824 =
[ 3 Other Feed <IN TN S
Gl Gl Gl | reNVT ] BV js atom
BF | 0 0 0 0 0 0
Cons 0 0 el 0 0 0
Add | | | = o o
Total 0 0 0 0 M. =t
Vaccine Name Age Shed
_ Medicine n Time  Dosage Per i, Days Consumed Unit Shed Group
w2 v 2 | vo0MM.w mifitr | W Per 1000 Chicks W ||(1) W | m c wlov w
thuja 200 - w 6:00 AM W |miftr | w Per 1000 Chicks W | (5) W Iml e 5 wlem w
lachesis 200w Lapl4 000 LW b _‘mmtr | Per 1000 Chicks | ¥ | |(5) v | m |w| |7 |wiem|w
Mercurius Sol 6 ¥ weoaMwl (i | m |l 7 wleN v
Antim Tart 30 | ¥ |9 SX0NE Y miftr | ' SRR 1 | w|GN ¥
Gud B | V500 AM W | o 5 wl|Gl W]
Antim Tart 30 | W, | w S00AM ¥ ! = 25 wlGn w|
Lachesis 200 | W |¥ 5:00AM W i i v % wiGl v
AntimTart30 |w| | ¥ 500AM W i | = 25 | w|GH v/
ledumPal |w| | wS00AM|V| o - % w|Gl W
LedumPal | W | w 5:00AM ¥ = % lwlen |w
|Antim Tart 30 ' (w SOV 3 ._'4 % wiGn w
|AntimTart30 (w, | W S00AM W | =g 25 fwlor v
Aim T30 W) (VIS0 | | lwl [ |wlen [
fAntonTart30 |wt - |w|SAMIR T ~ | [w| s |wlem lw|
ltedumpal |w| |v|SO0OAMY (=] |5 [w]en [w]
[Zectress | W P iiian e - 5 wiGl w|
Neet  |wi (v S:00AM v | LAY w| s wlan
AtmTat30 W @|S00AM W vl |z [wlen [v]
v _w.5:00AM| W v 5 wiGl v
v - W 5:00AM W wds6 25 wici ¥
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: "‘—"' Aklinpur
Jal shri Bala Ji Maharaj Ki Mis Balaji Poultry Farms 98.4 Age Date: 15-09-2024
" =  Sale/ T 10:30A F U 400 P Total Totb pro.afte Other.
Birds| S | v | § 33 pm S | pod | rokroreak|  * ™ | eed O™ | Birds Feed
1A, 2868 | 300 2280 10 240 2520 10 2510 87.6 105 149 "0 5856 2540
1B 2988 300 2205 14 252 | 2457 14 2443 81.8 100 15 0 0 -800
0 ' e ' 6 0 0 00 0 0 0 0
0 = 0 0 0 00, 0 0 0
Stot 5856 0 0 600 4485 24 492 0 4977 24 4953 846 102 134 0 0 5856 1940
2a” 2880 300 2115 12210 2325 12| 2313 80.3 104 134 Tl 0 5866 785
28 2986 300 2278 15 200, 1 2478 16| 2462 825 100 10, 0 0 -600
0 = i ' 0 0 0 00 0 0 0 0
0 = 0 o o o0 0 [ 0 3200
Stot 5866 0 0 600 4393 27 410 1 4803 28 4715 814 102 124 0 0 5866 3385
3a” 2940 2 325 2115 11 280 2395 11 2384 811 11 89 0 5862 710
| 2922] | 325 2115 10 260 | 2375 10 2365  B80.9 111  -29 0 -2 -850
= i - o 0 0 00 0 o 0 0
BF=al 0 0 0 0.0 0 0 0 3200
Stot 5862 2 D 650 4230 21 540 0 4770 21 4749 _ B1.0 111 418 0 0 5860 3260
4A” 2935 325 2215 14 180 2 2395 16 2379 811 111 26 0 5859 775
a8 2024 1] 325 2280 13 195 2 2475 15 2460 B42 111 29 0 -1 -850
=0 =] a0 0 00 0 0 0 0
0 0 0 0 00 0 0 (] S
stot 5859 1 o 650 4495 27 375 4 4870 31 4839 826 111 55 0 0 5858 3325
Gl_tot 0 ; 53 0 U 23440 11910
= ; q 96.5 Age :
= Salel P 10:30A F D 4:00 F T Total Tot proaft _ | Other.
il AT _ e g e o [ TR Ll [ Birds Feed
5A 2237 235 1790 12 95 | 1885 12 1873 837 105 6 0 4476 88
5B 2239 235 1798 15| B0 2 1878 17 1881  83.1 105 5 0 0 -470
0 £ (I T ' 0 o 0 00 o 0 2 0 0
0 0 0 0 0 00 0 0 0 1500
Stot 4476 0 0 470 3588 27 175 2 3763 29 3734 834 105 11 0 0 4476 942
8A 2241 235 1793 15 70 1863 15 1848 825 105 -15 0 4524 382
68 2283 235 1800/ 15 95 1 1895 16/ 1879 823 103 7 0 0 -470
0 =) =] ol o 0 0.0 0 0 [ 0 0
0 1] 0o 0 00 0 0 I 0 1500
Stot 4524 0 0 470 3593 30 165 1 3758 31 3727 82.4 104 ] 0 0 4524 1412
0 3 of o 0 00 0 0 0 0 0
0 Fnd | o o 0 00 0 0 0 o 0
= =T glEgTg) 00 0 0 Qg o
0 0 [ 0 0.0 0 0 0
Stot 00 0 0 =00 0 o 0 00 0 0 0 0 0 0
Gil_tot 8000 O o 940 7181 57 340 3 7521 60 7461 829 104 3 0 0 9000 2354
[ |
; AR = -0.1 Age : =S
= o 10:30A F D | 4:00 T Total Totb pro.afte Other.
B | § | 8§ m 2% |pm P g prod  rok r.break ik B B bk ' Birds Feed
0 = 0 00 00 0 0 0 0 0
0 1 0 00 0.0 0 0 : Ca 0 0
| 0 = | o 0p 00 0 b 0 0
0 0 o 0o 00 0 0 0
Stot 0 0 ¢a 0 Dntl.  Owl 00 0 00 0 0 0 0 0 0
= o 0@ 00 0 0 0 0 0
I 0 0o 00 o0 o 0 0 o
0 o 0p 00 0 0 0 0
0 0 0 0p 0.0 0 0 0
Stot 0 0 0 0 g © 0 0 =—=10 0 00 0 0 0 0 0 0
Glll_to 0 0 0 0 0 0 0 0 0 O 0 00 0 0 0 0 0 a
5 0.1 Age =
. Salel T 10:30A Z @  4:00 ¥ D Total Totb pro.afte _ Other.
Birde £ | v B9 % B3 o | on rovenk | Gms - | “ed O™ | Birds Feed
Oficl damoL=o® sk ool T ] I, I 0 0 0 0
0 = .0 ol 00 O 0 0 0 0
0 o i 0 00 0.0 0 ) 0 0
0 0 00 0.0 0 0 0
Stot 0 0 0 0 === =gy 010 0 00 0 0 0 0 0 0
0 ' 0 00 00 0 0 T 0 0 0
0 [ 0 00 00 o0 0 0 0 0
[EEE ) Jue= 0 0 o0 08" B8 o T, e,
0 0 | 0 00 0.0 0 0 0
Stot 00 0 0 0 0 0 0 0 0 0 0.0 0 0 0] 0 1] 0
GIV_to 0 0 0 0 0. 0 1 =0 0 0.0 0 0 0 0 0 0
ater Cons Y= wanan Cons(Ncup) WIF(NCUP)= __ #DIVI0]
- : = 94 Age
2 Salel p > m 3 = m 3
pirde! § | 5| § (07 (5T T B R et L | % |Ows] Coeq s Birds Feed
0 0 | == 0 oo [ 00 o0 0 X 0 o 0
0 0 0o 00 00 0 e 0 0 0
Tamsr.. 0 00 00 0 0 0 0
0 0 == 0 00 0.0 0 (] T 0
GV_tol 0 0 0 0 0z 9 S0 Nan 0 0 0.0 0 0 0 0 0 0
Ftot 32443 3 0 3440 24784 156 2157 8 26941 164 26777 825 106 -50 0 0 32440 14284
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f ax- 55 A
Meter Reading From 0 - -
Gl GI Gl GV | GV | Total Eggs Sets
BF | 19184 8034 0 0 0 27218 1000g
Prod 19316 7461 0 ) 0 26777 1100g |
Total 38500 15495 0 0 0 53995 wog, |-
Markel 20000, o =i R 29000 [1300g |
Bal 9500 15495 0 0 0 24995 14009 |
Brok hEsn = 1 0 1s00g |
W Eile— e e f =] TR _ 0 [Mixed
Stock 9500 15495 (] 0 o 24995 .
\
Empty CARD BOARDS TRAYS Plastic  Empty ‘Katta = PinkBig  Pink Small |White Big ~ White Small  CFL
Trays 13 17 20 Trays| Bags | 10eggbox 10eggboxl  10eggbox 10 egg box W
BF | 1061  14049| 54| 3350 0 S ) T ' S O ey
Market | | ! fosmmm o e S N EESNG!
Total | 1061 14049 54 3350 0 358 0 50250 0 o o
Recd | v | St e e 5 S 1 =y
sy O i S CERE 0 Bkt Sl Tl Lig s e
Bal | 1061 14049 54 330 0 368 Ll 50250 o : o 0
= Birds i
Gl [ Gl Gl GIV GV Total
Age 984 95 |01 | 01 | 01 |
BF | 23443 9000 o] 0 o 32443
Mort -3 0 0 0 0 -3 1 i
Sale/Tl 0 0 o | Y | 0
Add o 0 0 o 0 0 =)
Total 23440 9000 0 0 0 32440 E| +]
: Feed - - 1
GF ¢ 6. | Gl Giv = GV Total
BF 4810 294 0 RV ] 5104 SR |
Cons 2500 940 o 0 o 3440 [~ A | |
Add = 9600 3000 0 0 0 12600 | flne 1 T
Total 11910 2354 0 0 14264 '
GI__ | GIL [ GH [ GV | GV [ Total
BF L] 0 DT — Wil 0
Cons 0 0 0 0 0 0
Add | REESENSS IWverRaal xS gie ] I 0
Total O 0 0 () 0 0
Vaccine Name ~ AgeShed
~ Medicine im  Time  Dosage  Per Per Days  Consumed  Unit ShedGroup
Livs2 hd v 900PM W | _mifitr W Per 1000 Chicks ¥ | (1) W Ic v (v
[thya200 ¥ el SOOMUNL Ay e Por 100 Chds (W I @ 5 |wGm w|
llachesis200 |w |9 400Pm |W|  |miftr |wPer1000Chicks | W |/(5) ¥ 7 |wlcm v|
| Mercurius Sol 6 ¥| [w6:00AM ®]  miitr |wPer1000Chicks W |/(3) |w| 7 |wlGN hd
AntmTart30 |w l}“m&“,!_  |mi |wPerioooChicks w|(3) |w| 1 |wic |w
|Gud | | ¥/ 500wl I~ @ v 35 | wlGl W
[Antim Tart30 (wr [Wi500AMIw| | e el e 5 wlcH |w
Lachesis 200 W LWis00am e T o wl@ vl 25 won vl
v _;Siwm.l | wll®) |w == oM 2L e 2
R e g oy 8 W 53PN 2 | E— %5 wien v
e v v|@ [v] 3 (wiel ||
e v lela [w] 5 won w
| Antim Tart 30 | W PN W | I~ v 2 - 5 wlcn |w
| Antim Tart 30 | ¥ s o R . v v ¢ 5 wlan v
lledumpy  |w = |wSOOMLY] T iE v @2 v 5 w|Gl w|
| Zeetress ['w B Ebckinsd Budl . v @2 v 25 wlGl W
(Meerl = ' wy B EELE A SRR = = s v @ v s wlGl |w
| Antim Tart 30 | ¥ | w|5:00AM | W - =) vl@ - s w|Go w
Antim Tart 30 W v S00AM W | [ = v @ v % wlon w|
Viamine | W, w.5:00AM ¥ | 7 [~ vl@ - % wl|Gl w
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rex-se

=3 Aklinpur
Jai shri Bala Ji Maharaj Ki M/s Balaji Poultry Farms 98.3 Age Date: 14-09-2024
= Salel T 40:30A ZF D 4:00 T | Total Totb pro.afte Other.
Birds ¢ | w | § n 33 pm | S prod ok roreak | O™ " | feeq e Birds Feed
1A 2868 ' 300 2160 15 218 2 2378 17 2361 823 105 .91 0 5856 3140
1B 2988 300 2260 12 210 2470 12 2458 823 100 7 0 0 -600
0 [EEECE [+] B 0 00 0 BliET | 0 0
0 0 0 0 0.0 0 0 0
Stot 5856 0 0 600 4420 27 428 2 4848 29 4B19 82.5 102 -84 0 0 5856 2540
2a” 2880 300 2250 10| 210 3 2460 13 2447 _ 85.0 104 2 0 5886 1385
28 2986 300 2250 13] 215 2465 13 2452 821 100 5 0 0 -600
0 0 o 0 00 0 0 0 0
0 ' ol o 0 00 0 Q|=unuss). 0
Stot 5866 0 o 600 4500 23 425 3 4925 26 4899  B83.5 102 7 [1] 0 5866 785
3a” 2042 2 325] 2275 11 210 1 2485 12 2473 841 111 98 0 5866 1360
3B 2924 2 | 325| 2188 9| 215 2403) 9 2394 819 111 0 0 -4 -850
o | | = 0 o 0 00 O o 0 0
0 ! | 0 0 0 0.0, 0 (] 0
Stot 5866 4 o0 0650 4463 20 425 1 4888 21 4867  B3.0 111 - 98 0 0 5882 710
4A” 2935 | 325 2192 17 180 2| 2372| 19 2353  80.2 111 5 0 5880 1425
48 2925 1| 325/ 2265 14 180 2445 14 2431 83.1] 11| 25 = 0 -1 -850
T iy T s S o o 0 - 6o b o =0 T
0 | 0 0 0 0.0 0 0 0
stot 5860 1 0 650 4457 31 360 2 4817 33 4784 817 111 4 0 0 5859 775
Gl_tot [ 826 107 7 0 U 23443 4810
96.4 Age
4. = Sale/l I [10:30A 5 @ 4:00 ¥ O Total Tot proaft Other.
Birds| S 7F | & M 3| pu © O orod brokierbee | > 107%| " | gaeq (%™ | Birds|Fued
5A 2237 235 1780 12 80 1 1880 13 1887  83.5 105 2| 0 4476 382
s8] 2239 235 1796 10| 70 1866 10 1856 829 105 19| 0 0 -470
TN | - 0 0 o0 00 © 0 0 0
0 0 | 0 0 0 0.0 0 0 0
Stot 24760 o0 470 3586 22 160 1 3746 23 3723 832 105 47 0 0 4476 88
AT 22417 235 1795 15[ 83 1878 15 1863 834 105 28 0 4524 852
6B 2283 235 1788 12| 96 1884 12 1872 820 103 18, 0 0 -470
0 | ol 0 0 00 © 0l 0 0
0 0 | 00 0 00 0 0 0
Stot 4524 0 o 470 3583 27 179 0 3762 27 3735 826 104 -10 0 0 4524 382
0 = [ | 0 00 0 0 0 0 0
0 | g 0 0 00 0 0 0 0 0
0 | [ | 0 o 00 0O g 9 o
0 0 | | 0 0 0 0.0 0 0 0
Stot 00 o0 0 -0l 2§ 0 = 0 0.0 0 0 0 0 0 0
Gli_tot 9000 0 0 940 7169 49 339 1 7508 50 7458 829 104 27 0 0 9000 294
[ |
MV 5 : 0.7 Aga
. = |Salel T 40:30A | T 4:00 F @ Total Totb pro.afte Other.
eiadd SIS B 3 g PM 2 ® prod | rok rbreak s sl o 3 o Birds Feed
0 0 00 ' 00 0 0 0 0o 0
0 0 00 00 © 0 0 0 ]
0 0o 0p 0.0 o0 (i 0 0
0 0 0 0pg 00 0 0 0
Stot 00 - [ T Vi P 00 0 00 0 0 0 0 0
_OF s e AR 0 0 00 o 0 0 0 0
0 0 0p 00 o 0 0 0 0
0 | 0 D0p 00 0 0 7] 0 0
0 0 | 0 0g 00 0 0 o 0]
Stot O ST A 0 0 0 0 00 0 00 0 0 0 0 0 0
Glil_to 0 0 0 0 0 0 0 0 0 0 0 oo O 0 [1] 0 0 0
el . 0.1 Age _
= Salel T 10:30A F T 4:00 F @ Total Totb pro.afte Other. |
Bids 3 | ™= | 8 |w 33 pm 22 prod | rok rbreak [ ] e [ | Birds Feed
L e : 0 00 00 0 0 GRS
07 0 00 00 0 0 0 WE B0
0 0 00 0.0 0 oL 0 0
0 0 00 00 0 0 0
Stot 00- Jo .0 0 0 0 0 ) 0 00 0 0 0 0 0 0
0] 0 00 00 0 0 0 0 0
0| 0 00 00 0 0 0 0 0
0 0 po 00 o0 0 0 0
] 0 | 0 go 00 0 0 0
Stot 00 o0 0. 4. @ 0 00 0 000 0 0] 0 0 1]
GIV_to 00 00 D 0. 0 O U0 0 00 0 0 0 0 0 0
fater Cons(1 WIF(1)= ####% Water Cons(Ncup) WIF( E
SRS T L L (0 et - e 0 A L . .
= | Salel | M (10:30A F 4:00 F D Total Totb pro.afte Other.
Birds| S | v | 8w |3 S’. P 9| ook irieenic] T [ IPE| | Crges (O Birds Feed
o [ e T = [ 0 00 0.0 0 0 [ 0 o 0
of 0 i 0 00 00 0 0 0 0 0
[ 0 0 00 0.0 0 0 0 0
0 0 0 00 00 0 0 [1]
GV_tol T T (T P T (] 0 0.0 0 0 0 0 0 0
Ftot 32448 5 0 3440 25009 150 1977 9 26986 159 26827 827 106  -10 0 0 32443 s104
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S ax=s7
Meter Reading From 3 P i :
Gl | Gl Gl GIV [ GV Total Eggs Sets
BIF | 22315 8676 0 SLe 0 30891 1000g
Prod | 19369 7458 o 0 o 26827 11009 |
Total 41584 161@4. ) 0. o 5_?8_13 12009 |5
Market 22500 8100 : 30600 13000 |
Bal 19184 8034 0 o 0 1218 1400g |
Brok | e 0 15009 |
e ) o) =) T et 0| Mixed |
Stock | 19184 8034 0] 0 0 27218
LY
Empty CARD BOARDS TRAYS Plastic  Empty Katta _fl_ii;i'ii'ﬁiﬁ"':'_'iiink Smail White Big White Small  CFL
Trays 13 17 20 Trays Bags | _ 10eggbox 10eggboxl  10eggbox  10eggbox . W
BF | f061] t4o49) B4 33O, 200 2 368 0 50250/ e g
Market | ’ B ! ! . | i R
Total 1061 0 358 0 50250 0 0 0
Recd | - TN 2 | | e Rt
+’f‘- = E —
Bal 1061 o seaf 0 50250 o & 1 0 0
e, il Birds o B = =5
|Gl Gll (e]] GIv GV Total | _—
Age 983 964 | 04 | 01 | 04 | e
BF | 23448 9000 0 6 0 32448 1
Mort | 5 0] 0 0 ) 5
Sale/Tl e i 0 0 0 0 )
Add 0 0 0 0 0 0 El
Total 23443 9000 0 0 0 32443 =
e Fead e — . - = — = =
Gl  [GIl . Gm_ G GV [ Tol |
T e e || TR ) [ | 8544 &
Cons 2500 940 o LI 0 3440
Add | i 0 R 0 E 0 sl
Total 4810 294 0 0 5104
i Other Feed W A e
Gl [ 6l | @i | eV | GV [ Toml
BIF o o g—=r 0
Cons 0 0 0 0| 0 0
Add. = T o a7 noes| - | .
Total (I 0 0 0 0
Vaccine Name AgeShed
Medicine A Time  Dosage Pera W IPar T Day]s _Consumed Unit = ShedGE_up iy =
|Livs2 A | 9:00PM v | mi/lr % Per 1000 Chicks W (1) W e (v e wlev |w|
a0 w v 600AM v _ |miftr | wPer1000Chics ¥ (5) v lml vl s |wemiv
lachesis 200 | ¥ | w 4.00Pm | W  |mifr | wPer1000Chicks | W |((5) || o aml e 7 |wlcm w|
Mercurius Sol 6 | W 6:00AM W]  |mitr | wPer 1000 Chicks |W | (3) |W| jmi || |7 |GV | W
Antm Tart 30w w [6:00 AM | W miftr | wPeri000Chids ¥|(3) w| ‘m v 1 |wlev |w
Gud - 0 o [wl@ v ~ - | el l»lwien (v
Arten Teat 50| v @ ¥ bd 125 w6l w|
Lachesis 200 " lel@ (w]l | [»| 25 [wlen [
|tedumPal  [w e vl el AE (L2 25 lwiGh W
|Ledum Pal | W) v vl (@ v b = (25 |w|GH |w|
[Antim Vart 30 97 A lwl@) |w| . _ - s A1y 4 Wb A
| Antim Tart 30 | W Ee —Rs A - -l () - = 25 |wiGH W
Antin Tort. 30| ¥ (VST e vl@ |v| ~ | Ie] |= |vle |w|
Antim Tart 30 | . I SMEY T e (el el s T - el I iwien |w) \
ledumPal  w v [SOALY - v v v 5 wlon w
Zeetress | W s - o A gk ] [ESSEUEEEG vl |5 |wien |w|
| Neei B - __|vla ] v s wien v
| Antim Tart 30 | W y - wi@) |w iy |25 |wGl (W)
Antim Tart 30 | ¥ v _|vl@ |v] 5 v 5 wion w
vitamin ¢ v i v 2 = w45 x5 won w
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4

== Aklinpur
Jai shri Bala JiMaharaj Ki ~ M/s Balaji Poultry Farms 98.2 Age Date: 13-09-2024
= = Salel D 10:30A F T 4:00 P Total Totb pro.afte Other.
Birds S v & m 33 pm £ prod rok rbreak O™ *" | fee i Birds Feed
1A 2868 300 2250 15 218 1 2468 16 2452 865 105 109 0 5856 3740
18 2988 300 2255 14 210 | 2465 14 2451 820 100 AT s 0 0 -600
0 je | ' ' 0o 0 0 00 0 0 0 0
— 0 | . | _ o ¢ o8 o o
Stot 5856 0 o0 600 4505 29 428 1 4933 30 4903 837 102 156 0 0 5856 3140
2A 2880 | | 300] 2250 13| 210 2 2460 15 2445  B84.9 104 135 0 5886 1985
28 2986 3000 2250 11 210 2 2460 13 2447, 819 100 5 0 0 -600
[ | ] ST AN = I o0 o0 0| 00 0 0 i 0 0
==0 = o o 0 00 0 0 0
Stot 5866 0 o 600 4500 24 420 4 4920 28 4892 834 102 140 0 0 5866 1385
3a 2942 325 2175 10 210] 2385 10 2375  80.7] 110 53 0 5866 2010
3B 2924 325 2188 9 215 2403 9 2394 819 111 36 = 0 0 -850
0] . o o 0 00 0 0 0 0
0l = | 0 0 0 00 0 0 0
Stot 5866 0 0 650 4363 19 425 0 4788 19 4769  B81.3 111 El 0 0 5886 1360
4A” 2935 325 2192] 12 180] 1 2372] 13 2359  80.4 111 8 0 5880 2075
a8 2925 325/ 2265 15 180 1 2445 16 2429  83.0 111 27 0 0 -650
0 i 0 0 0 an—0i o 0 0
: 0 0 o0 0 00 O 0l 0
stot 5860 0 o 650 4457 27 360 2 4817 29 4788 81.7 111 35 0 0 5860 1425
Gl_tot | 0 314 0 0 23448 7310
W 96.3 Age ST |
= [Salel T 10:30A Z @ 4:00 5 T Total Tot. pro.aft Other.
Bide & 7P | 8 lw (58w B3 oroa beokiestme | © S| *F g Birds | Feed
sA 2237 235 1780 10 95 | 1875 10 1865  B83.4 105 47 0 4476 852
58 2239 235 1794 9 90 1884 9 1875 83.7 105 19 0 0 -470
]l | | S 0 o o 00 0 0 0 0
0 0 [ 0 00 0 0 0
Stot 4476 0 o 470 3574 19 185 0 3759 19 3740 _ 83.6 105 2 0 0 4476 382
6AT 2241 235 1800 14 105 1905 14 1891 844 105 g 0 4524 1322
68 2283 235 1798 11 70 3 1868 14 1854 812 103 3 -0 0 -470
0 oy o {Te [ 0 00 0 ] 0 0 !
0 0 ol o 0 0.0 0 0 (] .
Stot 45240 0 470 3598 25 175 3 3773 28 3745  82.8 104 3 0 0 4524 852
0 =5 0o 0 0 00 0 o 0 0 0
0 o o 0 00 @ 0 0 0 0
0 £ o 6 o 09 0O o Z 9 0
0 0 | 0 o g 00 © 0 : 0
Stot 0 0 ] .0 -0 0 ¢ 0 0.0 0 0 ] 0 0 0
Gil_tot 9000 0O 0o 940 7172 44 360 3 7532 47 7485  83.2 104 5 0 0 9000 1234
|
= =0 0.1 Age
Salel T 40:30A T T 400 F T Total Totb pro.afte Other.
owas ? |7 % m |59 pm 39 prod ok roresk - |Om¢| M e Birds Feed
=0 0 00 00 0 ] 0 0 0
| 0 0 00 00 0 i s m—— 0 0
[ 0 o Op 0.0 0 0 0 0
0 0 0 0Op 0.0 0 0 0
Stot 0 0 ] (B 00 0 0.0 0 0 0 0 0 0
& R IE 00 0 0 0 0 0
0 = T o 0Op 00 0 o (] 0 0
[ 0 = = o0 0p 00 0 0==s 0 0
(] 0 0 0Op 00 0O 0 0
Stot | 0 0 o0 8. 6 G 0 8: 0 0 0.0 0 0 0 0 a a
Gill_to T 0 [ 00— 0 00 0 00 0 0 0 0 0
= T = 0.1 Age e
2 2 Sale/l T 10:30A X 4:00 F @ Total Totb pro.afte Other.
(B £ 5§ W B S BE] o ek O™ % | wea O™ | Birds Foed|
0 == 0 00 00 0 0 0 0 0
0| ol S ) 0 00 0.0 0 0 0 0 0
] T | 0 00 00 0 0 0 0
0 | 0 00 00 0 0 0
Stot 0 0 o 0 0 0 0 0 0 0 00 0 [ 0 0 0 0
0] [ > 0 00 00 0 0 : 0 0 0
0 0 00 00 0 0 =0 0 0
0 0 0o 00 0O 0 = 0 0
o 0 0 g0 00 0 0 0
Stot 0 0 o 0 0. (0= 0040 0 0 0 00 0 0 0] 0 0 0
GIV_to =0 50 S S 0 0.0 0 0 0 0 0 0
WaterGons(l) ____ WiF(1)= ###ss Water Cons(Neup) _ WE(NCUP)= _ #DIVIOl
. -0 Age
Z Salel T 10:30A [ F P 4:00 F P Total Totb pro.afte Other.
Birds 2 | v | £ |m S | o0 O oo | ok jeeak| o |FFB| | geg [OWS Birds Feed
0 o | TR ' 0 00 ' 00 o0 0 e o o 0
0 0 0 00 00 0 0 0 0 0
e | o 00 — 000 0 0 0 0
0 0 = 0 00 00 0 O vt 0
GV_tol 0 0 a0 o0 .0 0 gLD 0 00 0 0 0 0 0 0
Ftot 32448 0 0 3440 24997 143 1993 10 26990 153 26837 82.7 106 319 0 0 32448 s8s4a
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/aff-f?

Meter Reading From 0
[@ | el [ GGV GV Total Eggs Sets
BIF 2963 1191 0 0 0 4154 1000g.
Prod | 19352 7485 0 0 0 26837 1100g
Total | 22315 8676 0| 0 0 30991 1200g
Market | =y 1l 0 1300g
Bal | 22315 8676 0 0 0 30991 1400g |
[Brok | = 0 15009
= | hEeweai == . Mixed
Stock | 22315 8676 o 0 0 30991
v i L
Empty|CARD BOARDS TRAYS Plastic Empty Katta Pink Big  Pink Small White Big White Smail  CFL
Trays | 13 17 20 Trays Bags ~ 10eggbox 10eggboxi 10 egg box 10eggbox AW
BF | 1061 14043 54| 3350 BT 0 50250 o Q= 0 0
Market ! o 2o | i = — SRyl . .
Total 1061, 14043 54 3350 0 358 0 50250 0 0 0
Recd | | (o= | i N .~ R L '
H- | H 4 — } . i [ | i
Bal 1061, 14049 54 3350 __age 358 0 50250 ] 0 0 0
S - - Birds - + 1 ——
Gl | Gl Glil | GIV GV Total ! i 3 _
Age 98.2 96.3 | 0.1 | i -0.1 | — | s .
BF 23448 9000 20O 0 0 32448 @ | o
Mort 0 0 0 0 0 0
salem 0 0 J 0 0l e L yoal
Add 0 0 0 0 0 0 x
Total 23448 9000 [ 0 32448 ~voa 0
Feed - T
Gt @Gl Rl GIV GV Total
BIF | _9610 _2174_»‘ -4 0 11984_ i
Cons 2500 940 0 0 0 3440 | T
Add 0 0 0 Pliiw w g ] B
Total 7310 1234 0 __0_ 3544 | e
= 3 = i r A __ e
Gl oGl Gl Glv | GV Total
BIF | 0 0 — 0 0 0 0
Cons 0 | 0 0 0 0
Add k e A% — - 0
Total 0 0 0_ 0 0 0
Vaccine Name Age Shed
_ Medicine In Time  Dosage Par—— Per Days Consumed Unit Shed Group
Livs2 - |w 9:00PM W _ miftr | W Per1000 Chicks W} (1) || m v e |wiov w|
[thuja200 W wiGRAY |miyttr | w Per 1000 Chicks || (5) wr| m_ v 5 wlam w
llachesis 200 W e d400Pm W | mi/itr | Per 1000 Chicks | W | [(5) | ¥ | im |w| 17 |wlem |w
Mercurius Sol 6 ¥ NS0 Ll i e ) m_|w| |7 w6V w
Antim Tart 30 | w w00 v mifir | wPer 1000 Chicks | ¥ | (3) w m vl [1 |wlev v
Gw v VIS v = @ v v s v v
|Antim Tart 30 | w ¥ 5:00AM ¥ - v (2) ¥ e 5 wiGl |w|
|Lachesis 200 |9 TS0 v e wl@ vl [+ % wGl v
e e | el fel &« | v i v v
llagunpet vl |vi3i08 ¥, - vlo v vl s |wla v
loamth et . Lgjseen - vl v | v |z [v]en v
Antim Tart30 | w i P - vl v v % w6l w
Antim Tart 30 W, g L o e licy lv - % wiGl |w
AtmTot30 W |V S00MM Y I v|@ v ] v x5 wan w
ot Tt 30wl |w afRAN = ~ vl el vl 5 [wlen v
| Ledum Pal L :_s,nu =zl 4« 2 |wify |=] |w| 25 |w|Gll w|
\Zoctiess % o v _|wli2) (el | 3 lw| |25 |wlen @]
| Neeri v |w 5:00AM W . vl - - 75 wlGl w
_ . . =ibw (»|@) |w| S et W B4
Antim Tart 30 l' | w 5:00 AM W ] - |wl@ w| |- 5 |wlcl w|
Antim Tart 30w v 5:00AM ¥ Iy v w v 5 wlcn w
\viamine | w 5:00AM ¥ 3 vie [+ R g
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=l ¢ 7'” Aklinpur
Jai shri Bala Ji Maharaj Ki Mi/s Balaji Poultry Farms 98.1 Age Date: 12-09-2024
: Salel T 10:30A F P 400 T Total Totb pro.afte Other.
Eirds § L 33| pw S | prod |rok irheeak | * |OT®| & | seq |OMS Birds Feed
1A 2868 300 2170 13 187 1| 2357 14 2343 817 105 -28 0 5856 4340
18 2088 | | 300 2210 16 210 | 2420 16 2404 80.5 100 73 0 0 -800
0 ' ' j 0o o 0 00 © (] 0 0
0 | 0 0 0 00 0 0 0
Stot 5856 0 o 600 4380 29 397 1 4777 30 4747 814 102 -101 0 0 5856 3740
2A” 2880 300 2115 15 210] 2325 15 2310  80.2 104 28 ~ 0 5868 2585
28 2986 300 2274 12] 180 2454 12 2442 818 100 -2 ] 0 -500
0 ' | ' o 0 8 00 0O 0 0 0
0 L | 0 B 0 0h 0O 0 0
Stot 5866 0 0 600 4389 27 390 0 4779 27 4752  81.0 102 54 0 0 5866 1985
3a” 2942 325 2240 10] 200 2 2440 12 2428 825 110 58 ~ 0 5866 2660
38| 2924 | 325 2160 10 2100 2 2370 12 2358  80.6 111 69 0 0 -650
ol | | | IS M I T 0 0 0 00 0 0 0 0
0 0 0 0 00 0 0 0 .
Stot _ 5866 0 0 650 4400 20 410 4 4810 24 4786 816 111 T 0 0 5866 2010
4" 7935 325 2205 16) 165 3 2370 19| 2351  B80.4] 111 26 0 5860 2725
4B 2925 325 2245 13) 170] | 2415 13| 2402 821] 111 -85 0 0 -650|
0 | _ _ _ 0o o 0 GoF 0 0 == B 0
0 0 0 0 00 0 0 0
stot 5860 0 0 650 4450 29 335 3 4785 32 4753 814 111 91 0 0 5860 2075
Gl_tot 9 B1.2 107 257 0 U 23448 9810
17 ier SR TR 96.2 Age - |
= Sale/l I 10:30A/ 35 @ 4:00 F T Total Tot pro.aft Other.
Birds @ vk 2 m 32 pm 33 prog brokerbre om0 ™ teea ™ | Birds | Feed
6A. 2237 | | 235] 1805 12 90 1 1895 13 1882 841 105 20 0 4476 1322
58 2239 235/ 1788 11 80 1 1868 12 1856 829 105 s 0 0 470
= . . - < e o o o
0 0 . 00 0 00 0 0 0
Stot 44760 0 470 3593 23 170 2 3763 25 3738 B35 105 29 0 D 4476 852
6A" 2241 T 235 1800 10 95 1895 10 1885  B4.1 105 7 0 4524 1792
68 2283 | 235/ 1793 14 80 2 1873 16 1857  B1.3 103 2| 0 0 -470
0 o o 0 00 0 0 0 (i}
0 0 o0 0 00 0 QLD 0
Stot 4524 0 0 470 3593 24 175 2 3768 26 3742 82.7 104 19 0 0 4524 1322
0 o D 0 00 0 0 0 0 0
0 [ 0 0.0 0 0 a 0 0
0 o g o on o 0 s - o
0 0 00 0 00 0 - TP 0
Stot 0 0 iy Qe srevegE) 0Tl 0 0.0 0 0 0 0 0 0
Glitot 9000 0O o 940 7186 47 345 4 7531 51 7480 831 104 48 0 0 9000 2174
L ]
P+ 0.1 Age
= Sael T 10:30A 7D 400 3 @ Total Totb pro.afte Other.
Birds| 2 7 | 2 M 2% | pM "9 prod |rok jrbreak | |O™| | feeu [OM® Birds Feed
0 | 0 00 00 0 0 = 0 0 0
0 0 00 —_oo| 0 0 0 07 D
! 0 0o 0O0p 00 o0 0 0 o
0 0 0 0p 00 0 0 (1]
Stot 0 0 ] o % .0 D 0 0 0 00 0 0 ] 0 0 0
B B 0 ) 00 0 0 0 0 0
0 0 Op 00 o 0 0 0 0
) S i o 0p 00 0 0 0 0
0 0| o 0p 00 0 0 0
Stot 01 =) R0 O D B0 0 00 0 0 0 0 0
Glll_to B—0 0 0 [1] 0 U 0 0 0 0 0.0 ] 1] 0 0 0 0
0.1 Age : I
2 Sale/ T 10:30A F U 4:00 F @ Total Totb pro.afte Other.
LB B oo M 2% pm 2% prod rok roeeak ¢ O™ " feeq ™ Birds|Feed
[ean e Rl 0 00 00 © 0 0 0 0
G o o6 00 00 © 0 0 0 0
0 | 0. 00 IJ.D_ D D__ 0 0
0 | o0 po 00 0 0 0
Stot 0 0 " 0 R T ] 0 00 0 0 0 0 0 0
=3 0 00 0.0 0 0| 0 0 0
0 | 0 0o 0.0 0 0 0 0 0
_ 0 | -9 @iy = T o8Bin 0 o 0 0
(] 0 , 0 g0 00 © 0 0
Stot 0 0 T ' R TR T e ] 0 00 0 0 0] 0 0 0
GIV_to 0 0 = =0 =0 0 0 00 0 00 0 0 0 0 0 0
Water Cons(1) ___ WIF(1)= é#e#s Water Cons(Ncup) ____ WIF(NCUPj= __ #DIVjal
e Sy, e 0.1 Age \
: Salel T 40:30A T T 400 ¥ P Total Totb pro.afte Other.
Birds & i g m 30| pu B ©| peod | ek Chaak| B fGme| 4 | SO |Gome Birds Feed
0 0 , ' 0 o0 00 0 a= T B g a0
R | R e | o oo | 00 0 0 0 0 0
| . JER SED S e 0 00 SOl @ o o 0 0
0 0 0 00 0.0 0 0 0
GV_tot 0 0 B0 Oi5a 0 00 0 0 0 00 0 0 0 0 0 0
Ftot 32448 0 0 3440 24805 152 1877 12 26682 164 26518 B81.7 106 -209 0 0 32448 11984
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Meter Reading From 0 R L
GI | GlIl Gl GIV GV | Total Eggs Sets
BIF 22025 11211 0 0 0 34136 1000g
Prod | 19038 7480 0 o o 28618 1100g
Total 41963 18691 0 0 0 60654 12009
Markel 39000 17600 | | =1 56500 13009
Bal 2963 1191 0 0 0 4154 1400g
Brok | i ! | 0 15009
*J- — it —— — + } — + n m“d
Stock | 2963 1191 0 0 0 4154
W = \
Empty CARD BOARDS TRAYS Plastic Empty Katta  PinkBig  Pink Small White Big White Small  CFL
Trays 13 17 20 Trays Bags 10eggbox 10eggboxl 10eggbox 10 egg box 1w
BF | 1061 14049 54 3350/ 0 358 0 50260 0 o 0
Market | | | e ! |
Total | 1061 14049| 54 3350 0 358 — o 50250 0 o _ o
Recd -
- | | : G e =
Bal 1061 14049 54 3350 0 358 0 50250 0 O B
i Birds 5 ) T
Gl | Gl Gil GV | GV Total 1
Age | 981 96.2 | -0.1 il = o =l 5 Sl ' R =
BF | 23448 9000 0 0 0 32448 FaR, [
Mort | 0 0 0 0 0 0
Saieit} 0 0 =0 T Ll i 0 LN
Add T 0 R OT 0 0 0 i
Total =~ 23448 e — 0 0 32448 o8
ey Feed s ~
GI Gl . | e L .~ 4 Total
BF 12310 3114 0 0 15424
Cons, 2500 940 0 0 0 3440 = DT
Add | : 0 T 0 0 0
Total 9810 2174 0 0 11984 i
|Gl Gil Gl | oV [ GV Total
BIF 0 | 0 0 0 0
Cons| 0 0 0 0 0 0
Add ek - | , [ 0
Total 0 . DR 0 0 0
Vaccine Name Age Shed
Medicine in _ Time  Dosage Per Par s  Consumed Unit Shed Group
Livs2 v | w900PM w| miftr W Per 1000 Chicks ® (1) | ¥ | m - IcC wlav
[thja200 | w| w 600AM ¥ mytr | W Per 1000 Chicks | w || (5) |w | m_ v 5 | wicm
[lachesis 200 |w| |« 400Pm W | .| W POr S000.CHichs LW 1) | WP | 5 m v 7 | wlGII
| Mercurius Sol 6 ¥ ¥ 5:00AM W | mifitr | % Per 1000 Chicks (¥ |/(3) |w | ml | 7 | wlev
|Antim Tart 30 |, | ¥ E00AM v miitr | wPer 1000 Chicks ¥ |/(3) |w m v 1 wlGv
|Gud v [V 500MM v £l ' i
Antim Tart 30w, ¥ 5:00AM W = iw
Lachesis 200 W ¥ 5:00AM w| B B
Antim Tart 30 | % |'W 5:00AM | ¥ e
Ledum Pal v W 5:00AM W | . =
ledumPal |w|  w SO0AM|w) i =
Antim Tart 30 | W _w 500AM ¥ Eails . ke
Antim Tart 30 | | |'wi5:00AM W [ =
Antim Tart 30 | ¥ X STONELY | | I
Antim Tart 30 | w w |5:00AM W | =
LedumPal W v SO Iy
Zeetress i w |300AM| W [ =,
Nt v wsoom]y @
Antim Tart 30 | w w 5:00AM W | ;
|Antim Tart 30 | ¥ |5:00AM| ¥ is =
\Vitamine (W w 5:00AM|w b =)
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f =5e-6i
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514
/

[ Aklinpur
Jai shri Bala Ji Maharaj Ki Mis Balaji Poultry Farms 98 Age Date: 11-09-2024
i Z Sale I 10:30A F @ 400 @  Total Totb pro.afte Other.
Birds S v | & | 33 | pw |2 | prod |rok rhossc| ¥ || b | o (OMe Birds Feed
1A 2868 300 2172 10 210] 1| 2382 11 2371 827 105 148 | 0 5856 2140
18 2988 300 2250 13 240 | 2450 13 2477 829 100 42 0 0 -800
e e o 0 0 00 0 0 il 0 0
8 T ok e e e 0 o0 0 0.0 0 0 1 0 2800
Stot 5856 0 0 600 4422 23 450 1 4872 24 4848 82.8 102  -191 0 0 5856 4340
24" 2880 300 2125 15 230 2 2356 17 2338 81.2 104 -14 0 5866 3185
28 2986 300 2295 17 190 2485 17 2468  82.7 100 47 0 0 -600
[0l | ' o o0 0 000 0 0| 0 0 :
0 i Ea? ' 0| 0 0 0.0 0 [ 0
Stot 5866 0 0 600 4420 32 420 2 4840 34 4806 81.9 102 33 0 0 5866 2585
aa[_ 2944 2 325 2145 12| 240 3 2385 15 2370  80.6 110  -62 0 5868 510
aw[ 2024 | [ 325] 2158] 11 280 2438 11 2427 830 111 -5/ 0 2 -650
o | _ ; [ | 0 0 0 000 0 0 0 0
o | ' | o 0 0 00 0 0 0 2800
Stot 5868 2 0 650 4303 23 520 3 4823 26 4797 81.8 111 57 0 0 5866 2660
4™ 2935 326] 2195] 8] 190] | 2385 8 2377 81.0 111 43| 0 5861 575
4B 2926 1 325/ 2285 13 195 2480 13 2467 843 111 65 ) (1] -1 -850
= T P ! : D0 T 0 00 0O 0| 0 0
0 0 o0 0 0.0 o 0 0 I
stot 5861 1 0 650 4480 21 385 0 4865 21 4844 82.7 111 22 0 0 5860 2725
Gl_tot | 0 2.3 107 193 0 U 23448 12310
_ STl s b 96.1 Age !
= 'Salel T 10:30A F T 4:00 F © Total Tot proaft 4. | Other.
| Birdsi S 2r |2 w23 pa B 3| ceod beokierhee |+ 1O " | feoq /™ | Birde|Fees
SA 2?_37_ 235 1800 12) 75 1 1875 13 1882 B83.2 105 e | = I 4476 292
58 2239 | 235) 1793 15 70/ 1 1863 16 1847 825 105 1 0 0 -470
== e S T o o o 00 0 o 0 0
0 0 | | 0 0 0 0.0 0 (] 0 1500
Stot 4476 0 o0 470 3583 27 145 2 3738 29 3709 829 105 3 0 0 4476 1322
6A 2241 235 1800 12| 80 1880 12| 1868 834 105 e 0 4524 762
eB| 2283 | | 235 1780] 10] 85 1865 10 1855 813 103 26 | 0 0 470
SR ) [ S i 7] D T ) S S o ©
0 0l j 0o e 00 0 0 0 1500/
Stot 4524 0 o 4703 22 165 0 3745 22 3723 _ B2.3 104 -8 0 0 4524 1792
D I i . g0 0 0.0] 4 0 0 0 0
e e 8 0l 0 00 0 0 0 0 0
S ! [ o 00j 0 0 0 0
0 0 , 0 o 0.0 0 0 0
Stot 00 o0 T T ) 000 0 0 0 0 0
Gll_tot 9000 O 0o 940 7173 49 310 2 7483 51 7432 826 104 31 0 0 9000 3114
1
A = -0.1 Age -
Sale/ | I 10:30A F P 4:00 F @ Total Tot.b pro.afte . Other
B'"’f_; || 8 m _§3 M 5| prod |vok lromesk | > |%™] M | feen [OM® Birds Feed
0 . . 0 00 00 © 0 0 0 0
0 T | 0 00 0.0 0 olrx 0 0 1]
0 | 0 0Op 00 0 0 0 0
0 0 0 0p 00 0 0 0
Stot 0 0 o0 86— 0 =0 0 00 0 00 0 0 ] 0 0 (1]
0 il o 0o 00 0 0 0 0 0
0 o O0p 00 0 0 == & 0 0
= = of Olp 00 © 0 0 0
0 0 o 0Op 00 © 0 0
Stot 00 o 0 B 0" 0 0 (- T 0 0.0 0 0 0 0 )
Glil_to ) 0 0 0 1) 0 0 0 0 1) 0.0 1] 0 [1) 0 0 [1]
=1 IS 0.1 Age L
Salel T 40:30A |Z D@ 4:00 § T Total Totb pro.afte Other.
Birds £ 1% £ 0 33 Tw 33 poh ok romak * O™ Y eq O™ | Birds Feed
0 = o 00 NS0 e o~ 0 0
7 - 0 00 00 0 o o0 o8 0
ISRy = o g | 00 0 0 0 0
0 000 0.0 0 0 0
Stot 00 RS AL eg =0 00 0 00 0 0 0 0 0 0
[} y 0 00 00 0 0 0 0 0
== 0 00 Qo] o o 0 0 0
el 0 o0 a0 16| o] o o
0 0 | 0 oo 0.0 0 0 0
Stot 00 o 0 ' PR T 00 0 0.0 0 0] 0 0 0
GIV_to 00 = U 0 0 0 0 0 0 00 0 0 0 [} 0 0
WaterCons{1] __ Wit(1)= ###s% Water Cons(Ncup) _ WIF(NCUP)= _ #DIViOl
L3 0.1 Age il
Sale/ | 3 10:30A D 400 F P Total Totb pro.afte Other.
Birds ; T M g B 5 O] piod | ok lnbeak ] ™ O] ] red [ Birds Feed
0 {1 IESIEss=a| ' | 0 00 | - X | T 55 =T . 0
0 0 | S 0 00 00 0 0 o 0 0
0 iE S 0 00 00 0 0 0 0
0 = = o olp 00 0 0 0
GV_tof 0 0 0 sl B =uls oo 0 0 0 0 00 0 0 0 0 0 0
Ftot 32451 3 0 3440 24798 148 2085 8 26883 156 26727 824 106 -224 0 0 32448 15424

180



515

/ ox-63

CFL

Meter Reading From 0 :
Gl G G GV | GV | Total Eggs
BF | 3830 3779 0 0 0 7409 1000g |
Prod | 19285 7432 0 0 0 26727 1100g
Total | 22825 11211 9 0 Ll 34136 12009
Market s il ol _ 0 1300g
Bal | 22025 11211 0 0 0 34136 1400g |
Brok | = 0 1500g
sty N R _ . 0 it
Stock | 22925 11211 0 0 0 34136
\
Empty| CARD BOARDS TRAYS Plastic Empty Katta = PinkBig = Pink Small White Big White Small
Trays | 13 17 20 Trays Bags 10eggbox 10eggboxi 10 egg box 10 egg box i
BF | 1061]  14048] 54 3350 0 358 0 50250 o] =i b
Market _ _ | | VSRR s _
Total 1061 14048 54 3350 0 358 0 50250 0 0
| | | | . { e =L ol _ .
- ] [ JER T —wpe f T i e ;
Bal | 1061 14048 54 3350 0 358 0 50250 T, el 0
- . Birds _ - =
Gl [ G | am GV | GV Total |
Age %8 %6t | 01 | 01 | 01 | "
BIF 23451 9000 | 0 0 0 32451 L e
Mort 3| L] 0 0 0 3| JE
SalefTl 0 0 0 0 0 0
Total =~ 23448 9000 0 0 0 32448
e e Gl Giv | GV Total
BF 6410 1054 0 0 ' 7464 ' =
Cons 2500 940 0 o 0 3440/
Add 8400 3000 0 0 0 11400
Total 12310 3114 0 0 15424 EBIET) i
o Other Feed
o 7 @[ em | oV | GV Total
BF 0 0 0 () 0 0
Cons 0 0 0 0 0 0
Aad [ -7 - —— I 1 | | R )
Total 0 0 0 0 0 0
Vaccine Name ‘Age Shed
_ Medicine in ~ Per Per Unit
Lvs2 e _|mi/ltr | W Per 1000 Chicks Lf (1) | m w
tha200 ¥ miftr | w Per 1000 Chicks | W | (5) m v
lachesis 200 | mi/ier | w Per 1000 Chicks % | ((5) |ml | w
Mercurius Sol 6| ¥, mi/tr | % Per 1000 Chicks ¥ | (3) m v
|Antim Tart 30 | miftr | W Per 1000 Chicks | ¥ |/(3) | Iml wl
{t v v v @ | e
Antim Tart 30w = : B S @ | d
| Lachesis 200 W ~ ~ @ | -
Antim Tart 30 W _‘ v 2 v
tedumPal | w v E @ vl L
Ledum Pal - =, vl@ | [ -
i Tart 30 | 4 vl -
| Antim Tart 30 W I _'T TR _T.Q] =i
Antim Tart 30 | W W 5:00 AM W B! - - =
Antim Tart 30w v [S00AM; ¥ - v @ 4
ledumPal | w w {STOMAL Y === T ; v 2) v |
Zeetress s 2 i) ol | = vl =
Neeri b e SR | e I v (2 -
Antim Tart 30 | W w 5:00 AM| ¥ . = vl =
Antm Tert 30 | ¥ 500 AM W - a1 [v]
| Vitamin ¢ . W 5:00 AM | W " = |“{2) v 45

- E _— A e -

1w
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£ - oy

=] Aklinpur
Jai shri Bala Ji Maharaj Ki Mis Balaji Poultry Farms 97.6 Age Date: 10-09-2024

: Z Salel | T 40:30A F T 400 @ Total Totb proafte Other.

Birds| S | | 8 w39 oM |5 | prod | ok icomek| * [S™®) ¥ | g |OmE Birds Feed
1A 2868 300 2295 10 240 5 2535 15 2520 879 106 111 0 5856 2740
1B 2988 300 2290 12 241 2531 12 2519  84.3 100 41 0 0 -600

o] [ 1 ==z o 0 0 00 0 0 0 0
o — - 5 66l o o -

Stot 5856 0 0 600 4585 22 481 5 5066 27 5039  86.0 102 152 0 0 5856 2140
27 2880 300] 2165 15 202 | 2367 15 2352  81.7| 104 .14 0 5866 3785
28 2986 300 2240 15 200 4 2440 19 2421 814 100 22 0 0 -600

Ty ' == = 0 o 0 00 0 0 0 0
0 [ 0 00 0 0 0

Stot 5866 0 0 600 4405 30 402 4 4807 34 4773 814 102 8 0 0 5866 3185
3] 2945 1 325 2135 10 300 3| 2435 13 2422 823 110 -4 0 5889 1160
3B 2924 325 2160 16 290 2 2450 18 2432 832 111 64 0 -1 -850

0 S - 67 0 o g8 o o o
0 0 0 0 00 0 0 0

Stot 5868 1 0 650 4295 26 6590 6 4885 31 4854 827 111 3 0 0 5868 510
SA[T29RT] o2] L] 325 2162 12 270 2432 12 2420  82.5| 111 7] 0 5863 1225
48 2926 325) 2205 12 210] 1 2415 13 2402 824 111 21 0 -2 -850

T AL T g i i . [ T ¢ | o o
0 [ 0 00 0 0 0
stot 5863 2 0 650 4367 24 480 1 4847 25 4822 823 111 28 0 0 5861 575
Gl_tot 23454 3 0 2 831 107 201 0 0 23451 8410
I . X, 96 Age 3
= (Sale/l T 10:30A/F T 4:00 § O Total Tot pro.aft _ Other.
Birs| 2 [ 7e | 8 m 159w P 9 oeod lbrokierim | 0 %™ T | gaeg (O™ | Birds | Feed|
6Al  2237| | | 25| 4785 12| 95/ 2 | 1880| 14 1866 834, 105, 24, 0 4476 762
58 2239 235] 1780 14 80 1860, 14 1846 824 105 32 0 0 -470
0 e T gl o 0 00 0 0 0 0
0 0 ol ‘o 0 00 0 0 0

Stot 44760 0 470 3565 26 175 2 3740 28 3712 829 105 56 0 0 4476 292
6A” 2241 235 1795 15 90 1885 15 1870, 834 105 3] 0 4524 1232
6B 2283 235 1792 10 100 1 1892 11 1881 824 103 28 = 0 0 -470

=0 o oo o 00 0 o o o
0 0 ) . B oo 0 00 o0 0 0
Stot 4524 0 0 470 3587 256 190 1 3777 26 3751 82.9 104 25 0 0 4524 762
S i [ e 0l 0 0 0.0 0 9l 0 o 0
17559 0 0 (] 00 0 o 0 0 0
0 E . o o o 00 o o | o o
0 0 | 0D 0 0.0 0 0 0
Stot 0 0 o0 [ K ] [ 0 00 © 0 0 0 0 0
Glitot 9000 0O o 940 7152 51 365 3 7517 54 7463 829 104  -31 0 0 9000 1054
[
. -0.1 Age :
= Saledd 1 (10:30A F @ 4:00 F P Total Tothb pro.afte Other.
Birds < | '+ | B |m 53 w38 prod  rok rbreak i || B 70 i | Birds Feed
0 | ' __ 00D 00 0 0 0 0 0
o o 00 [ o o o
L 0 0 0p 00 0 0 0 o
0 0 o 0p 00 0 0 0
Stot 00 [ [ I R 00 0 000 0 0 0 0 0
I R 0 Uo onl— 9 ol 0 0 0
w1 =% 2= =iij| 50 0o 0Op 00 0 0 0 0 0
_ 0 iy 0 O0p 00 0 0 0 0
0 0 0 0 0.0 0 0 0
Stot 0 0 6.0 " I 0 0 0 0.0 0 0 0 [ 0
Glll_to 0 0 =10 g =ati==n)=il) T 1 0.0 0 0 4 0 0 1)
. | . 04 Age = =
= | Salel T 10:30A F @ 4:00 F P Total Totb pro.afte Other.
Birds S 7 8 m 3% pm 3% pod rok rwresk  * 9™ "  teea ™ Birds Foed
0 .E = 0 00 00 0 g 0 0 0
0 | i | 0 00 00 0 0 0 0 0
0| 000 0.0, 0 9 0 0
0 0 00 0.0 0 0 0
Stot 0 0 a0 0= oo 10 00 0 0.0 0 0 0 0 0 0
QF it 0 00 00 0 [] 0 0 0
0 3 0 00 0.0 0 = 0 0 0
0 AT o 00 00 0 o LI
0 0 0 00 00 © 0 0
Stot 00 o0 0 0 0 0 00 0 000 0 0] 0 0 0
GVto_ 0 U 0 0 0 0 0 0 0 0 0 00 O 0 0 4 [1] 0
‘Water Cons(1) IF(1)= ###&# Water Cons(Ncup) WIF(NCUP)=  #DIV/0!
Ei ey S : e 00 Age
: = Salel T 10:30A Z T 4:00 3 T Total Totb pro.afte Other.
Birds| & | 7 | 8 m (5% pm % prod | rok rovesk | * |O™2 *h | feeq OMS Birds Feed
0 (] Seioag| 0 0o ' 00 o0 0 g aaU
= Sl diras .9 w0l 0o 0 o e TR
o | R 0 00 00 0 0 0 0
0 0 0 00 00 0 0 0
GV_tot 0 0 t 0 g . 0 o a6 0 0 0 0.0 0 0 0 0 0 0
Ftot 32454 3 0 3440 24804 153 2318 18 27122 171 26951 831 106 170 0 0 32451 7484
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it
| Antim Tart 30 W
[ Antim Tart 30 | 'w|

£ aox-63
Meter Reading From - 0 : : =l
[ el Gl GIV | GV | Total Eggs Sets
BIF 23142 9316 0 0 0 32458 1000g |
Prod | 18488 7463| 0 0 0 26951 1y |
Total | 42630 16779 0 0 0 59409 1200g | .
Markef 33000 13000 af s 52000 1300 |
Bal 3630 3rTe 0 0 0 7409 14005
Brok | N Bl [ 0 1500 |
+- i EEEREE IR = (SHI=S = i N Mixed
Stock 3830 arrel 0 0 7409
N\
Empty/CARD BOARDS TRAYS Plastic Empty Katta  PinkBig = Pink Small White Big ~ White Small  CFL
Trays | 13 17 20 Trays Bags ~ 10eggbox 10eggboxl 10 egg box _i0eggbox 11w |
B/E || 401" fA048|T 641 33501 0| 368 iR Sac0 BT e O L ]
Market RS = | | Ee = |
Total | 1061 14043 54 3350 0 358 ] 50250 0 ~alal 0
Rocd (e cilaon = e -5 . SO =T R R &GS
H- i + = i i S Copigrinad el i} _— h . el ey _-_ S F— — —
Bal 1061 14043 54 3350 353_ 0 50250 o 0 0
= - Birds i
Gl [ G Glil GIV GV Total
Age 976/ 96 | 0.1 (& i _
BF 23454 9000 0 0 0 32454 =
Mort -3 0 0 0 0 -3
Sale/Ti 0 0 0 0 0 0 C
Ad | B 0] 0 0| 0 ELIE =
Total = 23451 9000 0 i Lo 32451 -
_Feed 2
Gl G [ em | ev | &V Total |
B/IF 8910 1994 0 0 _ 10904
Cons 2500 940 0 0 0 3440 I |
Add + o o o — .._o_.. =3 s u. e .6_. p——
Total 6410 1054 .| RS | 7464
R T S s A v (e 1
€] [ Gl | Gl GV | GV | Toml
BIF | 0 W= IaREW e e == 0
Cons [, | [ 0 0 0 0
Add . | . : 0
Total 0 g 0 0 0 0 0
Vaccine Name ~ AgeShed
Medicine m  Time Dosage  Per = Per  Days Consumed Unit Shed Group
vs2 |l woooem w|  lmpr  weersooochcks vl ) vl m w| lic wloev
thya200 v w600AM w|  |mytr  wPeri000Chics ¥ |(5) w|| m_|v| |s |wlom
lachesis 200 | W _w 400Pm W mijttr | w Per 1000 Chicks | W | ((5) | m v |7 | w|cm
Mercurius Sol 6 ¥, 1w ! _|miftr | wPer1000Chics ¥ | (3) W _ m e |7 |wlew
Antim Tart 30| % it | | wiPer1000Chicks | W || (3) | W] ~__m vl 1 wlGN
Gud il wl|@ v |w 25 |w Gl
jin Tare 0 S0 wil@) jof _ w35 |wlGT
Hachesis 200 | W 3 (W =S vl = wlen
| Antim Tart 30 W, eliEye) === 8- st 5w
:uedum Pal v L.{Z) | el v 5w =
e el ] vl |sT]e
lw| [N 5 |v
| X 125 ¥
.l 25
25

Antim Tart30 W
Antim Tart 30 | ¥
Ledum Pal |
|Zeefress W
Neeri i | w | 5:00
Antim Tart 30w W S:00AM W |
| Antim Tart 30 _ W 5:00AM| W |
| Vitamin ¢ W 500AM W |

i
2 v

= AL

ndl |Fr YRS 4

14 v @2 v

v 2 -

vi@ -

= (i) e

i vi@ ¥

BE v (2w

RIRITaItIIeIc

1
|
i

&

HEEGR

\:|4|<

[lele]e]ala]e]d]q]
88@EBEEREREES

JCICICHK]

a4

[elefela]alafe]a]e]a]e]e]e]e]q]
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= e 5 Adinpur
Jai shri Bala Ji Maharaj Ki Mis Balaji Poultry Farms 97.5 Age  Date: 09-09-2024 :
I = [Sale/ | T (10:30A F © 4:00 P | Total Totb pro.afte Other.
Birds & w g 32| pm S | prod | rok rbreak % .Gms e | g [T Birds Feed
1A 2868 300 2150 10 270 1 2420 11 2409  84.0 105 42 0 5856 3340
1B 2988 300 2195 12 295 | 2490 12 2478 829 100 2 0 0 -800
0 ' (I 0 0.0 0 [ 0 0
0 . 0. 0 0 00 0 0 0

Stot __ 5866 0 © 600 4345 22 565 1 4910 23 4887 835 102 44 0 0 5856 2740
2A” 2880 3000 2112] 14 _270] 2 2382 16 2366  82.2| 104 42 0 5886 4385
28 2986 300/ 2234 13 180, 2| 2414 15 2399  80.3| 100 41 0 0 -600

' 0 ' | == 0 0 0 0.0 0 0 0 0
Z 0l ' | 00 0 00 0 o 0

Stot 5868 0 D 600 4346 27 450 4 4796 31 4765 81.2 102 83 0 0 5886 3785
3a” 2945 325 2185 12 290 2475 12 2463 B83.6 110 60 0 5870 1810
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SERVICE OF REJOINDER TO THE REPLY FILED BY RESPONDENT NO 1 & 2 IN APPEAL NO 30 OF 2024

From Prince <prince@artlo.in>
Date Fri 1/3/2025 7:21 PM

To  hspcbho@gmail.com <hspcbho@gmail.com>; hspcbropkl@gmail.com <hspcbropkl@gmail.com>;
dtp3.gurugram.tcp.panchkula@gmail.com <dtp3.gurugram.tcp.panchkula@gmail.com>; rkhuranalegal@gmail.com
<rkhuranalegal@gmail.com>

Cc  Aastha Tyagi <aastha@artlo.in>; Manan Takkar <manantakkar@artlo.in>

U 1 attachment (26 MB)
REJOINDER pdf:

Dear Sir,

Please find attached herewith scanned copy of rejoinder alongwith annexure in Appeal no 30 of 2024 Titled as
Bajaj Sanjay Poultry vs Haryana State Pollution Control Board & Ors.
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